
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  SEPTEMBER-2025.

COURT DISTRICT CASE TYPE ADVOCATE

1 CENTRAL TRADEMARK 01.09.2025 011-26843455 25.08.2025

Recovery 08.09.2025 9818195977 01.09.2025

Recovery 10.09.2025 HARSH GOYAL 9711513525 04.09.2025

Recovery 11.09.2025 UJJWAL PARTI 9818744993 12.08.2025

Recovery 11.09.2025 8130237770 09.09.2025

Recovery 15.09.2025 9890410729 30.09.2025

Recovery 15.09.2025 TATVA LAW LLP 9455160761 23.08.2025

TRADEMARK 16.09.2025 6211970125 11.09.2025

TRADEMARK 18.09.2025 9210107303 10.09.2025

TRADEMARK 18.09.2025 9810481016 11.09.2025

Recovery 19.09.2025 9999369931 12.09.2025

Recovery 19.09.2025 9873578142 19.01.2024

NO.
COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

SH. VIDYA PRAKASH/ 
SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
958/2025

NIKE INNOVATE C.V. 
AND ANR. VS ASHOK 
KUMAR AND ORS

SHRAVAN 
KUMAR BANSAL

UNITEDMARK@
UNITEDANDUNI
TED.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
980/2025

RAJ LAKSHMI METALS 
PVT. LTD. VS M. R. 
ENGG WORKS PVT. 
LTD. AND ORS.

G.S TIWARI   & 
ANKUR DHALL

GSTIWARIADVO
CATE@GMAIL.C
OM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
990/2025

DINESH JAIN VS 
VINOD KUMAR

GOYAL.HARSH34
5@GMAIL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
996/2025

ATUL JAIN VS ARVIND 
SRIVASTAVA

UJJWALPARTI@
GMAIL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
997/2025

BANK OF BARODA VS 
SABHAPATI KAMATI

SHAILENDER 
SINGH SISODIA

SHAILENDER.SIS
ODIA@GMAIL.CO
M 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1009/2025

UNION BANK OF INDIA 
VS SHUBHAM BABBAR

KAMALJIT  
SINGH RANOT

kamalsinghranot@
gmail.com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1010/2025

D.C. BOOKS PVT. LTD. 
VS TELEGRAM FZ LLC

TATVALAWLLP@
GMAIL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1015/2025

LEVI STRAUSS & CO. VS 
ASHOK KUMAR AND 
ANR.

SHRAVAN 
KUMAR BANSAL

UNITEDMARK@
UNITEDANDUNI
TED.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1024/2025

MEHROTRA_ASEEM@YAHOO.CO.IN 

JURAL 
SOLUTIONS

THEJURALSOLU
TINOS@GMAIL.C
OM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1025/2025

ADIDAS AG VS GAGAN 
AND ANR.

AASTHA 
SHARMA

MAIL@THELEGI
ST.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1029/2025

M/s JAI NARAIN 
RADHE SHYAM AND 
CO. PVT. LTD.VS. KAPIL 
MALHOTRA  

SIDDHANT 
BANGA

SIDDHANTBANG
A04@GMAIL.CO
M 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1030/2025

MAHENDER KUMAR VS 
RITU SHARMA

KAUSHLENDER 
SINGH

Gaurassociates.sin
gh@gmail.com 

mailto:MEHROTRA_ASEEM@YAHOO.CO.IN


COURT DISTRICT CASE TYPE ADVOCATE
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1 CENTRAL

Recovery 19.09.2025 SUNIL KUMAR 9971955807 16.09.2025

Recovery 20.09.2025 8279971561 16.09.2025

Recovery 25.09.2025 R K SINHA 9968076150 01.08.2025

Recovery 26.09.2025 9810768996 09.09.2025

2 CENTRAL 306 CS (COMM) 02-09-2025 Manish kumar(P), 9717359631 22.08.2025

306 CS (COMM) 02-09-2025 9990659331 04.08.2025

306 CS (COMM)/ 02-09-2025 Deepak Yadav(P), 9999980081

306 CS (COMM)/ 08-09-2025 9210107303 02.09.2025

306 CS (COMM)/ 08-09-2025 9811059395 29.08.2025

306 CS (COMM) 09/09/25 9810313802 06.09.2025

306 CS (COMM) 12-09-2025 RAHUL VERMA 9871059347 10.09.2025

306 CS (COMM) 16-09-2025 9718209970 11.09.2025

306 CS (COMM) 22-09-2025 M L SHARMA 9810318865 15.09.2025

306 CS (COMM) 25-09-2025 9210107303 22.09.2025

SH. VIDYA PRAKASH/ 
SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1031/2025

UCO BANK VS S G 
ENTERPRISES 
THROUGH ITS 
PARTNERS

SUNILKUMARSI
MPAL99@GMAIL.
COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1037/2025

ZARAR AHMAD VS 
MUNICIPAL 
CORPORATION OF 
DELHI

VIDYA SAGAR 
SHARMA

ADVOCATEVIDY
ASAGAR94@GMA
IL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1051/2025

UNION BANK OF INDIA 
VS NATASHA 
MALHOTRA

RAKESHSINHA24
@GMAIL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1055/2025

PREM COLOR CHEM 
PVT. LTD. VS  GOKUL 
MAULI SUGARS  LTD.

ARUN KUMAR 
YADAV

ARUNYADAV1131
@GMAIL.COM 

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/960/20
25

SANJAY KUMAR GOYAL 
 Vs  JSM INDAUSTRIES

aavyapandey6@g
mail.com 

CS 
(COMM)/961/20
25

TRUSTLENDERS 
CAPITAL PVT LTD  Vs  
ABHISHEK KUMAR

AMIT KUMAR 
SINHA(P),

kmpspartner@gm
ail.com 

CS 
(COMM)/962/20
25

M/S B R AGROTECH 
LTD  Vs  VIVEK SINGLA

deepakyadavadvoc
ate@gmail.com 

28.08.2025 & 
29.08.2025

CS 
(COMM)/981/20
25

DAYANAND ANGLO 
VEDIC COLLEGE TRUST 
AND MANAGEMENT 
SOCIETY  Vs  DR DEV 
RAJ DAV SR SEC 
PUBLIC SCHOOL

MILIND 
SRIVASTAVA(P),

thejuralsolutions@
gmail.com 

CS 
(COMM)/982/20
25

AYUSH BANSAL  Vs  
KAVITHA KANWAR

Hitesh 
Chhabra(P),

puris_1@yahoo.co.
in 

CS 
(COMM)/985/20
25

SUNNY GOEL Vs DEV 
SHAKTI STONE 
CRUSHER PVT LTD

SUMMIT 
KAUSHAL

summitkaushal@g
mail.com 

CS 
(COMM)/1007/2
025

NEO HY LAMINATES 
PVT LTD 
Vs MR KUNAL 
CHOUDHARY Prop 
HIND TRADERS

djain5857@gmail.
com 

CS 
(COMM)/1019/2
025

NIKE INNOVATE C V  Vs 
GAGAN AND ANR

PRAMOD KUMAR 
SINGH

aastha@thelegist.c
om 

CS 
(COMM)/1041/2
025

JITENDER UJLA Vs 
ADITYA SHARMA

mlsharma520@ou
tlook.com 

CS 
(COMM)/1052/2
025

DAYANAND ANGLO-
VEDIC COLLEGE TRUST 
AND MANAGMENT 
SOCIETY  Vs  NEW DAV 
PUBLIC SCHOOL

MILIND 
SRIVASTAVA(P),

thejuralsolutions@
gmail.com 
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3 CENTRAL nil

4 CENTRAL ROOM NO.304 RECOVERY 04.09.2025 ARUN KUMAR 810768996 NA 27.08.2025

ROOM NO.304 RECOVERY 09.09.2025 AMIT TALWAR 9911000928 27.08.2025

ROOM NO.304 RECOVERY 15.09.2025 TATWA LLP 9455160761 27.08.2025

ROOM NO.304 RECOVERY 16.09.2025 9650682928 12.09.2025

ROOM NO.304 RECOVERY 19.09.2025 9971955807 16.09.2025

ROOM NO.304 RECOVERY 19.09.2025 9810202014 12.09.2025

ROOM NO.304 RECOVERY 20.09.2025 SH. RAM NIWAS 9560026079 24.07.2025

ROOM NO.304 RECOVERY 20.09.2025 SH. S.M. GUPTA 9810235448 10.09.2025

304 RECOVERY 20.09.2025 9891-826-827 10.09.2025

304 TRADE MARK 23.09.2025 9718209970 17.09.2025

ROOM NO.304 RECOVERY 24.09.2025 9899000289 20.09.2025

ROOM NO.304 RECOVERY 24.09.2025 9560905884 10.09.2025

ROOM NO.304 RECOVERY 26.09.2025 9210107303 22.09.2025

5 CENTRAL 305 01-09-2025 Gaurav  Dua(P), 9818977599 30.08.2025

MS. DEVENDER 
KUMAR SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS 
(COMM)969/202
5

M/S PREM COLOR 
CHEM PVT LTD V/S 
AJAY KUMAR 

CS 
(COMM)987/202
5

DOSHI 
PHARMACEUTICALS 
V/S TRI GLOBAL LIFE 
SCIENCES OPC PVT LTD

TALWAR-
AMIT@REDIFFM
AIL.COM

CS 
(COMM)1012/20
25

AVADHUT SATHE 
TRADING ACADEMY 
PVT LTD AND ANR V/S 
TELEGRAM FZ LLC

TATVALAWLLP@
GMAIL.COM

CS 
(COMM)1018/20
25

LEVI STRAUSS AND CO. 
V/S ASHOK KUMAR

SHARAVAN 
KUMAR

UNITEDMARK@
UMNITEDANDU
NITED.COM

CS (COMM)-
1032/2025

UCO BANK VS. M/S 
YASH GENERAL STORE

SH. SUNIL 
KUMAR

sunilkumarsimpal
99@gmail.com

CS (COMM)-
1033/2025

AMIT GUPTA VS. 
DEEPAK GUPTA & Ors

SH. TARUN 
SINGLA

mcllawoffices@gm
ail.com

CS (COMM)-
1034/2025

PUNJAB & SIND BANK 
VS. M/S MAURYANSH 
MAURYA PVT. LTD.

ramniwasadav.471
7@gmail.com

CS (COMM)-
1038/2025

ASHISH PAPERS PVT. 
LTD. VS. ANIL GARG 

smgupta@gmail.c
om

CS (COMM)-
1039/2025

ZARAR AHMAD VS. 
MCD

SH. VIDYA 
SAGAR SHARMA

ADVOCATEVIDY
ASAGAR94@GMA
IL.COM

CS (COMM)-
1043/2025

M/S ASK AUTOMOTIVE 
VS. ASHOK KUMAR

SH. AASTHA 
SHARMA

aastha@thelegi 
st .com

CS 
(COMM)1046/20
25

NOBLE PAHWA V/S 
RISHABH GUPTA

SH. MUKUL 
GUPTA

MUKUK.RAWAL
@YAHOO.COM

CS (COMM)-
1047/2025

RADHEY SHYAM V/S 
MCD

ROBIN 
BHARDWAJ

ROBINBHARDW
AJ54@GMAIL.CO
M

CS 
(COMM)1056/20
25

DAYANAND ANGLO 
VEDIC TRUST V/S DAV

VIVEK 
SRIVASTAVA

THRJURELSSOL
UTION@GMAIL.C
OM

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

COUNTER 
CLAIM

Counter 
Claim/45/2025

RAJENDER 
GHANSHYAM MAHALE  
Vs  JIWAT RAM 
PURSWANI

adv.anushassitarya
@gmail.com
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305 RECOVERY 11-09-2025 Neeraj Gupta(P), 9811267045 26.03.2025

305 RECOVERY 04.09.2025 VIJAY MISHRA 9136346788 12.06.025

6 CENTRAL 410 04-09-2025 9810872357 22.08.2025

410 16-09-2025 9911092666 29.08.2025

410 04-09-2025 9810768996 29.08.2025

410 06-09-2025 9560905884 01.09.2025

410 23-09-2025 9810288424 27.08.2025

410 15-09-2025 9210107303 06.09.2025

410 25-09-2025 9810768996 16.09.2025

410 24-09-2025 Anmol Mehta(P), 9811848114 23.07.2025

410 25-09-2025 Rakesh Kumar(P), 9711771000 11.09.2025

410 27-09-2025 Suchita Dixit(P), 8896932838 17.09.2025

410 11-09-2025 9810920561 22.08.2025

410 11-09-2025 Kiran Mahajan(P), 9810472145 01.09.2025

410 11-09-2025 Kiran Mahajan(P), 9810472145 01.09.2025

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

CS 
(COMM)/1003/2
025

R D CONSTRUCTION 
COMPANY  Vs  M/S 
SAGITTAL INFRA 
PROJECTS

info@juslawoffices
.co 

CS (COMM)-
973/2025

PARIKSHIT SEHGAL VS. 
TATA TELESERVICE 
LTD.

VIJAYMISHRA64
9@GMAIL.COM

SH. NEELAM SINGH,  
DJ COMM-06 TIS 
HAZRI COURT 
CENTRAL DELHI

CS 
(COMM)/967/2
025

CS 
(COMM)/967/20
25

BANK OF BARODA  Vs  
ROHIT VICTOR

rajnish kumar 
banyal(P),

Rajnish-
122@yahoo.com

CS 
(COMM)/1014/
2025

CS 
(COMM)/1014/2
025

M/S YASH VALVES PVT 
LTD  Vs  SANDEEP JAIN

MOHIT 
AGARWAL

agarwalandco@gm
ail.com

CS 
(COMM)/968/2
025

CS 
(COMM)/968/20
25

M/S PREM COLOR 
CHEM PVT LTD  Vs  JAI 
KANTMANI TRIPATHI

ARUN KUMAR 
YADAV(P),

arunyadav1131@g
mail.com

CS 
(COMM)/976/2
025

CS 
(COMM)/976/20
25

M/S WELCOME 
ASSOCIATES THROUGH 
ITS PROP SH ASHWANI 
KUMAR  Vs  
MUNICIPAL 
COPORATION OF 
DELHI

ROBIN 
BHARDWAJ

Robinbhardwaj52
9@gmail.com

CS 
(COMM)/1042/
2025

CS 
(COMM)/1042/2
025

CANARA BANK  Vs  
SANGITA CHAWLA

ANIL KUMAR 
SINGH

anilsinghandComp
any@gmail.com

CS 
(COMM)/1008/
2025

CS 
(COMM)/1008/2
025

DAYANAND ANGLO-
VEDIC COLLEGE TRUST 
AND MANAGEMENT 
SOCIETY AND ANR  Vs  
DAV HIGH SCHOOL

VIVEK 
SRIVASTAVA

thejuralsolutions@
gmail.com

CS 
(COMM)/1049/
2025

CS 
(COMM)/1049/2
025

M/S PREM COLOR 
CHEM PVT LTD  Vs  
SHREE MAROLI 
VIBHAG KHAND 
UDYOG SAHAKARI 
MANDLI LTD

ARUN KUMAR 
YADAV(P),

arunyadav1131@g
mail.com

CS 
(COMM)/1044/
2025

CS 
(COMM)/1044/2
025

LEGEND POLYFOAMS 
PVT LTD  Vs  NOBLE 
ENTERPRISES

vaibhavarora@gm
ail.com

CS 
(COMM)/1048/
2025

CS 
(COMM)/1048/2
025

NARESH MANGAL  Vs  
SHWETA BANSAL

rakesh.advocate18
@gmail.com

CS 
(COMM)/1062/
2025

CS 
(COMM)/1062/2
025

STATE BANK OF INDIA  
Vs  HEM LATA

agnihotrisuchita@
gmail.com

CS 
(COMM)/995/2
025

CS 
(COMM)/995/20
25

MOHAMMAD JALIS 
KHAN  Vs  M/S 
FOUNDATION OF 
BHARAT EDUVERSITY

MOHD WASIQ 
KHAN(P),

theghaziassociates
@gmail.com

CS 
(COMM)/1001/
2025

CS 
(COMM)/1001/2
025

THE FEDERAL BANK 
LTD  Vs  ASIT RAY

kiranmahajan60@
yahoo.com

CS 
(COMM)/1000/
2025

CS 
(COMM)/1000/2
025

THE FEDERAL BANK 
LTD  Vs  LAXMAN 
SINGH

kiranmahajan60@
yahoo.com
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7 CENTRAL CIVIL SUIT 01.09.2025 ANISH BHOLA 9811452022 NA

CIVIL SUIT 01.09.2025 ANISH BHOLA 9811452022 NA

CIVIL SUIT 01.09.2025 7742705005 NA

CIVIL SUIT 03.09.2025 9643228307 NA 21.08.2025

CIVIL SUIT 08.09.2025 9599950326 NA 14.10.2025

CIVIL SUIT 08.09.2025 ANISH BHOLA 9811452022 NA

CIVIL SUIT 09.09.2025 AMIT TALWAR 9911000928 27.08.2025

CIVIL SUIT 11.09.2025 G.P. SINGH 9811992006 20.02.2025

CIVIL SUIT 12.09.2025 9953283177 30.07.2025

CIVIL SUIT 12.09.2025 8279971561 02.09.2025

CIVIL SUIT 15.09.2025 SACHIN KATYAL NA NA NA

CIVIL SUIT 16.09.2025 RAKESH KUMAR 9711771000 29..12.2023

CIVIL SUIT 18.09.2025 ANISH BHOLA 9811452022 NA

CIVIL SUIT 20.09.2025 ANISH BHOLA 9811452022 NA

CIVIL SUIT 20.09.2025 ANISH BHOLA 9811452022 NA

SH. MUKESH KUMAR 
GUPTA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

COURT ROOM 
302

OMP(I) COMM  
771/2025

TATA CAPITAL LTD. VS 
MAHAKALESHWAR 
INFRATECH PVT. LTD. 

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

OMP(I) COMM  
772/2025

TATA CAPITAL LTD. VS 
MAHAKALESHWAR 
INFRATECH PVT. LTD. 

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

OMP(I) COMM  
773/2025

SHRIRAM TRANSPORT 
FINANCE CO. LTD. VS 
MURSALEEN

SHEFALI 
KISHORE

shefalikishore93@
gmail.com

COURT ROOM 
302

CS(COMM) 
966/2025

STATE BANK OF INDIA 
VS AKULA PRASHANTH

TIRATH LAL 
YADAV

COURT ROOM 
302

CS(COMM) 
978/2025

PUNJAB AND SIND 
BANK VS S S AUTO 
PAINTS

AWADHESH 
KUMAR YADAV

COURT ROOM 
302

OMP(I)COMM 
799/2025

TATA CAPITAL LTD. VS 
MAHAKALESHWAR 
INFRATECH PVT. LTD. 

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

CS(COMM) 
989/2025

DOSHI 
PHARMACEUTICALS VS 
SHREE NAMO BIOTECH 
PVT. LTD.

talwar_amit@redif
fmail.com

COURT ROOM 
302

CS(COMM) 
1002/2025

PREM DUTT ARORA 
AND ORS. VS SHEETAL 
CHOPRA AND ANR.

g.p.singh@hotmail
.com

COURT ROOM 
302

CS(COMM) 
1005/2025

SMT. ANITA GUPTA VS 
M/S XSONI SYSTEMS 
PVT. LTD.

JATIN 
AGGARWAL

jka.legal@gmail.co
m

COURT ROOM 
302

CS(COMM) 
1006/2025

RAJESH KUMAR VS 
MCD

VIDYA SAGAR 
SHARMA

advocatevidyasaga
r94@gmail.co

COURT ROOM 
302

OMP(I)COMM 
809/2025

TATA CAPITAL LTD. VS 
MAHAVIR SINGH

COURT ROOM 
302

CS(COMM) 
1020/2025

M/S BLIR PVT. LTD. VS 
M/S MANSA 
PACKAGING AND ORS.

rakesh.advocate18
@gmail.com

COURT ROOM 
302

OMP(I)COMM 
828/2025

TATA CAPITAL LTD. VS 
TONU SINGH

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

OMP(I)COMM 
863/2025

TATA CAPITAL LTD. VS 
RAMA GRAND

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

OMP(I)COMM 
864/2025

TATA CAPITAL LTD. VS 
HARI RAM

Anish_bhola17@y
ahoo.com
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NO.
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7 CENTRAL

CIVIL SUIT 20.09.2025 9910726902 NA

8 CENTRAL 308 RECOVERY 06-09-2025 DIXIT MEHTA NA 

308 RECOVERY 12-09-2025 CHARAN GARG 9811061563 NA

308 RECOVERY 16-09-2025 9810695226

308 RECOVERY 22-09-2025 ANMOL JAIN 9971878760

9 CENTRAL 309 RECOVERY 03-09-2025 9560417636 01.09.2025

309 RECOVERY 04-09-2025 Shravan Bansal(P),9650682928 02.09.2025

309 RECOVERY 03.09.2025 SH. NEERAJ JHA 8825276304 01.09.2025

10 CENTRAL 307 Civil 02-09-2025 Manish kumar(P), 9717359631 22.08.2025

11 CENTRAL CS (COMM) 01-09-2025 Hardik Aggarwal 7859984398 20.08.2025

CS (COMM) 04-09-2025 6201970125 29.08.2025

CS (COMM) 08-09-2025 Satish Kumar Jain 9810934875 - 04.03.2025

CS (COMM) 08-09-2025 9890410729 03.09.2025

CS (COMM) 11-09-2025 Vikrant Jain 9811377679 12.08.2025

CS (COMM) 15-09-2025 Nitin Gupta 8860057314 ---

SH. MUKESH KUMAR 
GUPTA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

COURT ROOM 
302

OMP(I)COMM 
867/2025

MOONWALK INFRA 
PROJECT PVT. LTD. VS 
ONSTRUQ INTERLAYER 
PVT. LTD.

M/S MOONWALK 
INFRA PROJECT 
PVT. LTD. VS 
ONSTRUQ 
INTERLAYER 
PVT. LTD.

rajeevadovocate81
@gmail.com

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS (COMM)-
974/2025

DIVYESH BHAGAT VS. 
SURESH KUMAR 
MITTAL

ADV.MEHTADIXI
T@GMAIL.COM 

26.06.2025 OF 
RS. 10,000/-

CS (COMM)-
1004/2025

RANI SETHI AND ANR. 
MADHU KHULLAR AND 
ORS.

01.09.2025 OF 
RS. 48250/-

CS (COMM)-
1016/2025

IMPRESSIVE 
IMPRESSIONS PVT. 
LTD. VS. HYATT 
REGENCY GURGAON

BHUPENDRA 
TYAGI

advocatebktyagi@
gmail.com

03.09.2025 OF 
RS. 11,300/-

CS (COMM)-
1040/2025

JAMMU AND KASHMIR 
BANK LTD. VS. AMIT 
BAJAJ AND ANR.

legalconsultants.sa
@gmail.com 

09.09.2025 OF 
RS. 16696/-

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/964/20
25

MANTHAN CREATION  
Vs  VERSHA SHARMA

SHASHANK  
SHARMA(P),

shashanksharma.a
dvocate@gmail.co
m

CS 
(COMM)/972/20
25

GREAT WHITE GLOBAL 
PRIVATE LIMITED  Vs  
ASHOK KUMAR

unitedmark@unite
dandunited.com

CS )cOMM)-
965/2025

ARTI GUPTA VS. GOYAL 
PUBLISHERS AND 
DISTRIBUTORS PVT. 
LTD.

neeraijhaadt1:ZQg
mai1.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/963/20
25

SANJAY KUMAR GOYAL 
 Vs  M/S JJM 
INDUSTRIES

aavyapandey6@g
mail.com

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/959/20
25

REENA AGGARWAL Vs 
RAJ RANI CHADHA

advocatehardikagg
arwal@gmail.com

COURT ROOM 
310

CS 
(COMM)/972/20
25

GREAT WHITE GLOBAL 
PRIVATE LIMITED Vs 
ASHOK KUMAR

Shravan Kumar 
Bansal

unitedmark@unite
dandunited.com

COURT ROOM 
310

CS (COMM)/979/2025 VINOD KUMAR BANSAL 
Vs SUMAN BANSAL

COURT ROOM 
310

CS (COMM)/983/2025 UNION BANK OF INDIA 
VS SHUBHAM BABBAR

Kamaljit Singh 
Ranot

kamaljitsinghranot
@gmail.com

COURT ROOM 
310

CS (COMM)/999/2025 M/s VASTRAM INDIA 
PVT LTD Vs SANJAY 
KUMAR YADAV

advocatewidu@gm
ail.com

COURT ROOM 
310

CS (COMM)/1011/2025 MADANL LAL Vs 
CHANDER BEHERA 
PRAKASH

ica.gupta@gmail.c
om

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#


COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

11 CENTRAL

CS (COMM) 19-09-2025 Vivek Srivstava 9210107303 15.09.2025

CS (COMM) 19-09-2025 Sandeep 8800892099 12.08.2025

CS (COMM) 20-09-2025 Vishwendra Verma7683073187 15.09.2025

CS (COMM) 25-09-2025 Manish Shersia 9811833233 11.08.2025

CS (COMM) 27-09-2025 Amit Gupta 9810224624 29.05.2025

12 CENTRAL 401 MISC DJ 680/2025 09/02/25 HEMANT KUMAR9953740810

401 OMP I COMM 788/2025 09/04/25 ANISH BHOLA 9811452022

401 CS COMM 957/2025 09/06/25 KESHAV TIWARI 9958987839 01.09.2025

401 CS COMM 977/2025 09/08/25 SHARAD SAXENA 9818610036 21.11.2024

401 CS COMM 984/2025 09/08/25 D.R JAIN 9871059347 03.09.2025

401 CS COMM 993/2025 09/10/25 9990659331 04.08.2025

401 CS COMM 992/2025 09/10/25 KAPIL SINGHAL 9811330059 28.08.2025

401 CS COMM 998/2025 09/11/25 9811455868

401 CS COMM 1017/2025 16/09/2025 SUNIL KUMAR 9971955807 10.09.2025

401 48/2025 18/09/2025 49514500

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/1026/2025 DAYANAND ANGLO-
VEDIC COLLEGE TRUST 
AND MANAGEMENT 
SOCIETY AND ANR. Vs 
D A V SCHOOL

thejuralsolutions@
gmail.com

COURT ROOM 
310

CS (COMM)/1027/2025 KARNATAKA BANK 
LTD. Vs NIDHI SAHANI 
Prop. of M/s Purnima 
Trading Company

dhariwalsandeep9
05@gmail.com

COURT ROOM 
310

CS (COMM)/1036/2025 RITESH VERMA Vs 
INTERNATIONAL 
PRINT O PAC LIMITED

verma.vishwendra
@yahoo.co.in

COURT ROOM 
310

CS (COMM)/1050/2025 PUNJAB AND SIND 
BANK Vs MS KOMAL 
SHARMA AND ANR

manishsheria26@
gmail.com

COURT ROOM 
310

CS (COMM)/1057/2025 M/s ASHISH METALS Vs 
JAGAT SINGH

amitguptaadv366
@gmail.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

JAI BHAGWAN JAIN 
V/S RASHMI TIWARI

CONTACT@CHA
MBERSHK.IN

TATA CAPITAL LTD V/S 
MANMANDER

ANISHBJOLA17@
YAHOO.COM

MR. RAJEEV SHARMA 
PROP. LAXMI STEELS 
INDIA V/S MR RAJU 
SHANKAR SINGH 
PROP. REAL TRADING

TIWAKESHAV@G
MAIL.COM

AKIF MOHAMMED 
ARIF DEHALVI 
PROPRIETOR OF 
SALMA PERFUME 
EXHIBITION V/S AL 
JIJAZ PERFUME

THEMACCOYGR
OUP@YAHOO.CO
M

PRACHI (INDIA) PVT 
LTD V/S ARJUN SINGH

DJAIN5857@GM
AIL.COM

TRUSTLRNDERS 
CAPITAL PVT LTD. V/S 
ABHISHEK KUMAR

AMIT KUMAR 
SINHA

KMPSPARTNER@
GMAIL.COM

UMA SHANKER GOEL 
HUF V/S SHUBHAM 
MITTAL

K18A12@GMAIL.
COM

VARUN GUPTA V/S 
VIKAS JAIN

SACHIN KUMAR 
BANSAL

ADVSACHINBAN
SAL106@GMAIL.
COM

21.08.2025 AND 
19.08.2025

UCO BANK V/S SH. 
JEET SINGH (NOW 
DECEASED THROUGH 
HIS LEGAL HEIRS

EX COMM. 
AWARD BY 
ARB. COMM

DELHI TRANSCO 
LIMITED V/S M.J. 
ENGINEERING WORKS 
PVT LTD. 

JURISPERITUS 
LAW OFFICES

E.ASHISHKUMA
R@JURISPERITU
S.COM

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#


COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

12 CENTRAL

401 OMP I COMM 825/2025 18/09/2025 ANISH BHOLA 9811452022

401 OMP I COMM 827/2025 18/09/2025 ANISH BHOLA 9811452022

401 OMP I COMM 847/2025 19/09/2025 ANISH BHOLA 9811452022

401 OMP I COMM 849/2025 19/09/2025 ANISH BHOLA 9811452022

401 OMP I COMM 850/2025 19/09/2025 ANISH BHOLA 9811452022

401 EX COMM 461/2025 20/09/2025 STUTI WASON 9811227766

401 OMP I COMM 874/2025 22/09/2025 SACHIN KATYAL 011-26211488

401 OMP I COMM 873/2025 22/09/2025 SACHIN KATYAL 011-26211488

401 OMP I COMM 872/2025 22/09/2025 SACHIN KATYAL 011-26211488

401 MISC DJ 734/2025 23/09/2025 SHAYUK KUMAR 8595615868

401 MISC DJ 742/2025 25/09/2025 GAURAV GUPTA 9540818282

401 OMP I COMM 898/2025 25/09/2025 ANISH BHOLA 9811452022

401 OMP I COMM 900/2025 25/09/2025 ANISH BHOLA 9811452022

401 CS COMM 1053/2025 25/09/2025

CS COMM 1054/2025 26/09/2025 M.K.MIGLANI 9811081980 17.09.2025

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

TATA CAPITAL LTD V/S 
RUPESH VYAS

ANISHBHOLA17
@YAHOO.COM

TATA CAPITAL LTD V/S 
PAWAN KUMAR

ANISHBHOLA17
@YAHOO.COM

DCB BANK LTD V/S 
KULDEEP SARDAR 
SINGH

ANISHBHOLA17
@YAHOO.COM

DCB BANK LTD V/S 
ANIL KUMAR

ANISHBHOLA17
@YAHOO.COM

DCB BANK LTD V/S 
DAFATAR KHAN

ANISHBHOLA17
@YAHOO.COM

SH. NARINDER SINGH 
V/S SH. BALJEET 
SINGH ARORA

WASONANDWAS
ON@GMAIL.COM

TATA CAPITAL LTD V/S 
BARAN SINGH

LEGAL@KATYAL
ASSOCIATES.CO
M

TATA CAPITAL LTD V/S 
LALIT KUMAR 
KHANDELWAL

LEGAL@KATYAL
ASSOCIATES.CO
M

TATA CAPITAL LTD V/S 
MOHAMMED RAZA

LEGAL@KATYAL
ASSOCIATES.CO
M

YASHPAL KHURANA 
V/S M/S NARULA & ORS

ASH.ASSOCIATES
@OUTLOOK.COM

NITIN JANI V/S AMIT 
PASRIJA

TATA CAPITAL LTD V/S 
NIWANSHU SHARMA

ANISHBHOLA17
@YAHOO.COM

TATA CAPITAL LTD V/S 
GIRJESH SINGH

ANISHBHOLA17
@YAHOO.COM

HERO INVEST CORP 
PVT LTD V/S ASHOK 
KUMAR (UNKNOWN)

JAYSON INDUSTRIES 
V/S MUKESH PLASTIC 
ENGINEERING 
INDUSTRIES

MAIL@WRBINDI
A.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

12 CENTRAL

401 CS COMM 1061/2025 27.09.2025 TARUN VERMA 9871495838 18.09.2025

401 MISC DJ 757/2025 27/09/2025 R.K. THAKUR 9810267916

401 CS COMM 1061/2025 27/09/2025 ANKIT VERMA 9899090382 22.09.2025

13 CENTRAL CIVIL SUIT 04-09-2025 9811452022 nil

CIVIL SUIT 04-09-2025 SAI MANIK SUD 9990804704 02.09.2025

CIVIL SUIT 04-09-2025 DIXIT MEHTA NA 26.08.2025

CIVIL SUIT 08-09-2025 9873938816 NIL

CIVIL SUIT 08-09-2025 SACHIN KATYAL 011-26211488 NIL

CIVIL SUIT 09-09-2025 Satnam Kaur Vs Rahul 9818451905 29.08.2025

CIVIL SUIT 09-09-2025 9810472145 01.09.2025

CIVIL SUIT 10-09-2025 RAJESH KUMAR 9899565364 NA 19.05.2025

CIVIL SUIT 11-09-2025 9999993833 NIL

CIVIL SUIT 15-09-2025 9899479539 03.09.2025

CIVIL SUIT 17-09-2025 9811452022 NIL

CIVIL SUIT 17-09-2025 AMIT POONIA 9899665895 28.08.2025

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

AMIT GARG V/S MANOJ 
BUBNA

CSTARUNVERMA
@GMAIL.COM

M/S SSG AUTOMOTIVE 
COMPONENTS PVT LTD 
V/S M/S SEAHAWK 
LOGISTICS & ORS

ISHRAT FATMA V/S 
CHOLAMANDALAM MS 
GENERAL INSURANCE 
COMP. LTD

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
402

OMP (I) 
(COMM.)/796/2
025

TATA CAPITAL LTD. Vs 
NAND RAM SHARMA

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

CS 
(COMM)/970/20
25

DAVINDER SINGH 
SETHI Vs BURGER 
CLUB PVT. LTD.

sudsaimanik1@gm
ail.com

COURT ROOM 
402

CS 
(COMM)/971/20
25

DIVYESH BHAGAT Vs 
NILOFAR

adv.mehtadixit@g
mail.com

COURT ROOM 
402

Misc 
DJ/695/2025

Ramesh Brijlal Santani Vs 
Sourav Goyal

PAWAN KUMAR 
MITTAL

mittalpk08@gmail
.com

COURT ROOM 
402

OMP (I) 
(COMM.)/800/2
025

TATA CAPITAL LTD. Vs 
RAHEESH RAHEESH

legal@katyalassoci
ates.com

COURT ROOM 
402

CS 
(COMM)/986/20
25

GARIMA 
BHARADWAJ

garimainterpro@g
mail.com

COURT ROOM 
402

CS 
(COMM)/988/20
25

THE FEDERAL BANK 
LTD Vs ADITYA SADH

KIRAN 
MAHAJAN

kiranmahajan60@
yahoo.com

COURT ROOM 
402

CS 
(COMM)/994/20
25

JOGINDER YADAV Vs 
AMIT KUMAR SHARMA

COURT ROOM 
402

Execution 
(Comm.)/440/20
25

M/S GOYAL BROTHERS 
PRAKASHAN Vs M/S 
NEW LAXMI BOOK 
DEPOT

SURENDER 
TYAGI

surendersuparn@g
mail.com

COURT ROOM 
402

CS 
(COMM)/1013/2
025

M/S SHREYSHREE 
JEWELLERS PVT. LTD. 
Vs YASH KUMAR SETH 
PROPRIETOR OF M/S 
SHREE BALAJI 
JEWELLERS AND 
SISTER CONCERN 
YASH ORNAMENT

RAMAN KUMAR 
SINGH

ramanadvocate26
01@gmail.com

COURT ROOM 
402

OMP (I) 
(COMM.)/818/2
025

TATA CAPITAL LTD Vs 
DUDH RATAN MILK 
FOOD PRODUCTS

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

CS 
(COMM)/1023/2
025

KULDEEP FALODIYA Vs 
MOHAN LAL HARJAI

whitepaperlawoffic
es@gmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 CENTRAL

CIVIL SUIT 18-09-2025 VIKAS SHARMA 9810566116 NIL

CIVIL SUIT 18-09-2025 TARUN GEHLOT 9871181397 NIL

CIVIL SUIT 19-09-2025 9811452022 NIL

CIVIL SUIT 19-09-2025 9811452022 NIL

CIVIL SUIT 19-09-2025 9811452022 NIL

CIVIL SUIT 19-09-2025 9811452022 NIL

CIVIL SUIT 19-09-2025 9811452022 NIL

CIVIL SUIT 24-09-2025 NISHANT JOSHI 9810798564 NIL NIL

CIVIL SUIT 24-09-2025 VARUN GUPTA 981046767 NIL

CIVIL SUIT 24-09-2025 R.K. RUHIL 8010074443 raj@ruhil.in 15.09.2025

CIVIL SUIT 25-09-2025 9811452022 NIL

CIVIL SUIT 25-09-2025 9811452022 NIL

CIVIL SUIT 25-09-2025 9811452022 NIL

CIVIL SUIT 25-09-2025 9811452022 NIL

CIVIL SUIT 25-09-2025 9811452022 NIL

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
402

Execution 
(Comm.)/455/20
25

PAPPU SETH Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

advocatevikasshar
ma1@gmail.com

COURT ROOM 
402

Execution 
(Comm.)/456/20
25

KEWAL RAM DASWANI 
Vs SAMSHAD

gahlotorama@gma
il.com

COURT ROOM 
402

OMP (I) 
(COMM.)/843/2
025

DCB BANK LTD. Vs 
FAJAR MO

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/844/2
025

DCB BANK LTD Vs 
BALVIR SINGH

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/845/2
025

DCB BANK LTD Vs DEVI 
LAL

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/846/2
025

DCB BANK LTD Vs 
RAJEEV KUMAR 
SHARMA

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/848/2
025

TATA CAPITAL LTD Vs 
MOHHAMAD SARIF

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

Ex.COMM  - 
Award by Arb. 
Comm./49/2025

INGRAM MICRO INDIA 
PVT  LTD Vs GURJEET 
SINGH

COURT ROOM 
402

Execution 
(Comm.)/469/20
25

KIRAN ROADWAYS PVT 
LTD Vs SOLID INDIA 
LTD

gupta.varun1@gm
ail.com

COURT ROOM 
402

CS 
(COMM)/1045/2
025

M/s AKZONOBEL INDIA 
LIMITED Vs Krishna 
Trading Company

COURT ROOM 
402

OMP (I) 
(COMM.)/897/2
025

TATA CAPITAL LTD Vs 
KISHAN LAL

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/899/2
025

TATA CAPITAL LTD. Vs 
BIJAN SHYAM LAL

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/902/2
025

TATA CAPITAL LTD Vs 
BHOOMI MINES AND 
CRUSHERS

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/903/2
025

TATA CAPITAL LTD Vs 
KE ENGINEERS PVT 
LTD 1179

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com

COURT ROOM 
402

OMP (I) 
(COMM.)/905/2
025

TATA CAPITAL LTD Vs 
UNIQUE CRANE 
SERVICES 8383

ANISH 
BHOLA(P),

anishbhola17@yah
oo.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 CENTRAL

CIVIL SUIT 26-09-2025 ANJUM NAAZ 8287807074 NIL

CIVIL SUIT 27-09-2025 ANIL KUMAR 9313579493 24.09.2025

CIVIL SUIT 27-09-2025 MUNISH VOHRA 9811427955 20.09.2025

14 WEST CS 03-09-2025 9315165656 22-08-2025

CS 04-09-2025 Sandeep .(P), 8800892099 12-08-2025

CS 06-09-2025 Anirudh Gupta(P), 9811993041 21-08-2025

CS 06-09-2025 9811992006 03-09-2025

CS 10-09-2025 EKTA(P), 7838104247 21-102024

CS 11-09-2025 Pankaj Chawla(P), 9810103302 29-08-2025

CS 11-09-2025 9212888057 31-07-2025

CS 11-09-2025 Pankaj Chawla(P), 9810103302 29-08-2025

CS 11-09-2025 VASEEM Mian(P), 9336789789 Not Mentioned 01-09-2025

CS 12-09-2025 9899951645 04-09-2025

CS 12-09-2025 9899951645 04-09-2025

CS 16-09-2025 9945441410 19-07-2025

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
402

OMP 
(COMM.)/48/20
25

YUNUS Vs SRIRAM 
FINANCE LTD

noshumkhan@gm
ail.com

COURT ROOM 
402

CS 
(COMM)/1058/2
025

CHIRAG GOEL Vs 
LAKSHMI 
ENGINEERING WORKS

adv.anilsingh@gm
ail.com

COURT ROOM 
402

CS 
(COMM)/1059/2
025

MS RRM TRADING 
INTERNATIONAL PVT 
LTD Vs MS UNI SWIFT

munish.lawvohra
@gmail.com

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/748/20
25

State Bank of India  Vs  
Jitender

Krishna Kr 
Sharma(P),

advkrishna14a@g
mail.com

CS 
(COMM)/750/20
25

UNION BANK OF INDIA  
Vs  KARTIK SIKKA SON 
OF DHARAM PAL SIKKA 
PROP OF GURNAMA 
ENTERPRISES

dharewalsandeep9
05@gmail.com

CS 
(COMM)/754/20
25

Ruchika Agarwal  Vs  
Krishna Sarwiya

mail@anirudhgupt
a.co.in

CS 
(COMM)/753/20
25

M/S PG CABS INDIA 
PVT LTD  THROUGH 
ITS AR SHAILENDRA 
KUMAR JHA  Vs  AMIT 
DHINGRA

RAJESH KUMAR 
PANDEY(P),

g.p.singh@hotmail
.com

CS 
(COMM)/759/20
25

M/S SARASWATI 
CREATION THROUGH 
ITS PROPRIETOR MS 
DEEPALI BHARDWAJ  
Vs  M/S SHIVAM 
HOSIERY HOUSE 
(THROUGH ITS 
PROPRIETOR VIVEK 
MITTAL)

adv.amandkumarg
upta@gmail.com

CS 
(COMM)/767/20
25

DDV Management 
Services Private Limited  
Vs  Dtwelve Spaces 
Private Limited

pankajchawla41@
gmail.com

CS 
(COMM)/768/20
25

BANK OF BARODA  Vs  
SIMMI MADAN AND 
ORS

CHITRA  
MALHOTRA(P),

chitramalhotrasabt
i@gmail.com

CS 
(COMM)/766/20
25

Skyzed Management and 
Information Services  Vs  
Dtwelve Spaces Private 
Limited

pankajchawla41@
gmail.com

CS 
(COMM)/763/20
25

SUDHIR MALHOTRA--  
Vs  AG OVERSEAS PVT 
LTD

CS 
(COMM)/772/20
25

M/S GSV PRODUCTS 
THROUGH ITS 
PROPRIETOR 
(PARVEEN KUMAR 
GARG)  Vs  M/S 
QURESHI INTL DS-MAX 
FNF CONSORTIUM 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTORS

DEEPAK KUMAR 
BANSAL(P),

bansalassociatesla
wfirm@gmail.com

CS 
(COMM)/771/20
25

M/S GARG ROADLINES 
THROUGH ITS 
PARTNER (PARVEEN 
KUMAR GARG)  Vs  M/S 
RAHEJA DEVELOPERS 
LTD Through its directors

DEEPAK KUMAR 
BANSAL(P),

bansalassociatesla
wfirm@gmail.com

CS 
(COMM)/778/20
25

M/S HI TECH 
PACKAGING 
INDUSTRIES  Vs  M/S 
KAPOOR ENTERPRISES 
AND ANR

Yatendra Pal  
Sirohi(P),

yatendrasirohi@h
otmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

14 WEST

CS 16-09-2025 8285202359 12-07-2025

CS 18-09-2025 9212888057 01-09-2025

CS 18-09-2025 9212888057 17-07-2025

CS 19-09-2025 9312400295 10-09-2025

CS 23-09-2025 7838085278 09-09-2025

CS 23-09-2025 amit vohra(P), 9958258255 19-09-2025

CS 24-09-2025 9810362626 19-09-2025

CS 25-09-2025 9312432926 Not Mentioned 08-07-2024

CS 27-09-2025 9811031736 22-09-2025

15 WEST CS/(COMM) 736/2025 01.09.2025 9811179171 18.08.2025

CS/(COMM) 744/2025 03.09.2025 VARUN BEDI 8285672608 30.08.2025

CS/(COMM) 762/2025 11.09.2025 BABU LAL GUPTA9312049415 02.04.2025

CS/(COMM) 764/2025 11.09.2025 79015893669 08.09.2025

CS/(COMM) 765/2025 11.09.2025 79015893669 09.09.2025

CS/(COMM) 775/2025 16.09.2025 9999029218 08.09.2025

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/777/20
25

APIS INDIA LTD  Vs  
SURAJ SINGH 
PROPRIETOR OF 
NIRMALA 
ENTERPRISES

Mukund  
Yadav(P),

harish@barahamil
egalservices.com

CS 
(COMM)/791/20
25

CANARA BANK  Vs  
JASMEET SINGH M/S 
SONIA 
INTERNATIONAL

CHITRA  
MALHOTRA(P),

chitramalhotrasob
ti@gmail.com

CS 
(COMM)/790/20
25

CANARA BANK  Vs  
ROHIT SRINIWAS PROP 
M/S SIMBA FASHION

CHITRA  
MALHOTRA(P),

chitramalhotrasob
ti@gmail.com

CS 
(COMM)/796/20
25

UNION BANK OF INDIA  
Vs  SHALINI SHARMA 
PROPRIETOR OF M/S 
SHALINI CAFE

Arun Kumar 
Shukla(P),

connect@snslegal.i
n

CS 
(COMM)/802/20
25

SIRS POLO 
ENTERPRISES PVT LTD 
through its Director 
Somnath Hola  Vs  
NEELKANTH IMPEX 
Prop Jyoti Khurana

Rajendra kumar 
Bharani(P),

bharani.law.cham
bers@gmail.com

CS 
(COMM)/800/20
25

GIRISH SETHI AND 
ORS  Vs  FIITJEE e-
School Private Limited 
through its Director

amitvohra56@gma
il.com

CS 
(COMM)/806/20
25

Punjab National Bank 
through its ar dhananjay  
Vs  RAHUL ARORA 
PROPRIETOR M/S AIR 
FLOW

AVADHESH 
KUMAR  
SHAKYA(P),

akshakya01gmail.c
om

CS 
(COMM)/807/20
25

NIKHIL JUNEJA 
PROPRIETOR M/S 
INTEGRAL 
INTERNATIONAL Vs 
PURSHOTTAM JHA 
PROPRIETOR/ 
DIRECTOR OF M/S OM 
ENTERPRISES

BHANU 
MOHAN(P),

CS 
(COMM)/815/20
25

RAHUL JAIN  Vs  M/s 
Manipal Cigna Health 
Insurance Co Ltd

Mahinder 
Kumar(P),

ashokpopli16@yah
oo.in

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. 
LOKESH KUMAR

SANJAY 
AGGARWAL

legalyukti63@gma
il.com

SARAOGI SUPER SALES 
VS. MANOJ KUMAR 
SINGH

advocatevarunbedi
@gmail.com

BRAHM DEV SHRAMA 
VS. KANWAR KISHORE 
NAGPAL

blgupta282@gmail
.com

BANK OF 
MAHARASHTRA VS. 
SHANKAR JHA

BIJAY MOHAN 
GOSWAMI

advbmg2016@gm
ail.com

JASMIN SINGH ANAND 
VS. DARPAN DADU

BIJAY MOHAN 
GOSWAMI

advbmg2016@gm
ail.com

BEST TECH PIPES LLP 
VS. MFB CEOTECH PVT 
LTD

SHAILENDERR 
NEGI

shailnegi1984@gm
ail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST 01-09-2025 9868873986 18-09-2025

01-09-2025 8130383143

01-09-2025 8130383143

01-09-2025 8130383143

01-09-2025 8130383143

02-09-2025 8130383143

02-09-2025 8130383143

02-09-2025 Manoj Kumar(P), Not Mentioned Not Mentioned

02-09-2025 8130383143

02-09-2025 Not Mentioned Not Mentioned

02-09-2025 Not Mentioned Not Mentioned

02-09-2025 Not Mentioned

03-09-2025 Not Mentioned Not Mentioned

02-09-2025 xyz(P), Not Mentioned Not Mentioned

04-09-2025 Not Mentioned

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/738/20
25

PUNJAB NATIONAL 
BANK  Vs  SONU 
SHARMA

Parikshit 
Mahipal(P),

prn ahip al09 
@gmail. c orn

OMP (I) 
(COMM)/1094/2
025

AXIS BANK LTD  Vs  
WASEEM KHAN

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1097/2
025

AXIS BANK LTD  Vs  
PRIYANKA SINGH 
RAGHUVANSHI

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1095/2
025

AXIS BANK LTD  Vs  
KETAN GARG

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1096/2
025

AXIS BANK LTD  Vs  
JASMEET KOUR

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1122/2
025

AXIS BANK LTD  Vs  
UMA SHANKAR MEHTA

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1121/20
25

AXIS BANK LTD  Vs  
RAHUL

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1120/2
025

Shriram Finance Ltd  Vs  
ANKIT NAYAK

OMP (I) 
(COMM)/1119/20
25

AXIS BANK LTD  Vs  
GURSEWAK SINGH

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

Execution 
(Comm)/296/20
25

PUNJAB NATIONAL 
BANK  Vs  M/s CBS 
Industries

PARAS 
AGGARWAL(P),

Execution 
(Comm)/295/20
25

JIS HEAD LIGHT GLASS 
 Vs  oxilite techno 
industries private limited

sarandeep 
singh(P),

OMP (I) 
(COMM)/1118/2
025

YES BANK LTD  Vs  
SHAN MOHAMMAD

SACHIN 
KATYAL(P),

legal@Kat\alassoci
ates.com

CS 
(COMM)/747/20
25

M/S GIPSKARTON 
INDIA PVT LTD  Vs  
CHANDER NARULA

MAYANK 
AGGARWAL(P),

Misc 
DJ/855/2025

JAGDISH SINGH DANGI 
 Vs  KESAVA 
ENGINEERS INDIA LLP 
CO AND ORS

Execution 
(Comm)/303/20
25

SAN WUD SHOPPE 
PRIVATE LIMITED  Vs  
RITESH AGGARWAL

PANKAJ 
GUPTA(P),



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST

08-09-2025 Not Mentioned Not Mentioned 30-08-2025

09-09-2025 Not Mentioned Not Mentioned 05-09-2025

09-09-2025 AMIT KUMAR(P), !8860939556. 05-09-2025

09-09-2025 AMIT KUMAR(P), !8860939556.

09-09-2025 AMIT KUMAR(P), !8860939556.

10-09-2025 9650810{26

10-09-2025 9650810{26

10-09-2025 9650810{26

10-09-2025 9650810{26

10-09-2025 9650810{26

10-09-2025 9650810{26

10-09-2025 9650810{26

10-09-2025

10-09-2025 AMIT KUMAR(P), !8860939556.

11-09-2025 8130383143

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/755/20
25

SH APS OBEROI  Vs  
M/S BAKSHI MARK PVT 
LTD

SHALU 
KUMARI(P),

CS 
(COMM)/757/20
25

Aqualite Industries 
Private Limited  Vs  
NATINGAL 
SHAMSHUDEEN

ARCHIT 
SINGHAL(P),

OMP (I) 
(COMM)/1137/2
025

Axis Bank Limited  Vs  
SUJAL  KUMAR

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1136/2
025

Axis Bank Limited  Vs  
PARAS  SAINI

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1135/2
025

Axis Bank Limited  Vs  
KOSHINDER

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1165/2
025

Hdfc Bank Limited  Vs  
ANOOJ SURI

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

OMP (I) 
(COMM)/1164/2
025

Hdfc Bank Limited  Vs  
RAJESH KUMAR

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

OMP (I) 
(COMM)/1163/2
025

Hdfc Bank Limited  Vs  
RAMPREET SAHNI

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

OMP (I) 
(COMM)/1162/2
025

Hdfc Bank Limited  Vs  
AMIT SAIN

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

OMP (I) 
(COMM)/1161/20
25

Hdfc Bank Limited  Vs  
KUTUMBH CARE PVT 
LTD

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

OMP (I) 
(COMM)/1159/2
025

Hdfc Bank Limited  Vs  
DEEPAK KALRA

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

OMP (I) 
(COMM)/1160/2
025

Hdfc Bank Limited  Vs  
VARUN SEHGAL

MANISH 
SHANKER 
VERMA(P),

msvermachambers
(dgmail.com

Execution 
(Comm)/311/202
5

vineet kumar  Vs  
PRADEEP RAWAT

Manoj 
Goswami(P),

OMP (I) 
(COMM)/1157/2
025

Axis Bank Limited  Vs  
MANGILAL

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1182/2
025

AXIS BANK LTD  Vs  
SURESH CHANDRA 
PANDEY

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST

11-09-2025 Not Mentioned Not Mentioned

12-09-2025 Not Mentioned Not Mentioned

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 AMIT KUMAR(P), !8860939556.

15-09-2025 Manoj Kumar(P),

15-09-2025 8130383143

15-09-2025 8130383143

15-09-2025 8130383143

15-09-2025 8130383143

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

Execution 
(Comm)/315/202
5

Ram Mohan Murari  Vs  S 
Katyal

Gulab Chandra 
Yadav(P),

Misc 
DJ/890/2025

SARASWATI WOODS 
PVT LTD  Vs  OM 
TIMBER TRADERS

Randhir  
kumar(P),

OMP (I) 
(COMM)/1202/2
025

Axis Bank Limited  Vs  
AMIT  BHATI

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1201/2
025

Axis Bank Limited  Vs  
GAURAV  YADAV

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1200/2
025

Axis Bank Limited  Vs  
FOZIA

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1198/2
025

Axis Bank Limited  Vs  
FARJANA

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1197/2
025

Axis Bank Limited  Vs  
DEEPU  SAHNI

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1195/2
025

Axis Bank Limited  Vs  
MOHAMAD IMRAN 
TYAGI

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1196/2
025

Axis Bank Limited  Vs  
MANOJ KUMAR GUPTA

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1194/2
025

Axis Bank Limited  Vs  
RAVI  CHOUDHARY

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1193/2
025

Shriram Finance Ltd  Vs  
SHOKIN

OMP (I) 
(COMM)/1192/2
025

AXIS BANK LTD  Vs  
ABHISHEK KUMAR 
TIWARI

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1191/20
25

AXIS BANK LTD  Vs  
SANJAY KUMAR

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1190/2
025

AXIS BANK LTD  Vs  
ANURADHA SINGH

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1189/2
025

AXIS BANK LTD  Vs  
JAWAHAR LAL GANDHI

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST

15-09-2025 AMIT KUMAR(P), !8860939556.

16-09-2025 9650810426

16-09-2025 9650810426

16-09-2025 Monica Goel(P),

16-09-2025 9650810426

17-09-2025 8130383143

18-09-2025

18-09-2025 8130383143

18-09-2025 8130383143

18-09-2025 Not Mentioned Not Mentioned 15-09-2025

18-09-2025 Ashish Kapur(P), Not Mentioned Not Mentioned 09-09-2025

18-09-2025 AMIT KUMAR(P), !8860939556.

18-09-2025

19-09-2025 AMIT KUMAR(P), !8860939556.

19-09-2025 AMIT KUMAR(P), !8860939556.

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP (I) 
(COMM)/1188/2
025

Axis Bank Limited  Vs  
ANIL  YADAV

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1269/2
025

Hdfc Bank Limited  Vs  
RAKESH JAIN

MANISH 
SHANKER 
VERMA(P),

msvermachambers
@gmail.com

OMP (I) 
(COMM)/1268/2
025

Hdfc Bank Limited  Vs  
SANJEEV KUMAR

MANISH 
SHANKER 
VERMA(P),

msvermachambers
@gmail.com

Execution 
(Comm)/318/202
5

MUKUL GUPTA 
MARKETING Pvt Ltd  Vs  
MsUmesh Chander

OMP (I) 
(COMM)/1267/2
025

Hdfc Bank Limited  Vs  
VOLTAIC POWER 
PRIVATE LIMITED

MANISH 
SHANKER 
VERMA(P),

msvermachambers
@gmail.com

OMP (I) 
(COMM)/1270/2
025

Yes Bank Ltd  Vs  RAVI 
KUMAR

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

Misc 
DJ/904/2025

LONGLASST INC  Vs  
TOSHI AUTOMATIC 
SYSTEM PVT LTD

HARISH 
KUMAR(P),

OMP (I) 
(COMM)/1306/2
025

HDFC BANK LTD  Vs  
MUKESH  KUMAR

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1303/2
025

HDFC BANK LTD  Vs  
BALWAN  SINGH

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

CS 
(COMM)/789/20
25

Aqualite Industries 
Private Limited  Vs  
Edusphere Through its 
partners

ARCHIT 
SINGHAL(P),

CS 
(COMM)/788/20
25

Kwality Polythreads 
Private Ltd  Vs  Amit 
Thapar

OMP (I) 
(COMM)/1302/2
025

Axis Bank Limited  Vs  
MOHAMMAD  SHAKIR

AMITKUMAR.294
@REDIFFMAIL.C
OM

CS 
(COMM)/787/20
25

CANARA BANK  Vs  
RAJESH

SANJAY 
AGGARWAL(P),

OMP (I) 
(COMM)/1323/2
025

Axis Bank Limited  Vs  
AMIT

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1322/2
025

Axis Bank Limited  Vs  
SHAGUN  AGGARWAL

AMITKUMAR.294
@REDIFFMAIL.C
OM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST

19-09-2025 AMIT KUMAR(P), !8860939556.

19-09-2025 AMIT KUMAR(P), !8860939556.

19-09-2025

19-09-2025 8130383143

19-09-2025 8130383143

20-09-2025 Not Mentioned

20-09-2025 Not Mentioned

20-09-2025 Not Mentioned

20-09-2025 Not Mentioned

22-09-2025 8130383143

22-09-2025 Not Mentioned

22-09-2025 Dharam  Dev(P),

23-09-2025 Not Mentioned

23-09-2025 Not Mentioned

23-09-2025 Manoj Kumar(P),

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP (I) 
(COMM)/1321/2
025

Axis Bank Limited  Vs  
RIYASAT

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1320/2
025

Axis Bank Limited  Vs  
MOHD  PARVEJ

AMITKUMAR.294
@REDIFFMAIL.C
OM

Execution 
(Comm)/327/20
25

Gold Plus Glags Industry 
Limiteds  Vs  Krishna 
Electricals Drives and 
Automation Anr

Mordhwaj 
Singh(P),

OMP (I) 
(COMM)/1318/2
025

Yes Bank Ltd  Vs  
MUKESH SURAJBHAN

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1319/2
025

Yes Bank Ltd  Vs  
BIJENDER YADAV

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1337/2
025

YES BANK LTD  Vs  
SADDAM HUSAIN

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

OMP (I) 
(COMM)/1336/2
025

YES BANK LTD  Vs  
FAZLUR RAHMAN

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

OMP (I) 
(COMM)/1335/2
025

YES BANK LTD  Vs  
JAIPUR UP TRANSPORT 
SERVICE

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

OMP (I) 
(COMM)/1334/2
025

YES BANK LTD  Vs  
HIMANI HIMANI

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

OMP (I) 
(COMM)/1347/2
025

Yes Bank Ltd  Vs  AMIT 
SINGH

ADV. LALIT 
PANDEY(P),

lalit[!
andel'.advassociat
es(a),l!mai I.com

OMP (I) 
(COMM)/1346/2
025

YES BANK LTD  Vs  
AMIT KUMAR

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

Execution 
(Comm)/329/20
25

HARSH SIKKA  Vs  
DAVINDER SINGH

OMP (I) 
(COMM)/1354/2
025

YES BANK LTD  Vs  
NITIN KHANDELWAL

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

OMP (I) 
(COMM)/1355/2
025

YES BANK LTD  Vs  
ASHISH KUMAR

KARTIK 
KUMAR(P),

legal@Katvalassoc
iates.com

OMP (I) 
(COMM)/1353/2
025

Shriram Finance Ltd  Vs  
SHYAM SUNDER



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST

24-09-2025

25-09-2025 7030378800

26-09-2025

26-09-2025 AMIT KUMAR(P), !8860939556.

27-09-2025 9717028845

27-09-2025 9717028845

27-09-2025 9717028845

17 WEST CS (COMM) 02-09-2025 MUKUL RAWAL 9899000289 01.09.2025

OMP (I) COMM 02-09-2025 MANOJ KUMAR 9811133644 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/804/20
25

Punjab National Bank 
through its ar dhananjay  
Vs  ASHISH SHARMA 
PROPREITOR OF M S 
AB ECOMMERCE

AVADHESH 
KUMAR  
SHAKYA(P),

OMP (I) 
(COMM)/1380/2
025

YES BANK LTD  Vs  
HIMANSHU 
PANJAWANI

ANANJAY 
SINGH(P),

asaplegalandadvoc
ates@gmail.com

Misc 
DJ/943/2025

Shreeram Vanijya Global 
Exim Private Limited  Vs  
KRF LTD

RAVI 
CHAUHAN(P),

OMP (I) 
(COMM)/1389/2
025

Axis Bank Limited  Vs  
MANISH  GIRI

AMITKUMAR.294
@REDIFFMAIL.C
OM

OMP (I) 
(COMM)/1403/2
025

AXIS BANK LIMITED  Vs 
 GURMEET  KAUR

SANJEEV 
PATHAK(P),

Litiqaton@srcsleg
al.com

OMP (I) 
(COMM)/1404/2
025

AXIS BANK LIMITED  Vs 
 VIPIN  KUMAR

SANJEEV 
PATHAK(P),

Litiqaton@srcsleg
al.com

OMP (I) 
(COMM)/1402/2
025

AXIS BANK LIMITED  Vs 
 MANOJ KUMAR 
MAURYA

SANJEEV 
PATHAK(P),

Litiqaton@srcsleg
al.com

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/739/20
25

Sandeep Arora Vs 
RELIANCE RETAIL 
LIMITED

mukul_rawal@yah
oo.com

OMP (I) 
(COMM.)/1110/2
025

SHRIRAM FINANCE 
LIMITED Vs ASLAM

manojkumar07@g
mail.com

OMP (I) 
(COMM.)/1125/2
025

AXIS BANK LTD Vs 
MUMTAJ

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1126/2
025

AXIS BANK LTD Vs 
JATINDER SINGH

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1127/2
025

AXIS BANK LTD Vs 
SHAKIR ALI

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1128/2
025

AXIS BANK LTD Vs 
SAMBHU DAYAL

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1129/2
025

AXIS BANK LTD Vs 
RAMESH KUMAR 
PANDIT

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1130/2
025

AXIS BANK LTD Vs 
INDRAJEET

lalitpandevassociat
es@,gmail.com 



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 WEST

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 02-09-2025 LALIT PANDEY 8130383143 NIL

CS (COMM) 04-09-2025 9716442809 29.09.2025

OMP (I) COMM 09-09-2025 TARA SHARMA 9871077171 NIL

OMP (I) COMM 10-09-2025 9650810426 NIL

OMP (I) COMM 10-09-2025 9650810426 NIL

OMP (I) COMM 10-09-2025 9650810426 NIL

OMP (I) COMM 10-09-2025 9650810426 NIL

OMP (I) COMM 10-09-2025 9650810426 NIL

OMP (I) COMM 12-09-2025 LALIT PANDEY 8130383143 NIL

CS (COMM) 15-09-2025 GIRISH VERMA 9811135305 28.09.2025

OMP (I) COMM 15-09-2025 MANOJ KUMAR 9811133644 NIL

OMP (I) COMM 15-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 15-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 16-09-2025 9650810426 NIL

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1131/2
025

AXIS BANK LTD Vs 
INDRAJEET KUMAR

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1132/2
025

AXIS BANK LTD Vs 
AJAM KHAN

lalitpandevassociat
es@,gmail.com 

CS 
(COMM)/749/20
25

SHRI BALAJI MAT 
INDUSTRIES PVT LTD 
Vs SHREE PARAS 
TEXTILE

KESHAV MUUGIL MODGILKESHAV
l@ Gmail.com

OMP (I) 
(COMM.)/1141/2
025

ANUMIT SWANI Vs 
ALOK PRAKASH

 
tarasharma.advoca
te@gmail.com 

OMP (I) 
(COMM.)/1177/2
025

Hdfc Bank Limited Vs 
SUMIKSHA SINGH

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

OMP (I) 
(COMM.)/1178/2
025

Hdfc Bank Limited Vs 
MANOJ KUMAR BHATI

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

OMP (I) 
(COMM.)/1179/2
025

Hdfc Bank Limited Vs 
SHUBHAM YADAV

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

OMP (I) 
(COMM.)/1180/2
025

Hdfc Bank Limited Vs 
INDERPAL SINGH

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

OMP (I) 
(COMM.)/1181/2
025

Hdfc Bank Limited Vs 
ARVIND AGARWAL

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

OMP (I) 
(COMM.)/1187/2
025

AXIS BANK LTD Vs 
SHAHEEN JAMAL

lalitpandevassociat
es@,gmail.com 

CS 
(COMM)/774/20
25

BANK OF BARODA Vs 
ROHIT BANSAL PROP 
MS VIVAAN GARMENTS

legal.gva@gmail.c
om

OMP (I) 
(COMM.)/1222/2
025

Shriram Finance Ltd Vs 
RAKESH KUMAR

manojkumar07@g
mail.com

OMP (I) 
(COMM.)/1225/2
025

AXIS BANK LTD Vs 
MEENU

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1226/2
025

AXIS BANK LIMITED Vs 
RASHMI  TIWARI

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1264/2
025

Hdfc Bank Limited Vs 
KAPIL GOYAL

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 WEST

OMP (I) COMM 16-09-2025 9650810426 NIL

OMP (I) COMM 16-09-2025 9650810426 NIL

CS (COMM) 17-09-2025 R.M TIWARI 9810643066 10.09.2025

CS (COMM) 17-09-2025 9212888057 17.09.2025

CS (COMM) 17-09-2025 SANJAY GUPTA 9811271968 03.04.2025

OMP (I) COMM 17-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 17-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 18-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 18-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 18-09-2025 LALIT PANDEY 8130383143 NIL

CS (COMM) 19-09-2025 9810980834 15.09.2025

OMP (I) COMM 19-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 19-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 19-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 20-09-2025 LALIT PANDEY 8130383143 NIL

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1265/2
025

Hdfc Bank Limited Vs 
DHRUV GUPTA

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

OMP (I) 
(COMM.)/1266/2
025

Hdfc Bank Limited Vs 
SANDEEP SHARMA

MANISH 
SHANKER 
VERMA

msvermncham 
bersfalgmail.com

CS 
(COMM)/781/20
25

TRANS AIR STEEL Vs 
OM SAI RAM TRADERS

WINDSORASSOCI
ATESOl.GMAIL.C
OM

CS 
(COMM)/782/20
25

CANARA BANK Vs AMIT 
SINGH PROP M/S THE 
CLINIC

CHITRA 
MALHOTRA 

CHITRAMALHOT
RASOBTII@GMAI
L.COM

CS 
(COMM)/784/20
25

Shraman Chemicals Vs 
Vikram Singh

sanjaygupta_advo
cate@yahoo.co.in

OMP (I) 
(COMM.)/1277/2
025

Yes Bank Ltd Vs 
NAVEEN YADAV

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1278/2
025

Yes Bank Ltd Vs 
KAILASH JAGDEO

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1289/2
025

Yes Bank Ltd Vs AMIT 
BHATI

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1290/2
025

Yes Bank Ltd Vs DINESH 
KUMAR

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1291/2
025

Yes Bank Ltd Vs MANSUI 
TRADING PRIVATE 
LIMITED

lalitpandevassociat
es@,gmail.com 

CS 
(COMM)/792/20
25

NARESH KUMAR 
BABBAR Vs NITIN, 
PROP M/s HIT FIT GYM 
and FITNESS STUDIO

SAGAR 
AGGARWAL

reness@arenessla
w.com 

OMP (I) 
(COMM.)/1327/2
025

Yes Bank Ltd Vs RAVI 
KASHYAP

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1328/2
025

Yes Bank Ltd Vs 
RAGHUVIR SINGH

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1329/2
025

HDFC BANK LTD Vs 
APURVA  AGNIHOTRI

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1330/2
025

Yes Bank Ltd Vs VIKASH 
KUMAR

lalitpandevassociat
es@,gmail.com 



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 WEST

OMP (I) COMM 20-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 20-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 20-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 23-09-2025 MANOJ KUMAR 9811133644 NIL

OMP (I) COMM 23-09-2025 MANOJ KUMAR 9811133644 NIL

OMP (I) COMM 23-09-2025 MANOJ KUMAR 9811133644 NIL

CS (COMM) 25-09-2025 Mr.UKSinghal 9599043045 18.09.2025

OMP (I) COMM 25-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 25-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 25-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 25-09-2025 LALIT PANDEY 8130383143 NIL

CS (COMM) 26-09-2025 98111-79171 21.10.2024

OMP (I) COMM 26-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 26-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 26-09-2025 LALIT PANDEY 8130383143 NIL

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1331/2
025

Yes Bank Ltd Vs VEENA 
SHARMA

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1332/2
025

Yes Bank Ltd Vs BHIM 
KUMAR GUPTA

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1333/2
025

HDFC BANK LTD Vs 
RITU  GHILORIA

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1371/2
025

Shriram Finance Ltd Vs 
NARESH SINGH

manojkumar07@g
mail.com

OMP (I) 
(COMM.)/1372/2
025

Shriram Finance Ltd Vs 
ALEEM

manojkumar07@g
mail.com

OMP (I) 
(COMM.)/1373/2
025

Shriram Finance Ltd Vs 
MUSTAK

manojkumar07@g
mail.com

CS 
(COMM)/810/20
25

Aqualite Industries 
Private Limited Vs 
Twinkle Footline through 
its proprietor Abdul  
Phathack

Legal@sigmalegal.
in

OMP (I) 
(COMM.)/1376/2
025

Axis Bank Limited Vs 
ABHINAY  PACHAURI

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1377/2
025

Axis Bank Limited Vs 
NISHANT  BHARDWAJ

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1378/2
025

Axis Bank Limited Vs 
SAURABH  GOEL

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1379/2
025

Axis Bank Limited Vs 
HARISH  KUMAR

lalitpandevassociat
es@,gmail.com 

CS 
(COMM)/811/20
25

CANARA BANK Vs ANJU 
SINGH

SANJAY 
AGGARWAL

LEGALYUKTI63@
GMAIL.COM

OMP (I) 
(COMM.)/1381/2
025

Axis Bank Limited Vs 
MOHD EKBAL 
QURAISHI

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1382/2
025

Axis Bank Limited Vs 
MOHD  AADIL

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1383/2
025

Axis Bank Limited Vs 
SABNAM  ASRAF

lalitpandevassociat
es@,gmail.com 



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 WEST

OMP (I) COMM 26-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 26-09-2025 LALIT PANDEY 8130383143 NIL

OMP (I) COMM 26-09-2025 KARTIK KUMAR 9811669863 NIL

OMP (I) COMM 26-09-2025 KARTIK KUMAR 9811669863 NIL

OMP (I) COMM 26-09-2025 KARTIK KUMAR 9811669863 NIL

18 WEST 03-09-2025 Bhupendra Tyagi 9810685226 28.08.2025

09-09-2025 9911016872 04.09.2025

10-09-2025 R. N. Singh 9868523230 04.09.2025

12-09-2025 Mahesh Katkayen 9810133604 09.09.2025

15-09-2025 Ashok Kumar 9811896060 10.09.2025

16-09-2025 Sunny Kumar 9871294010 03.09.2025

16-09-2025 9899000289 01.09.2025

20-09-2025 R.k. Sinha 9968076150 17.09.2025

24-09-2025 Mayank Gupta 8076753615 09.09.2025

25-09-2025 Ajay Kumar 9891135775 10.09.2025

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1384/2
025

Axis Bank Limited Vs 
TEJINDER PAL SINGH

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1385/2
025

Axis Bank Limited Vs 
DHEERAJ  
CHAUDHARY

lalitpandevassociat
es@,gmail.com 

OMP (I) 
(COMM.)/1386/2
025

YES BANK LTD Vs ANIL 
SUKHABIR

Mohnish.sharma@
yesbank.in

OMP (I) 
(COMM.)/1387/2
025

Yes Bank Ltd Vs 
GANESH KUMAR

Mohnish.sharma@
yesbank.in

OMP (I) 
(COMM.)/1388/2
025

Yes Bank Ltd Vs 
AMRENDRA KUMAR

Mohnish.sharma@
yesbank.in

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/745/2
025

CS 
(COMM)/745/20
25

Manish Gupta Vs Mohit 
Clothing Co

advocatebktyagi@
gmail.com

CS 
(COMM)/756/2
025

CS 
(COMM)/756/20
25

M S SMG 
PROFESSIONALS 
PRIVATE LIMITED Vs 
STATE BANK OF INDIA

ATEEQUE 
AHMAD

atiquealiq1562@re
diffmail.com

CS 
(COMM)/758/2
025

CS 
(COMM)/758/20
25

State Bank of India Vs 
Narendra Kumar Singh

advrnarayan@gma
il.com

CS 
(COMM)/769/2
025

CS 
(COMM)/769/20
25

Ozone Overseas Pvt Ltd 
Vs Dezine Display 
Solutions Private Limited

tridentlaw@hotma
il.com

CS 
(COMM)/773/2
025

CS 
(COMM)/773/20
25

State Bank Of India Vs 
JITENDRA KUMAR

kumarashokadvoc
ate@gmail.com

CS 
(COMM)/779/2
025

CS 
(COMM)/779/20
25

MS SHANKER 
ENTERPRISES Vs MS 
SALAUDDIN STEEL 
WORKSHOP

ddsunnyd@gmail.
com

CS 
(COMM)/780/2
025

CS 
(COMM)/780/20
25

State Bank of India Vs 
M/s Kailash Nath

Krishna Kumar 
Sharma

advkrishna1411@g
mail.com

CS 
(COMM)/798/2
025

CS 
(COMM)/798/20
25

Union Bank of India 
Erstwhile Andhra Bank 
Vs Mini Sadana 
Proprietor of M/s Shanee 
Beauty Parlor

rakeshsinha24@g
mail.com

CS 
(COMM)/805/2
025

CS 
(COMM)/805/20
25

Deepak Jain Vs 
Mohammad Aslam

adv.guptamayank
@gmail.com

CS 
(COMM)/808/2
025

CS 
(COMM)/808/20
25

Prachi Infra And Roads 
Private limited Vs STRUC 
RITE METAL BUILDING 
SYSTEM

ajay08071971@gm
ail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

18 WEST

25-09-2025 Ankit Batra 9911111179 19.09.2025

27-09-2025 Rahul Malhotra 9899218215 12.09.2025

27-09-2025 9899000289 16.09.2025

19 WEST 01-09-2025 PRAVEEN SURI 9810928188 30-08-2025

02-09-2025

02-09-2025 ANISH GUPTA 9560322297 30-08-2025

02-09-2025 ANISH GUPTA 9560322297 30-08-2025

02-09-2025 ANISH GUPTA 9560322297 30-08-2025

02-09-2025 9868873986 30-08-2025

03-09-2025 PRAVEEN SURI 9810928188 02-09-2025

06-09-2025 9810009729 04-09-2025

06-09-2025 GIRISH VERMA 9811135305 08-09-2025

10-09-2025

10-09-2025

10-09-2025 AMIT KUMAR 8860939556 08-09-2025

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/809/2
025

CS 
(COMM)/809/20
25

Unimark Healthcare Ltd 
Vs VAISHNO PHARMA 
MACHINERY

sidak.law@gmail.c
om 

CS 
(COMM)/812/2
025

CS 
(COMM)/812/20
25

SATISH KUMAR 
BHARTI Vs Surya Estates 
Pvt Ltd

rahulssmalhotra@
gmail.com

CS 
(COMM)/813/2
025

CS 
(COMM)/813/20
25

State Bank of India Vs 
Raj Pati

Krishna Kumar 
Sharma

advkrishna1411@g
mail.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/737/2
025

CS 
(COMM)/737/20
25

SH INDERJEET SINGH 
Vs SMT KAUSHALYA 
DEVI AND ORS

PRAVEENSURI73
@GMAIL.COM

Execution 
(Comm.)/297/2
025

Execution 
(Comm.)/297/20
25

PUNJAB NATIONAL 
BANK Vs SRB GROUP 
OF COMPANY

CS 
(COMM)/740/2
025

CS 
(COMM)/740/20
25

M/S SKG PNEUMATICS 
INC Vs NEW VOLGA 
INDUSTRIES AND 
CONSTRUCTIONS PVT 
LTD

ANISHGUPTA.AD
V@GMAIL.COM

CS 
(COMM)/741/2
025

CS 
(COMM)/741/20
25

M/S SKG PNEUMATICS 
INC Vs BRAVIA 
TECHNO SOLUTIONS 
PVT LTD

ANISHGUPTA.AD
V@GMAIL.COM

CS 
(COMM)/742/2
025

CS 
(COMM)/742/20
25

M/S SKG PNEUMATICS 
INC Vs MANALI 
ENGINEERING INDIA

ANISHGUPTA.AD
V@GMAIL.COM

CS 
(COMM)/743/2
025

CS 
(COMM)/743/20
25

PUNJAB NATIONAL 
BANK Vs VAIBHAV 
MAKROL

PANKSHIT 
MAHIPAL

PMAHIPAL09@G
MAIL.COM

CS 
(COMM)/746/2
025

CS 
(COMM)/746/20
25

SH INDERJEET SINGH 
Vs SMT KAUSHALYA 
DEVI AND ORS

PRAVEENSURI73
@GMAIL.COM

CS 
(COMM)/751/2
025

CS 
(COMM)/751/20
25

RAJAN WAHI 
PROPRIETOR MS WAHI 
JEWELLERS Vs IDBI 
BANK THROUGH GM/ 
CEO

UPENDER 
KUMAR

ADVOCATERAJE
SHSAMANTRA@
GMAIL.COM

CS 
(COMM)/752/2
025

CS 
(COMM)/752/20
25

BANK OF BARODA Vs 
JAI OM DAGAR PROP 
M/S AGARWAL BHATTA 
COMPANY

LEGAL.GUA@GM
AIL.COM

Execution 
(Comm.)/309/2
025

Execution 
(Comm.)/309/20
25

Professional Impex Pvt 
Ltd Vs Asis Industries Ltd

Execution 
(Comm.)/310/2
025

Execution 
(Comm.)/310/20
25

SH BAJRANG LAL Vs Sh 
Shri Prakash Gupta

OMP (I) 
(COMM.)/1143/
2025

OMP (I) 
(COMM.)/1143/2
025

Axis Bank Limited Vs 
AMIT  JOSHI

AMITKUMAR.294
@GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 WEST

10-09-2025 9650810426 08-09-2025

10-09-2025 AMIT KUMAR 8860939556 08-09-2025

10-09-2025 9650810426 08-09-2025

10-09-2025 9650810426 08-09-2025

10-09-2025 AMIT KUMAR 8860939556 06-09-2025

11-09-2025 9818613613 10-09-2025

11-09-2025 LALIT PANDEY 8130383143 10-09-2025

11-09-2025 LALIT PANDEY 8130383143 10-09-2025

11-09-2025 AMIT KUMAR 8860939556 08-09-2025

15-09-2025 MANOJ KUMAR 9811133644 11-09-2025

15-09-2025 LALIT PANDEY 8130383143 10-09-2025

15-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1148/
2025

OMP (I) 
(COMM.)/1148/2
025

HDFC Bank Limited Vs 
AVISHEK PAL

MANISH 
SHANKAR 
VERMA

MSVERMACHAM
BERS@GMAIL.CO
M

OMP (I) 
(COMM.)/1150/
2025

OMP (I) 
(COMM.)/1150/2
025

Axis Bank Limited Vs 
MANISHA  SAINI

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1152/
2025

OMP (I) 
(COMM.)/1152/2
025

Hdfc Bank Limited Vs 
RAMBIR SO CHHATAR

MANISH 
SHANKAR 
VERMA

MSVERMACHAM
BERS@GMAIL.CO
M

OMP (I) 
(COMM.)/1155/
2025

OMP (I) 
(COMM.)/1155/2
025

Hdfc Bank Limited Vs 
ASHOK KUMAR

MANISH 
SHANKAR 
VERMA

MSVERMACHAM
BERS@GMAIL.CO
M

OMP (I) 
(COMM.)/1156/
2025

OMP (I) 
(COMM.)/1156/2
025

Axis Bank Limited Vs 
BHAGAT SINGH

AMITKUMAR.294
@GMAIL.COM

CS 
(COMM)/761/2
025

CS 
(COMM)/761/20
25

Parmod Kumar Aggarwal 
Vs Prakash Vishnuram 
Chowdhary

CHAKIT 
SINGHAL

CHAKITSINGHAL
LAWOFFICES@G
MAIL.COM

OMP (I) 
(COMM.)/1183/
2025

OMP (I) 
(COMM.)/1183/2
025

AXIS BANK LTD Vs 
VIKAS MALIK

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1184/
2025

OMP (I) 
(COMM.)/1184/2
025

AXIS BANK LTD Vs 
SUNILKUMAR

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1185/
2025

OMP (I) 
(COMM.)/1185/2
025

Axis Bank Limited Vs 
RINKU

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1223/
2025

OMP (I) 
(COMM.)/1223/2
025

Shriram Finance Ltd Vs 
MUSTAKIM

OMP (I) 
(COMM.)/1224/
2025

OMP (I) 
(COMM.)/1224/2
025

AXIS BANK LTD Vs 
ANIL SHIVHARE

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1227/
2025

OMP (I) 
(COMM.)/1227/2
025

AXIS BANK LIMITED Vs 
AMIT KUMAR 
CHAURASIA

OMP (I) 
(COMM.)/1228
/2025

OMP (I) 
(COMM.)/1228/2
025

Axis Bank Limited Vs 
VIJAY KUMAR SINGH

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1229/
2025

OMP (I) 
(COMM.)/1229/2
025

Axis Bank Limited Vs 
ABHAY RAJ SINGH

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1230
/2025

OMP (I) 
(COMM.)/1230/2
025

Axis Bank Limited Vs 
KULDEEP BHANDARI

AMITKUMAR.294
@GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 WEST

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

15-09-2025 AMIT KUMAR 8860939556 11-09-2025

16-09-2025 9811836813 12-09-2025

16-09-2025 9650810426 13-09-2025

16-09-2025 9650810426 13-09-2025

16-09-2025 9650810426 13-09-2025

17-09-2025 LALIT PANDEY 8130383143 16-09-2025

17-09-2025 LALIT PANDEY 8130383143 16-09-2025

17-09-2025 LALIT PANDEY 8130383143 16-09-2025

18-09-2025

18-09-2025 SANDEEP 8800892099 14-09-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1231/
2025

OMP (I) 
(COMM.)/1231/2
025

Axis Bank Limited Vs 
RAGHVENDRA  SINGH

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1232/
2025

OMP (I) 
(COMM.)/1232/2
025

Axis Bank Limited Vs 
JAISHRI  SINGH

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1233/
2025

OMP (I) 
(COMM.)/1233/2
025

Axis Bank Limited Vs 
ANIS

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1234/
2025

OMP (I) 
(COMM.)/1234/2
025

Axis Bank Limited Vs 
NAZIR AHMAD KHAN

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1235/
2025

OMP (I) 
(COMM.)/1235/2
025

Axis Bank Limited Vs 
MUBIN

AMITKUMAR.294
@GMAIL.COM

OMP (I) 
(COMM.)/1236/
2025

OMP (I) 
(COMM.)/1236/2
025

Axis Bank Limited Vs 
MOHD  FARMAN

AMITKUMAR.294
@GMAIL.COM

CS 
(COMM)/776/2
025

CS 
(COMM)/776/20
25

M/S KAMLA 
ENTERPRISES Vs M/S 
Sun Home Appliances Pvt 
Ltd and ors

RAJEEV 
NARAYAN

MAGNUSJURIS@
GMAIL.COM

OMP (I) 
(COMM.)/1245/
2025

OMP (I) 
(COMM.)/1245/2
025

Hdfc Bank Limited Vs 
SHIVAM MEHROTRA

MANISH 
SHANKAR 
VERMA

MSVERMACHAM
BERS@GMAIL.CO
M

OMP (I) 
(COMM.)/1246
/2025

OMP (I) 
(COMM.)/1246/2
025

Hdfc Bank Limited Vs 
DIVYA JYOTI 
PATTANAYAK

MANISH 
SHANKAR 
VERMA

MSVERMACHAM
BERS@GMAIL.CO
M

OMP (I) 
(COMM.)/1247/
2025

OMP (I) 
(COMM.)/1247/2
025

Hdfc Bank Limited Vs 
SUNIL KUMAR RISHI

MANISH 
SHANKAR 
VERMA

MSVERMACHAM
BERS@GMAIL.CO
M

OMP (I) 
(COMM.)/1279/
2025

OMP (I) 
(COMM.)/1279/2
025

Yes Bank Ltd Vs AJAY 
SINGH

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1280
/2025

OMP (I) 
(COMM.)/1280/2
025

Yes Bank Ltd Vs SEEMA 
KUMARI

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1281/
2025

OMP (I) 
(COMM.)/1281/2
025

Yes Bank Ltd Vs 
RAVINDRA KUMAR

LALITPANDEYAD
V@GMAIL.COM

Execution 
(Comm.)/323/2
025

Execution 
(Comm.)/323/20
25

SKL Universal Ltd Vs Raj 
Kumar Daga

CS 
(COMM)/785/2
025

CS 
(COMM)/785/20
25

KARNATAKA BANK LTD 
Vs AKHILESH JHA 
PROP OF A D 
INFOTECH SYSTEMS

DHARIWALSAND
EP905@GMAIL.C
OM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 WEST

18-09-2025 ASHOK KUMAR 9811896060 13-09-2025

18-09-2025 LALIT PANDEY 8130383143 16-09-2025

18-09-2025 LALIT PANDEY 8130383143 16-09-2025

18-09-2025 LALIT PANDEY 8130383143 16-09-2025

18-09-2025 LALIT PANDEY 8130383143 16-09-2025

18-09-2025 LALIT PANDEY 8130383143 18-09-2025

18-09-2025 LALIT PANDEY 8130383143 18-09-2025

18-09-2025 LALIT PANDEY 8130383143 18-09-2025

18-09-2025 LALIT PANDEY 8130383143 18-09-2025

19-09-2025 ANJALI VERMA 8000580000 17-09-2025

19-09-2025 LALIT PANDEY 8130383143 17-09-2025

19-09-2025 AMIT KUMAR 8860939556 16-09-2025

20-09-2025 PANKAJ KUMAR 9716757382 18-09-2025

20-09-2025 KARTIK KUMAR 011-26211488 18-09-2025

20-09-2025 KARTIK KUMAR 011-26211488 18-09-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/786/2
025

CS 
(COMM)/786/20
25

State Bank Of India Vs 
VIMLA

KUMARASHOKA
DVOCATE@GMAI
L.COM

OMP (I) 
(COMM.)/1293/
2025

OMP (I) 
(COMM.)/1293/2
025

Yes Bank Ltd Vs SACHIN 
AGGARWAL

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1294
/2025

OMP (I) 
(COMM.)/1294/2
025

Yes Bank Ltd Vs 
VIJENDER KUMAR 
SHARMA

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1295/
2025

OMP (I) 
(COMM.)/1295/2
025

Yes Bank Ltd Vs RANA 
TRAVELS PRIVATE 
LIMITED

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1296
/2025

OMP (I) 
(COMM.)/1296/2
025

Yes Bank Ltd Vs BABY 
NOORJAHAN

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1297/
2025

OMP (I) 
(COMM.)/1297/2
025

HDFC BANK LTD Vs 
GUNJAN  GUPTA

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1299
/2025

OMP (I) 
(COMM.)/1299/2
025

HDFC BANK LTD Vs 
RAJENDRA  KUMAR

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1300
/2025

OMP (I) 
(COMM.)/1300/
2025

HDFC BANK LTD Vs 
AYUSH  SHARMA

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1301/
2025

OMP (I) 
(COMM.)/1301/2
025

HDFC BANK LTD Vs 
PUSHPENDRA  NAGAR

LALITPANDEYAD
V@GMAIL.COM

CS 
(COMM)/793/2
025

CS 
(COMM)/793/20
25

Kashish Chuhan Vs 
Sushil Sharma

LEGALREFT@GM
AIL.COM

OMP (I) 
(COMM.)/1324/
2025

OMP (I) 
(COMM.)/1324/2
025

Yes Bank Ltd Vs 
RAJNEESH KUMAR 
MISHRA

LALITPANDEYAD
V@GMAIL.COM

OMP (I) 
(COMM.)/1325/
2025

OMP (I) 
(COMM.)/1325/2
025

Axis Bank Limited Vs 
MANDEEP  SINGH

AMITKUMAR.294
@GMAIL.COM

CS 
(COMM)/799/2
025

CS 
(COMM)/799/20
25

STATE BANK OF INDIA 
Vs MUKUND KUMAR

PUJADUBEY04@
GMAIL.COM

OMP (I) 
(COMM.)/1343/
2025

OMP (I) 
(COMM.)/1343/2
025

YES BANK LTD Vs MD 
SAMOON

LEGAL@KATYAL
ASSOCIATES.CO
M

OMP (I) 
(COMM.)/1344/
2025

OMP (I) 
(COMM.)/1344/2
025

YES BANK LTD Vs 
JAHID KHAN

LEGAL@KATYAL
ASSOCIATES.CO
M



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 WEST

20-09-2025 17-09-2025

22-09-2025 19-09-2025

22-09-2025 KARTIK KUMAR 011-26211488 19-09-2025

23-09-2025 AMIT VOHRA 9958258255 20-09-2025

23-09-2025 KARTIK KUMAR 011-26211488 19-09-2025

23-09-2025 KARTIK KUMAR 011-26211488 19-09-2025

23-09-2025 KARTIK KUMAR 011-26211488 19-09-2025

23-09-2025 KARTIK KUMAR 011-26211488 19-09-2025

24-09-2025

24-09-2025 KARTIK KUMAR 011-26211488 20-09-2025

24-09-2025 KARTIK KUMAR 011-26211488 20-09-2025

26-09-2025 AMIT KUMAR 8860939556 23-09-2025

27-09-2025

27-09-2025

27-09-2025 PATH SHARMA 24-09-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1345/
2025

OMP (I) 
(COMM.)/1345/2
025

AXIS BANK LIMITED Vs 
VINEET KUMAR TYAGI

SANJEEV 
PATHAK

Misc 
DJ/926/2025

Misc 
DJ/926/2025

MEDAES Vs MEDAESX 
HEALTH CARE PVT LTD

MUKESH 
BGARDWAJ

OMP (I) 
(COMM.)/1352/
2025

OMP (I) 
(COMM.)/1352/2
025

YES BANK LTD Vs 
SUBHASH SHANTI LAL

LEGAL@KATYAL
ASSOCIATES.CO
M

CS 
(COMM)/803/2
025

CS 
(COMM)/803/20
25

GIRISH SETHI Vs 
FIITJEE E SCHOOL PVT 
LTD

OMP (I) 
(COMM.)/1367/
2025

OMP (I) 
(COMM.)/1367/2
025

YES BANK LTD Vs AMIT 
KUMAR

LEGAL@KATYAL
ASSOCIATES.CO
M

OMP (I) 
(COMM.)/1368
/2025

OMP (I) 
(COMM.)/1368/2
025

YES BANK LTD Vs 
VIKASH RANJAN 
PANDEY

LEGAL@KATYAL
ASSOCIATES.CO
M

OMP (I) 
(COMM.)/1369/
2025

OMP (I) 
(COMM.)/1369/2
025

YES BANK LTD Vs 
TAMANJEET SINGH

LEGAL@KATYAL
ASSOCIATES.CO
M

OMP (I) 
(COMM.)/1370/
2025

OMP (I) 
(COMM.)/1370/2
025

YES BANK LTD Vs 
SALIM TULLI KHAN

LEGAL@KATYAL
ASSOCIATES.CO
M

Ex.COMM - 
Award by Arb. 
Comm./64/202
5

Ex.COMM - 
Award by Arb. 
Comm./64/2025

UGRO CAPITAL LTD Vs 
AAR KAY GRAPHICS

OMP (I) 
(COMM.)/1374/
2025

OMP (I) 
(COMM.)/1374/2
025

YES BANK LTD Vs 
MOHD JAHANGIR

LEGAL@KATYAL
ASSOCIATES.CO
M

OMP (I) 
(COMM.)/1375/
2025

OMP (I) 
(COMM.)/1375/2
025

YES BANK LTD Vs 
MUKESH KUMAR

LEGAL@KATYAL
ASSOCIATES.CO
M

OMP (I) 
(COMM.)/1399/
2025

OMP (I) 
(COMM.)/1399/2
025

Axis Bank Limited Vs 
HIMVANT  SINGH

AMITKUMAR.294
@GMAIL.COM

Execution 
(Comm.)/336/2
025

Execution 
(Comm.)/336/20
25

MS DHAWAN BOX 
SHEET CONTAINER 
PRIVATE LIMITED Vs 
MS BABA ENTERPRISES

Execution 
(Comm.)/337/2
025

Execution 
(Comm.)/337/20
25

Navigators Visa Global 
Logistics Limited Vs 
Rohtak Timber Private 
Limited

CS 
(COMM)/814/2
025

CS 
(COMM)/814/20
25

SIRCA PAINTS INDIA 
LTD Vs BHAGVATI 
TRADERS



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 WEST

27-09-2025 AMIT KUMAR 8860939556 24-09-2025

20 NEW DELHI 1 CS(COMM) 681/2025 01.09.2025 9811217093 18.08.2025

1 OMP(COMM) 137/2025 02.09.2025 B.C BHATT 9891237346 15.07.2025

1 CS(COMM) 682/2025 02.09.2025 20.08.2025

1 CS(COMM) 685/2025 03.09.2025 UDAY KUMAR 25.07.2025

1 CS(COMM) 686/2025 03.09.2025 UDAY KUMAR 25.07.2025

1 CS(COMM) 689/2025 04.09.2025 AYUSHI CHUGH 9953767798 19.08.2025

1 OMP(COMM) 144/2025 04.09.2025 22.08.2025

1 OMP(COMM) 142/2025 04.09.2025 KARAN GOVEL 9899383271 30.08.2025

1 OMP(COMM) 146/2025 06.09.2025 9953264242 27.08.2025

1 CS(COMM) 690/2025 06.09.2025 9717489929 25.08.2025

1 OMP(COMM) 150/2025 09.09.2025 9836411111 18.08.2025

1 OMP(COMM) 148/2025 09.09.2025 9810162325 02.09.2025

1 CS(COMM) 708/2025 10.09.2025 RADHIKA GUPTA 9958387755 19.08.2025

1 OMP(I)COMM 205/2025 15.09.2025 9713868611 09.09.2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/1401/
2025

OMP (I) 
(COMM.)/1401/2
025

AXIS BANK LIMITED Vs 
DILEEP  KUMAR

AMITKUMAR.294
@GMAIL.COM

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

MANOJ KUMAR VS. 
HYTECH PRINTING 
SOLUTIONS PVT. LTD.

DURGESH 
GUPTA

ADV.DURGESHG
UPTA@GMAIL.C
OM

UNION  OF INDIA 
THROUGH THE 
GENERAL MANAGER 
NORTHERN RAILWAYS 
VS. M/S THE LATTICE 
INTERIORS

ADVBHUVAN@Y
AHOO.COM

M/S DEV BHUMI COLD 
CHAIN PVT. LTD. VS. 
M/S BHAI FRUITS & CO. 
& ANR.

ANKIT DANG & 
RIYA SINGH

9958838583, 
9971634469

ADVANKITDANG
@GMAIL.COM

COGOPORT PVT. LTD 
VS. MOMTAJ BIBI- 
PROPRIETOR M/S 
MARBLE POINT

8882303942, 
9810868162

ADVUDAYKUMA
R@GMAIL.COM

COGOPORT PVT. LTD. 
VS. VIPIN KUMAR 
SHARMA- PROPRIETOR 
ABHISHEK OVERSEAS

8882303942, 
9810868162

ADVUDAYKUMA
R@GMAIL.COM

M/S FAITH 
MERCANTILE PVT. LTD. 
VS. THREE STAR 
ENGINEERING WORKS 
PVT. LTD. & ORS

AYUSHIC41@GM
AIL.COM

DINESH KUMAR GARG 
VS. M/S SELAN 
EXPLORATION 
TECHNOLOGY LIMITED

RAVIN  RAO & 
ASSOCIATES

9871644446, 
9250700001

OFFICE@RRPAR
TNERS.CO.IN

UNION OF INDIA VS.  
M/S GIRDHARI LAL 
CHAUHAN & SONS

ACGCKARANGOV
EL@GMAIL.COM

M/S R.K. JAIN AND 
SONS HOSPITALITY 
SERVICES(P) LTD. VS. 
NEW DELHI 
MUNICIPAL COUNCIL

ABHINAV 
SHARMA

ADVASOFFICE@
GMAIL.COM

LA MODE FASHION 
PVT. LTD. VS. SHREE 
SIDDHI VINAYAK 
CLOTHES & CONCEPT & 
ANR.

KANWARPREET 
SINGH

ADVKANWARPR
EET@GMAIL.CO
M

MONICA ARORA VS. 
UMAK HOSPITALITY 
PRIVATE LIMITED

DHRUV SURANA 
AND ARYA 
HARDIK

DHRUVSURANA
@GMAIL.COM

GENERAL MANAGER, 
TELECOM 
DEPARTMENT BSNL 
(KARNAL) VS. S. 
KUMAR 
CONSTRUCTION 
COMPANY

M.C. KOCHHAR & 
ASSOCIATES

MCKOCHHAR@G
MAIL.COM

T.V TODAY NETWORK 
LIMITED & ANR. VS. 
DR. 
RAJATSHRIVASTAVA & 
ANR.

OFFICEOFRADHI
KAGUPTA@GMAI
L.COM

TIPPING MR PINK 
PRIVATE LIMITED VS. 
KRIVA CORPORATION

HIRESH 
CHOUDHARY/ 
SURBHI 
SHARMA/ 
DHANYA AIREN/ 
SWARNIM 
DWIVEDI/ 
RAHUL SETHIA

SURBHI@CSLAW
CHAMBERS.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

20 NEW DELHI

1 OMP(COMM) 151/2025 16.09.2025 8010027505 19.08.2025

1 OMP(COMM) 152/2025 16.09.2025 9312223345 08.09.2025

1 CS(COMM) 719/2025 17.09.2025 9971357074 01.09.2025

1 CS(COMM) 720/2025 17.09.2025 04.09.2025

1 CS(COMM) 721/2025 17.09.2025 8882449168 21.07.2025

1 OMP(COMM) 155/2025 20.09.2025 ANOOP KANDARI 8527991359 NOT AVAILABLE 10.09.2025

1 CS(COMM) 730/2025 20.09.2025 11.09.2025

1 CS(COMM) 732/2025 22.09.2025 9811556470 13.09.2025

1 CS(COMM) 745/2025 23.09.2025 KUNAL SHARMA 9811575138 12.09.2025

1 CS(COMM) 744/2025 23.09.2025 EKANT LUTHRA 8376841313 12.09.2025

1 CS(COMM) 743/2025 23.09.2025 9827024444 18.12.2024

1 CS(COMM) 742/2025 23.09.2025 09.07.2025

1 CS(COMM) 741/2025 23.09.2025 SNIGDHA DASH 9953959471 11.08.2025

1 CS(COMM) 740/2025 23.09.2025 9827024444 09.09.2025

1 CS(COMM) 739/2025 23.09.2025 9827024444 09.09.2025

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

HANDICRAFT AND 
HANDLOOMS EXPORTS 
CORP. OF INDIA LTD. 
VS. PULIN COMTRADE 
LIMITED

AKSHAY DEV/ 
RISHABH RANA/ 
DEEPSHIKA

AKSHAYLEGAL7
@GMAIL.COM/ 
RISHABHAM@G
MAIL.COM

RANVIR & ORS VS. M/S 
KOTAK MAHINDRA 
BANK LTD.

JATIN SAPRA & 
ASSOCIATES

JATIN.SAPRA150
@GMAIL.COM

M/S AGILUS 
DIAGNOSTICS LTD. 
(FORMERLY KNOWN 
AS SRL LIMITED) VS. 
M/S SPECTRUM 
ENGINEERS THROUGH 
ITS PROPRIETOR

SURI AND 
COMPANY, LAW 
FIRM

LITIGATION@SU
RICO.IN

STATE BANK OF INDIA 
VS. JAGPAL SINGH

RANI 
BHARDWAJ

9643680913, 
8010410831

RBHARDWAJASS
OCIATE@GMAIL.
COM

BANK OF INDIA VS. 
PRIMA CREATION & 
ORS.

SAURABH 
KUSHAWAHA 
OSK LEGAL

SK.LAWNEXUS@
GMAIL.COM

UNION OF INDIA VS. 
M/S ASLAM BUILDERS

MS ORIENT EXPRESS 
VS. M/S FRONTLINE 
(NCR) BUSINESS 
SOLUTION PVT. LTD.

SANJEEV 
MANCHANDA & 
ASSOCIATES

9811623477, 
9911623477

MANCHANDASA
NJEEV31@YAHO
O.COM

JETWAYS TRAVELS 
PVT. LTD. THROUGH 
AUTHORIZED 
REPRESENTATIVE VS. 
TARUN RASTOGI & 
ORS.

RAJAT MATHUR/ 
AREEN GULATI 

RAJAT.MATHUR
@BSMLAWASSO
CIATES@GMAIL.
COM

CANARA BANK VS. 
KAILASH CHAND 
BHATT & ANR.

KKUNALASHHR
MALAW@GMAIL.
COM

CANARA BANK VS. MR. 
SARANSH MAHENDRU  
PROP: M/S JANNAT 
GEMS AND JEWELS

EKANT23@GMAI
L.COM

NETWAY INDIA PVT. 
LTD. VS. SWATI 
KESKAN

 SAMYAK 
GANGWAL

SAMYAKGANGW
AL@GMAIL.COM

M/S EVEREST PAPER 
CONVERTOR VS. M/S 
SINWOO PACK INDIA 
PVT. LTD. & ORS. 

JSR & 
ASSOCIATES

9811767023, 
9873804774, 
9868105476

JITINKR310@GM
AIL.COM

M/S SUNIL DIDDEE 
SECURITY AGENCY VS. 
THE STATE TRADING 
CORPORATION 

SNIGDHA@JUSC
ONRACTUS.COM

NETWAY INDIA PVT. 
LTD. VS. SANDEEP 
ARORA 

SAMYAK 
GANGWAL

SAMYAKGANGW
AL@GMAIL.COM

NETWAY INDIA PVT. 
LTD. VS. CHANDRA 
PRAKASH SHARMA

SAMYAK 
GANGWAL & 
MEGHNA JANDU

SAMYAKGANGW
AL@GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

20 NEW DELHI

1 CS(COMM) 735/2025 23.09.2025 KUNAL SHARMA 9811575138 12.09.2025

1 OMP(COMM) 213/2025 23.09.2025 RACHIT BATRA 9818383584 22.09.2025

1 CS(COMM) 753/2025 24.09.2025 9871441415 23.07.2025

1 CS(COMM) 757/2025 25.09.2025 06.05.2025

1 CS(COMM) 760/2025 26.09.2025 9811604658 25.09.2025

1 OMP(COMM) 158/2025 26.09.2025 MANI KAUL 971731898 18.09.2025

1 CS(COMM) 759/2025 26.09.2025 9990605966 09.09.2025

21 NEW DELHI 25 01-09-2025 Uday Kumar(P), 9810868162 26.08.2025

25 01-09-2025 Uday Kumar(P), 9810868162 15.08.2025

25 01-09-2025 Amit kumar(P), 9811217093 16.08.2025

25 01-09-2025 9811514844 27.08.2025

25 06-09-2025 NOT PROVIDED 01.09.2025

25 06-09-2025 Uday Kumar(P), 9810868162 30.09.2025

25 08-09-2025 8882366999 26.08.2025

25 08-09-2025 NITIN GARG(P), 9958986363 info@,knowlex.in 26.08.2025

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CANARA BANK VS. 
AKASH DASH & ORS.

KKUNALASHHAR
MALAW@GMAIL.
COM

ISRANI 
ENTERTAINMENT 
INDIA LIMITED VS. 
UNISYS 
INFOSOLUTIONS PVT. 
LTD. 

RACHITBATRAA
DVOCATE@GMAI
LCOM

CYFUTURE INDIA PVT. 
LTD. VS. MINISTRY OF 
HEALTH AND FAMILY 
WELFARE

PANKAJ BHAGAR 
& SADRE ALAM

JALPALEGAL@G
MAIL.COM

M/S KUSHAL 
KARYASHALA PVT. 
LTD. VS.  M/S ATC 
LOGISTICAL SOLUTION 
PVT. LTD.

JSR & 
ASSOCIATES

9873804774, 
9868105476

JITINKR310@GM
AIL.COM

SHRI PRAVIN SINGH 
VS. SHRI RAKESH 
KUMAR

INDO LAW 
CONSULTANCY 
LLP

ATTORNEYAR@G
MAIL.COM

M/S AMAR 
ENGINEERING 
COMPANY VS. SARENS 
HEAVY LIFT INDIA PV.T 
LTD

ADVMANIKAUL
@GMAIL.COM

LOREAL SA VS. 
JATINKUMAR 
VINUBHAI 
KATHAROTIYA

  SHRAVAN 
KUMAR BANSAL

UNITEDMARK(@
UNITEOANDUNI
TED  COM

SH. BALWANT RAI 
BANSAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/675/2
025

CS 
(COMM)/675/20
25

advudaykumar@g
mail.com

CS 
(COMM)/676/2
025

CS 
(COMM)/676/20
25

advudaykumar@g
mail.com

CS 
(COMM)/677/2
025

CS 
(COMM)/677/20
25

Adv.durgeshgupta
@gmail.com 

CS 
(COMM)/674/2
025

CS 
(COMM)/674/20
25

ASHWINI 
MISHRA(P),

- 
ashwini.mishra1@
yahoo.co.in

CS 
(COMM)/692/2
025

CS 
(COMM)/692/20
25

PRATIBHA TIWARI  Vs  
SANJU TALWAR

BASANT KR. 
SINGH

NOT 
PROVIDED

CS 
(COMM)/691/2
025

CS 
(COMM)/691/20
25

advudaykumar@g
mail.com

CS 
(COMM)/698/2
025

CS 
(COMM)/698/20
25

vikrant 
pachnanda(P),

advmukulkatyal@
gmail.com

CS 
(COMM)/697/2
025

CS 
(COMM)/697/20
25



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

21 NEW DELHI

25 08-09-2025 9873347330 22.08.2025

25 08-09-2025 9953394363 01.09.2025

25 09-09-2025 8882449168 27.08.2025

25 12-09-2025 8882449168 27.08.2025

25 12-09-2025 9312872882 NOT PROVIDED 05.09.2025

25 15-09-2025 9818365119 08.09.2025

25 15-09-2025 9818365119 08.09.2025

25 16-09-2025 RAMAN(P), 8076225938 11.09.2025

25 16-09-2025 RAMAN(P), 8076225938 11.09.2025

25 16-09-2025 Harsh Yadav(P), 9717063659 06.10.2025

25 18-09-2025 Ankur Sangal(P), 9873489278 14.09.2025

25 19-09-2025 9599043045 12.09.2025

25 20-09-2025 Sunill  Kumar(P), 9818256885 14.09.2025

25 24-09-2025 NOT PROVIDED 16.09.2025

25 24-09-2025 Ankur Sangal(P), 9873489278 15.09.2025

SH. BALWANT RAI 
BANSAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM)/200/2
025

OMP (I) 
(COMM)/200/20
25

MAYANK 
MAHAJAN(P),

mayank_mahajan
05@yahoo.com 

CS 
(COMM)/699/2
025

CS 
(COMM)/699/20
25

shivendra@theac
meco.com 

CS 
(COMM)/706/2
025

CS 
(COMM)/706/20
25

CANARA BANK  Vs  
KAMRUDDIN AND ORS

AJAY KUMAR 
SAINI(P),

sk.lawnexus@gmai
l.com

CS 
(COMM)/709/2
025

CS 
(COMM)/709/20
25

BANK OF INDIA  Vs  
SHIKHA SEHDEV

AJAY KUMAR 
SAINI(P),

sk.lawnexus@gmai
l.com

CS 
(COMM)/710/2
025

CS 
(COMM)/710/20
25

Sunil 
Choudhary(P),

CS 
(COMM)/712/2
025

CS 
(COMM)/712/20
25

VARUN 
CHANDIOK(P),

chambersofvarunc
handiok@gmail.co
m

CS 
(COMM)/713/2
025

CS 
(COMM)/713/20
25

VARUN 
CHANDIOK(P),

chambersofvarunc
handiok@gmail.co
m

CS 
(COMM)/718/2
025

CS 
(COMM)/718/20
25

ramanvats29@gm
ail.com

CS 
(COMM)/717/2
025

CS 
(COMM)/717/20
25

ramanvats29@gm
ail.com

CS 
(COMM)/716/2
025

CS 
(COMM)/716/20
25

sunny@metaphorc
reators.com

CS 
(COMM)/727/2
025

CS 
(COMM)/727/20
25

ankur.sangal@kha
itanco.com 

CS 
(COMM)/729/2
025

CS 
(COMM)/729/20
25

ARCHIT 
SINGHAL(P),

legal@asigmalegal.
in

CS 
(COMM)/731/2
025

CS 
(COMM)/731/20
25

crystal crop protection ltd 
 Vs  Ranjitha Bonda

snlkmr588@gmail
.com 

CS 
(COMM)/751/2
025

CS 
(COMM)/751/20
25

STATE BANK OF INDIA  
Vs  RAJ KAMAL

SHALINI 
UPADHYAY(P),

NOT 
PROVIDED

CS 
(COMM)/752/2
025

CS 
(COMM)/752/20
25

ankur.sangal@kha
itanco.com 



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

21 NEW DELHI

25 24-09-2025 Ankur Sangal(P), 9873489278 15.09.2025

25 25-09-2025 aastha sharma(P), 9810481016 01.09.2025

25 12-09-2025 8882449168 01.09.2025

22 27 01-09-2025 Amit kumar(P), 9811766971 18-08-2025

27 01-09-2025 9999814620 NOT AVAILABLE 24-07-2025

27 01-09-2025 Uday Kumar(P), 9810868162 25-07-2025

27 02-09-2025 Anuj Kumar(P), 9818474551 25-07-2025

27 02-09-2025 NOT AVAILABLE 24-07-2025

27 02-09-2025 NIKUNJ JAIN(P), NOT AVAILABLE 24-07-2025

27 02-09-2025 Canara Bank  Vs  SUNITA 9811254078 08-08-2025

27 02-09-2025 Jaspreet Singh(P), 9899641617 23-08-2025

27 03-09-2025 puneet bajaj(P), 9711166242 NOT AVAILABLE 01-09-2025

27 03-09-2025 Uday Kumar(P), 9810868162 25-07-2025

27 03-09-2025 Shiv  Tyagi(P), NOT AVAILABLE 28-08-2025

27 04-09-2025 Vikas Sethi(P), 9891788743 25-07-2025

SH. BALWANT RAI 
BANSAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/754/2
025

CS 
(COMM)/754/20
25

ankur.sangal@kha
itanco.com 

CS 
(COMM)/758/2
025

CS 
(COMM)/758/20
25

mail@thelegist. 
com

CS 
(COMM)/709/2
025

CS 
(COMM)/709/20
25

BANK OF INDIA  Vs  
SHIKHA SEHDEV

AJAY KUMAR 
SAINI(P),

sk.lawnexus@gmai
l.com

MA. HIMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-03 

SUIT FOR 
RECOVERY

CS 
(COMM)/680/20
25

MANOJ KUMAR  Vs  
M/S ABHAY PRINT AND 
SOLUTION

amitlal.adv@gmail
.com

SUIT FOR 
RECOVERY

CS 
(COMM)/678/20
25

KOTAK MAHINDRA 
PRIME LTD  Vs  GOYAL 
SUGAR TRADERS 
(BORROWER)

AMIT KUMAR 
SINHA(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/679/20
25

COGOPORT PVT LTD  Vs 
 SHALIA EXPORT AND 
IMPORT PVT LTD

advudaykumar@g
mail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/139/20
25

CWICK (IMPORT 
CONSOLIDAATIONS) 
PVT LTD  Vs  
INSTITUTE OF LIVER 
AND BILIARY  
SCIENCES

adv.anujkumar@g
mail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/138/20
25

M/S HIM CABLEWAYS  
Vs  THE DIRCETOR 
GENERAL BORDER 
ROADS BORDER 
ROADS ORGANISATION 
GOVERNMENT OF 
INDIA

SHAURYA 
CHOURASIYA(P),

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/140/20
25

M/S PAYAL 
CONSTRUCTOR LLP  Vs  
M/S NIPPON KANPO 
INDIA PVT LTD

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/683/20
25

MANOJ KUMAR 
ARORA(P),

manvakil378@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/684/20
25

BANK OF INDIA  Vs  
BALJINDER SINGH

jsbassociates.office
@gmail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/141/20
25

M/S GA RENEW ABLE 
ENERGY PVT LTD  Vs  
M/S ADVIT VENTURES 
PVT LTD

SUIT FOR 
RECOVERY

CS 
(COMM)/688/20
25

COGOPORT PVT LTD  Vs 
 MAUNI MOON MULTI-
TECHNOLOGIES PVT 
LTD

advudaykumar@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/687/20
25

STATE BANK OF INDIA  
Vs  SUMAN 
PROPRIETOR M/S NEW 
DIVINE MAKEOVER

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/143/20
25

MS OCTAVIUS TEA AND 
INDUSTRIES LTD  Vs  
UNION OF INDIA

sethilawoffices@g
mail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

22

27 06-09-2025 Uday Kumar(P), 9810868162 25-07-2025

27 06-09-2025 Uday Kumar(P), 9810868162 25-07-2025

27 06-09-2025 Uday Kumar(P), 9810868162 25-07-2025

27 06-09-2025 Uday Kumar(P), 9810868162 25-07-2025

27 08-09-2025 RAM KAWAR(P), 9810634209 02-09-2025

27 09-09-2025 Gurvinder Suri(P), 9871692197 19-08-2025

27 12-09-2025 Gurvinder Suri(P), 9871692197 03-09-2025

27 17-09-2025 9999966252 NOT AVAILABLE 24-07-2025

27 17-09-2025 9999966252 NOT AVAILABLE 21-07-2025

27 17-09-2025 9212916661 NOT AVAILABLE 21-07-2025

27 17-09-2025 7042386733 14-08-2025

27 18-09-2025 Sahil Sharma(P), 9999801601 11-09-2025

27 19-09-2025 NOT AVAILABLE 28-08-2025

27 19-09-2025 Mohit Yadav(P), 7385424029 12-09-2025

27 22-09-2025 NOT AVAILABLE 12-09-2025

MA. HIMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-03 

SUIT FOR 
RECOVERY

CS 
(COMM)/694/20
25

COGOPORT PVT LTD  Vs 
 NUR ALAM PROP NUR 
TRADING

advudaykumar@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/696/20
25

COGOPORT PVT LTD  Vs 
 EINDHA GRANITE PVT 
LTD

advudaykumar@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/695/20
25

COGOPORT PVT LTD  Vs 
 VIJAY VISHWANATH 
PROP ATW LOGISTICS 
SOLUTIONS

advudaykumar@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/693/20
25

COGOPORT PVT LTD  Vs 
 ALOLYMPUS 
MARKETING AND 
TRADING PVT LTD

advudaykumar@g
mail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/147/20
25

UNION OF INDIA  Vs  
M/S ASHOKA 
ENTERPRISES

ram.kawar@yahoo
.co.in

SUIT FOR 
RECOVERY

CS 
(COMM)/707/20
25

Deutsche Bank AG  Vs  
MDG CONSULTANTS 
PVT LTD

litigation@surico.i
n

SUIT FOR 
RECOVERY

CS 
(COMM)/711/20
25

DEUTSCHE BANK AG  
Vs  RISHI CONTROLS 
AND 
INSTRUMENTATION 
PVT LTD

litigation@surico.i
n

SUIT FOR 
RECOVERY

CS 
(COMM)/723/20
25

FMS FR MEYERS SOHN 
INDIA PVR LTD  Vs  
EARTH CRUST 
EXPORTS

Kanishk 
Agarwal(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/725/20
25

LAL SAI STEEL  Vs  
DARSH RENEWABLES 
PVT LTD

Kanishk 
Agarwal(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/724/20
25

CANARA BANK  Vs  M/S 
AADI ENTERPRISES

AJAY KUMAR 
SAINI(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/722/20
25

PHPGURUKUL LLP  Vs  
MR NAMAN JAIN PROP 
OF WWW 
FILEMARKRCOM

Arun 
Upadhyay(P),

tarunsharma9999
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/726/20
25

M/S VALVOLINE 
CUMMINS PVT LTD  Vs  
M/S TALWAR AUTO 
GARAGES PVT LTD AND 
 ORS

sharma.shail1795
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/728/20
25

Avi Kapoor  Vs  Biryani 
Mall

Akshit 
Aggarwal(P),

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/154/20
25

M/S DS PIPELINE 
PROJECT LTD  Vs  
ABHISHEK INFRA

Adv.mohit111093
@gmail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/156/20
25

M/s PARINITA  
PROJECTS PVT  LTD  Vs  
M/s SUNTECH INFRA 
SOLUTIONS PVT LTD 
Infra Solutions Pvt  Ltd

NITISH 
VISHWAKARMA(
P),

NOT 
AVAILABLE



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

22

27 22-09-2025 NEERAJ(P), 9990906211 NOT AVAILABLE 28-04-2025

27 22-09-2025 9312219064 10-09-2025

27 23-09-2025 9910200911 12-09-2025

27 23-09-2025 Ekant  Luthra(P), 8376841313 12-09-2025

27 23-09-2025 9910200911 12-09-2025

27 23-09-2025 9911461665 17-09-2025

27 23-09-2025 NOT AVAILABLE 18-12-2024

27 24-09-2025 DEPUTY LAL(P), 9810504107 12-09-2025

27 24-09-2025 NOT AVAILABLE 18-09-2025

27 26-09-2025 Amit kumar(P), 9811766971 17-09-2025

27 26-09-2025 NOT AVAILABLE 19-09-2025

27 27-09-2025 ATUL GUPTA(P), 9810862405 NOT AVAILABLE 18-09-2025

23 SOUTH Commercial 03-09-2025 ABHINAY GUPTA 9999886478 29.08.2025

Commercial 04-09-2025 NAGESHWAR 9818823289 30.08.2025

Commercial 12-09-2025 R B SINGH 9810822167 03.09.2025

MA. HIMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-03 

SUIT FOR 
RECOVERY

CS 
(COMM)/733/20
25

DEEPANSHU 
ELECTRICAL AND 
TELECOM SYSTEMS  Vs  
ACE INRATECH

SUIT FOR 
RECOVERY

CS 
(COMM)/734/20
25

SANJAY SONI  Vs  
MADHYA PRADESH 
STATE TOURISM 
DEVELOPMENT 
CORPORATION

SANJAY 
KUMAR(P),

skumaradv212@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/748/20
25

CANARA BANK  Vs  
ARYAN SHARMA

KUNAL 
SHARMA(P),

ksalegal16@gmail.
com

SUIT FOR 
RECOVERY

CS 
(COMM)/746/20
25

CANARA BANK  Vs  
HARINARAYAN

ekant23@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/747/20
25

CANARA BANK  Vs  
RAJNI SETHI

KUNAL 
SHARMA(P),

ksalegal16@gmail.
com

SUIT FOR 
RECOVERY

CS 
(COMM)/750/20
25

MONIKA JAIN  Vs  
MANTU KUMAR

RAMESH KUMAR 
MISHRA(P),

mishrarameshk@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/749/20
25

NETWAY INDIA 
PRIVATE LIMITED  Vs  
MS MANSI VASAL

Samyak 
Gangwal(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/756/20
25

Vikram Wadhawan  Vs  
Reliance General 
Insurance Co Ltd

advvikassharma19
78@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/755/20
25

Shreya Infra Construction 
Pvt Ltd  Vs  M/S SRI 
BALAJEE 
ENTERPRISES

MD SHAKEELUR 
RAHMAN(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/761/20
25

MANOJ KUMAR  Vs  
M/S MEDIA PARTNERS

amitlal.adv@gmail
.com

SUIT FOR 
RECOVERY

CS 
(COMM)/762/20
25

NARAIN SINGH  Vs  
DINESH KUMAR SONI

Shivansh 
Srivastava(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/763/20
25

NEXXA COMPOUNDS 
PVT LTD  Vs  GANGOTRI 
ELECTRONICS PVT LTD

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/415/20
25

Lucky Generators Pvt Ltd 
Vs Omaxe India Through 
its Proprietor Shri Abhay 
Dubey

GUPTABHINAY@
GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/416/20
25

Manash Lifestyle Private 
Limited Vs DNS Retail

INFO@DEUANDK
UMHAR.COM

6, New Court 
Block-I

CS 
(COMM)/431/20
25

M/S GAYATRI 
INTERIORS Vs DANISH 
MIRZA

ADVOCATERBSI
NGH1962@GMAI
L.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

23 SOUTH

Commercial 12-09-2025 A K ROUT 9999132159 18.08.2025

Commercial 15-09-2025 ADITAY VIJAY 9711131167 11.03.2020

Commercial 15-09-2025 M S SISODIA 9810828622 30.08.2025

Commercial 16.09.2025 9899141610 01.09.2025

Commercial 19-09-2025 V SAI DHANUSH 9818201714 10.09.2025

Commercial 23-09-2025 9810630084 10.09.2025

Commercial 26-09-2025 RACHIT DEVGUN 9810654154 16.08.2025

Commercial 26-09-2025 9810817393 06.08.2025

24 SOUTH Commercial 03-09-2025 ABHINAY GUPTA 9999886478 29.08.2025

Commercial 04-09-2025 NAGESHWAR 9818823289 30.08.2025

Commercial 12-09-2025 R B SINGH 9810822167 03.09.2025

Commercial 12-09-2025 A K ROUT 9999132159 18.08.2025

Commercial 15-09-2025 ADITAY VIJAY 9711131167 11.03.2020

Commercial 15-09-2025 M S SISODIA 9810828622 30.08.2025

Commercial 16.09.2025 9899141610 01.09.2025

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/432/20
25

State Bank Of India Vs 
SOMVEER

AKROUTADVOCA
TE@GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/433/20
25

Arvind Chemi Synthectic 
Pvt Ltd Vs AMIT KUMAR 
CHOUDHARY (SOLE 
PROPRIETOR) TWIN 
LIFT INDUSTRIES

AADITYAVK@GM
AIL.COM

6, New Court 
Block-I

CS 
(COMM)/434/20
25

SANJAY GERA Vs MS 
RAHEJA DEVELOPERS 
LTD

MSSISODIA332@
GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/437/20
25

JAINSONS 
DEPARTMENTAL 
STORES Vs AMIT 
BHASIN

PUNEET 
DHAWAN

PD/PDHAWAN@
GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/442/20
25

DEVKI DEVI 
FOUNDATION 
THROUGH ITS AR MR 
MANISH CHAUHAN Vs 
PRADEEP SINGH 
RAJPUT

SANJEV.SARASW
AT@QUESTLEGA
LPARTNERS.COM

6, New Court 
Block-I

CS 
(COMM)/444/20
25

RAM KISHOR Vs 
GAURAV JAIN

MOHAN SHYAM 
ARYA

LAWYERSPKDAG
AR@GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/447/20
25

YETI KNOWLEDGE 
PARTNERS LLP Vs SAI 
GENERAL 
ENGINEERING WORKS

RACHITDEVGUN
@GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/449/20
25

AVALON LABS PVT LTD 
Vs SIDDHANT SHAH

APRATIM 
ANIMESH

CHAMBERSOFAA
T@GMAIL.COM

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/415/20
25

Lucky Generators Pvt Ltd 
Vs Omaxe India Through 
its Proprietor Shri Abhay 
Dubey

GUPTABHINAY@
GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/416/20
25

Manash Lifestyle Private 
Limited Vs DNS Retail

INFO@DEUANDK
UMHAR.COM

6, New Court 
Block-I

CS 
(COMM)/431/20
25

M/S GAYATRI 
INTERIORS Vs DANISH 
MIRZA

ADVOCATERBSI
NGH1962@GMAI
L.COM

6, New Court 
Block-I

CS 
(COMM)/432/20
25

State Bank Of India Vs 
SOMVEER

AKROUTADVOCA
TE@GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/433/20
25

Arvind Chemi Synthectic 
Pvt Ltd Vs AMIT KUMAR 
CHOUDHARY (SOLE 
PROPRIETOR) TWIN 
LIFT INDUSTRIES

AADITYAVK@GM
AIL.COM

6, New Court 
Block-I

CS 
(COMM)/434/20
25

SANJAY GERA Vs MS 
RAHEJA DEVELOPERS 
LTD

MSSISODIA332@
GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/437/20
25

JAINSONS 
DEPARTMENTAL 
STORES Vs AMIT 
BHASIN

PUNEET 
DHAWAN

PD/PDHAWAN@
GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
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NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

24 SOUTH

Commercial 19-09-2025 V SAI DHANUSH 9818201714 10.09.2025

Commercial 23-09-2025 9810630084 10.09.2025

Commercial 26-09-2025 RACHIT DEVGUN 9810654154 16.08.2025

Commercial 26-09-2025 9810817393 06.08.2025

25 SH. SANDEEP YADAV SOUTH Commercial 01-09-2025 JATIN JULKA(P) 9899818888 18-08-2025

Commercial 06-09-2025 8700759584 01-09-2025

Commercial 09-09-2025 9818823289 03-09-2025

Commercial 11-09-2025 9999132159 18-08-2025

Commercial 15-09-2025 9910352622 06-08-2025

Commercial 15-09-2025 Jitendra Garg(P) 9810197621 28-08-2025

Commercial 16-09-2025 JATIN JULKA(P) 9899818888 08-09-2025

Commercial 19-09-2025 9810134793 13-09-2025

Commercial 22-09-2025 Raghav Kumar(P) 8178322908 12-09-2025

Commercial 27-09-2025 9312872882 Not provided 12-09-2025

26 SOUTH nil

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/442/20
25

DEVKI DEVI 
FOUNDATION 
THROUGH ITS AR MR 
MANISH CHAUHAN Vs 
PRADEEP SINGH 
RAJPUT

SANJEV.SARASW
AT@QUESTLEGA
LPARTNERS.COM

6, New Court 
Block-I

CS 
(COMM)/444/20
25

RAM KISHOR Vs 
GAURAV JAIN

MOHAN SHYAM 
ARYA

LAWYERSPKDAG
AR@GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/447/20
25

YETI KNOWLEDGE 
PARTNERS LLP Vs SAI 
GENERAL 
ENGINEERING WORKS

RACHITDEVGUN
@GMAIL.COM

6, New Court 
Block-I

CS 
(COMM)/449/20
25

AVALON LABS PVT LTD 
Vs SIDDHANT SHAH

APRATIM 
ANIMESH

CHAMBERSOFAA
T@GMAIL.COM

17, New Court 
Block-I

CS 
(COMM)/410/20
25

SMALL FARMERS AGRI 
BUSINESS 
CONSORTIUM  Vs  MS 
SHRI RADHE FOODS 
PRODUCT

jatinjulka07@outl
ook.com

17, New Court 
Block-I

CS 
(COMM)/417/20
25

Canara Bank  Vs  Rounak 
Interior

MADHU 
TALWAR(P)

advocatemadhutal
war@gmail.com

17, New Court 
Block-I

CS 
(COMM)/424/20
25

Manash Lifestyle Private 
Limited  Vs  OG Beauty 
Private Limited

NAGESHWAR 
KUMHAR(P)

info@deyandkumh
ar.com

17, New Court 
Block-I

CS 
(COMM)/426/20
25

State Bank Of India  Vs  
SIMERA ATHANG KOM 
ALIAS S ATHANG KOM

ADAITA KUMAR  
ROUT(P)

akroutadvocate@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/435/20
25

FARMDELI 
INTERNATIONAL LLP  
Vs  ALEAFIX IMPEX

Nishant 
Maidasani(P)

nishantmaidasani
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/436/20
25

Union Bank of India  Vs  
Mahendra Kumar

jitendragargadv@g
mail.com

17, New Court 
Block-I

OMP 
(COMM)/48/202
5

ARUN KESHARWANI  
Vs  Dr Er Rajainderr 
Jaina alias Rajender 
Jaina

jatinjulka07@outl
ook.com

17, New Court 
Block-I

CS 
(COMM)/441/20
25

RSPL LIMITED  Vs  
SHOP KIRANA E 
TRADING PRIVATE 
LIMITED

ANIL KUMAR 
SAHU(P)

allipcare@gmail.co
m

17, New Court 
Block-I

CS 
(COMM)/443/20
25

Diya Kapur  Vs  Blue 
Balcony Pvt Ltd

raghav.kumar@la
wchambers.in

17, New Court 
Block-I

CS 
(COMM)/451/20
25

union bank of india  Vs  
SUNITA

Dhananjay Kumar 
(P)

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.
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27 SOUTH nil

28 18 BLOCK 1 CS(COMM) 702/2025 01-09-2025 0120-4059300 29-07-2025

ARB.A.(COMM) 04/2025 02-09-2025 9958874062 20-08-2025

CS(COMM) 716/2025 04-09-2025 9871140932 26-08-2025

CS(COMM) 719/2025 06-09-2025 9811585062 20-08-2025

CS(COMM) 721/2025 08-09-2025 DANIYAL KHAN 9819600925 02-09-2025

CS(COMM) 730/2025 11-09-2025 ANKUR KATYAL 9811809439 04-09-2025

CS(COMM) 731/2025 11-09-2025 RAJEEV KAPOOR 9899785517 01-09-2025

CS(COMM) 737/2025 15-09-2025 ANKUR KATYAL 9811809439 11-09-2025

CS(COMM) 739/2025 16-09-2025 9811116078 31-01-2025

CS(COMM) 746/2025 17-09-2025 AMIT SINGH 7011848843 15-09-2025

CS(COMM) 753/2025 20-09-2025 9212888057 21-08-2025

CS(COMM) 766/2025 23-09-2025 9810132015 20-09-2025

CS(COMM) 769/2025 23-09-2025 ROHIT JAIN 9811074162 15-09-2025

CS(COMM) 771/2025 23-09-2025 9871704611

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

BENTLEY SYSTEMS 
INC. AND ANR. Vs 
GURUPRASAD 
CHINNARI AND ANR.

Shantanu Sahay| 
Vareesha Irfan 

shantanu@ananda
ndanand.com

GUDDI DEVI Vs YES 
BANK LTD AND ANR

NEERAJ 
SHARMA

NOT 
MENTIONED

MUNISH GULATI VS 
SUSHMA AND ANR

RAJSHREE 
BHATNAGAR

bhatnagar2100@g
mail.com

UNIQUE LOGISTICS 
INTERNATIONAL 
(INDIA) PRIVATE LTD.  
Vs AVDEEP SINGH 
SETHI AND ORS.

SAMDARSHI 
SANJAY

samdarshi.sanjay
@gmail.com

M/S GOOD WOOD 
CRAFTS Vs SNNR 
PRIVATE LIMITED

daniyalk18@gmail.
com

BENTLEY SYSTEMS 
AND ANR. Vs 
POWERTREK UTILITY 
SERVICES PRIVATE 
LIMITED AND ORS.

ankurkatyal@askle
gal.co.in

M/s NUMBER ONE 
ADVERTISING AND 
MARKETING CO. Vs M/s 
FOREVER EXIM INDIA 
PVT LTD

info@kandbpartne
rs.com

BENTLEY SYSTEMS 
AND ANR. Vs 
MANSON’S PVT. LTD.

ankurkatyal@askle
gal.co.in

KSHETRESH KUMAR 
MISHRA Vs ZUBAIR 
AND ANR.

PINTOO THAKUR 
& SONU VIVEK

pintoothakur0369
@gmail.com

STATE BANK OF INDIA 
Vs BALESHWAR

amit.advocate13@
gmail.com

CANARA BANK Vs 
MAMTA DEVI

CHITRA 
MALHOTRA

chitramalhotralega
l@gmail.com

M/s WD-40 
MANUFACTURING 
COMPANY  Vs MOTKA 
UTTAM KUMAR 
PANKAJBHAI TRADING 
as M/s BHARAT COAT 
PRODUCTS AND ORS.

SUDARSHAN 
BANSAL

legal@unitedworld
.co.in

ONE97 
COMMUNICATIONS 
LTD. Vs SAINATH 
GONUGUNTALA AND 
ANR.

rohitkn2003@gma
il.com

NEO TECHNOFIELD 
COMPANY Vs JKUMAR 
CRTG JOINT VENTURE 
AND ORS

VISHWENDRA 
VERMA

verma.vishwendra
@yahoo.com

ORIGINAL 
COURT FEES 
NOT FILED



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
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ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

CS(COMM) 777/2025 24-09-2025 HEMANT GUPTA 9811249331 02-09-2025

CS(COMM) 787/2025 26-09-2025 RAKESH KUMAR 9968076150 15-09-2025

CS(COMM) 798/2025 27-09-2025 RAJESH GUPTA 9810360789 12-08-2025

29 14 01.09.2025 VISHAL RANJAN 8447789392 18.07.2025

01.09.2025 RAJAT GUPTA 8178540999 09.04.2025

02.09.2025 9312872882 N/A 21.08.2025

10.09.2025 9818365119 01.09.2025

12.09.2025 SUMIT VIRMANI 9873245548 10.05.2025

12.09.2025 ANANT MALIK 9999998560 N/A

16.09.2025 8800784740 10.07.2025

16.09.2025 8168060043 12.09.2025

17.09.2025 9873377366 15.09.2025

23.09.2025 7838773507 18.09.2025

24.09.2025 9810323655 19.09.2025

25.09.2025 KARTIK 9999605495 15.09.2025

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

VIJAY KUMAR 
AGGARWAL Vs M/S 
FORTUNER 
PACKAGING

legalteam.plc@gm
ail.com

CENTRAL BANK OF 
INDIA Vs MOHAMMAD 
ARMAN AND ANR.

ambujtiwari.adv@
gmail.com

DESHRAJ DAHIMA 
AND  ANR Vs SHAFEEQ 
KHAN AND ANR

rajeshgupta864@g
mail.com

MS. NIKHIL CHOPRA, 
DISSTRICT JUDGE

SOUTH-
EAST

COMMERCIAL 
SUIT

CS/COMM/708/
2025

MANJU KAIN VS. 
RAHUL MAKKAR

RANJANVISHAL
@GMAIL.COM

CS/COMM/707/
2025

M/S EAST INDIA 
ENGINEERS VS. M/S 
BUILDING PVT. LTD.

ADVOCATERAJA
T.LEGAL@GMAIL
.COM

CS/COMM/710/2
025

UNION BANK OF INDIA 
VS. SHAMSHER ALI

DHANANJAY 
KUMAR

CS/COMM/732/
2025

STATE BNAK OF INDIA 
VS. SATBIR SINGH

VARUN 
CHANDOK

CHANDERSOFVA
RUNCHANDIOK
@GMAIL.COM

CS/COMM/735/
2025

RAMANDEEP VS. 
LANDPARK 
APARTMENT

VIRMANILAWCO
@GMAIL.COM

CS/COMM/736/
2025

PAI PLATFORMS PVT. 
LTD. VS. SAGARU 
PUNJABI RASOI

ANANT@AMAMT
AMLEGAL.COM

CS/COMM/740/
2025

STATE BANK OF INDIA 
VS. GEETA

DHARMENDER 
SINGH

SHUBHIL673@G
MAIL.COM

CS/COMM/742/
2025

UNIQUE TOURISM PVT. 
LTD. VS. GLOBAL 
TECHNOLOGIES PVT. 
LTD.

HIMANSHU 
MAKKAR

ADV.HIMANSHU
MAKKAR@GMAI
L.COM

CS/COMM/748/
2025

M/S KBC COMPUTECH 
PVT. LTD. VS. KUSUMA 
BABULAL

GAURAV 
HARNAL

GAURAVHARNAL
@HOTMAIL.COM

CS/COMM/770/
2025

CANARA BANK VS. THE 
DISCOUONT 
PHARMACY

AMIT KUMAR 
SINGH

SINGHAMIT0071
@GMAIL.COM

CS/COMM/778/
2025

ATUL MALHOTRA VS. 
SHIVAM KUNWAR

AJIT KUMAR 
GOLA

AJITGOLA2011@
GMAIL.COM

CS/COMM/780/
2025

M/S UNILINE ENERGY 
SYSTEMS VS. M/S 
HEXXA GEO SYSTEMS

SGAA.LAW@GMA
IL.COM
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29

26.09.2025 KARAMVEER 9891396019 28.07.2025

26.09.2025 ARUN SANJAY 9899500164 12.09.2025

27.09.2025 9250950582 24.09.2025

30 SH. VRINDA KUMARI 20 02.09.2025 - 08.01.2025

03.09.2025 RAJIV DEWAN 9811673338 01.08.2025

03.09.2025 NIKHIL BAHRI 9971902828 22.08.2025

04.09.2025 9555319555 rs@ilclaw.in 29.08.2025

16-09-2025 Renu Kuhar(P), 29.08.2025

18-09-2025 Anisha Mathur(P), 10.09.2025

23-09-2025 Aarshia Behl(P), +91 9810621272 16.09.2025

23.09.2025 9958629500 21.09.2025

23.09.2025 9899222783 28.08.2025

23.09.2025 9811809439 17.09.2025

25-09-2025 Kaveesh Nair(P), 16.09.2025

25-09-2025 9818182925 27.08.2025

MS. NIKHIL CHOPRA, 
DISSTRICT JUDGE

SOUTH-
EAST

CS/COMM/792/
2025

INTEX TECHNOLOGIES 
VS. KHAJA BASHEER

KARAMVEER@L
EKANALYTICO.C
OM

CS/COMM/788/
2025

M/S SHRI HARI 
INDUSTRIES VS. 
ABHIMANYA KHANNA

ARJUNSANJAY23
@GMAIL.COM

CS/COMM/796/
2025

DUSYANT KUMAR VS. 
M/S N.S. ASSOCIATES

MARKENDAY 
GUPTA

MARKANDAYGU
PTA@YAHOO.CO
M

SOUTH-
EAST

Commercial 
Suit

CS(COMM)  
711/2025

M/S MEGALOGIX V/S 
ST. THOMAS COLLEGE 
OF EDUCATION

Niraj kumar singh, 

CS 
(COMM)/714/20
25

VINOD SURVEY 
MAPPING SOLUTION 
THROUGH ITS 
PROPRIETOR SHRI 
VINOD KUMAR Vs 
GAVESHANA 
GEOSCIENCES PVT LTD 
AND ORS

rajivdewan123@ya
hoo.com

CS 
(COMM)/715/20
25

PRERNA SAINI SAXENA 
Vs GRIHUM HOUSING 
FINANCE LTD

Advocate@nikhilb
hari.com

CS(COMM)  
717/2025

Sudha Verma Vs Shruti 
Raheja

RAHUL 
SHANKAR

CS 
(COMM)/741/20
25

BLUE DART EXPRESS 
LTD  Vs  M/S CROSS 
BORDER LOGISTECH 
PVTLTD

9717369353/ 
8130333460 

KUHAR.RENU@G
MAIL.COM 

CS 
(COMM)/749/20
25

RADIANT INFO 
SOLUTIONS PVT LTD  
Vs  YOGESH 
CHANDOLA

9971096840, 
8287137491

contact.shepherdla
w@gmail.com 

CS 
(COMM)/775/20
25

BENTLEY SYSTEMS INC 
 Vs  
XXXXXXXXXXXXXX 
XXXXXX

aarshia@saikrishn
aassociates.com

CS 
(COMM)/762/20
25

MARKEM-IMAJE INDIA 
PRIVATE LIMITED  V/S  
TOP TECHNOLOGIES 
PRIVATE LIMITED

MR. RAGHAV 
ANAND

raghav_anand@liv
e.com

CS 
(COMM)/763/20
25

Renu Devi  V/S M/S 
SIMPLEX 
INFRASTRUCTURE LTD

BRIJESH KUMAR 
SHARMA

lawsolutionpoint@
gmail.com

CS 
(COMM)/765/20
25

BENTLEY SYSTEMS 
AND ANR  V/S 
GRAPHGEO (OPC) 
PVT.LTD. AND ORS

ANKUR KATYAL, 
MRINAL 
SHARMA

ankurkatyal@askle
gal.co.in

CS 
(COMM)/781/20
25

City Cab Company 
Through its Sole 
Proprietor Mr Arun Julka 
 Vs  New Yadav Tour And 
Travels Pvt Ltd Through 
its Authorized 
Representative Sh Hari 
Om Yadav

+91 9 8910 
60955

advocateshashank
bajpai@gmail.co

CS 
(COMM)/782/20
25

SURESH MANJANI 
THROUGH  Vs  MS 
VENUS CARE  ORS

hemant 
manjani(P),

hemantmanjani@g
mail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

30 SH. VRINDA KUMARI

26-09-2025 891396019 28.07.2025

26-09-2025 Aditya Jain(P), 383953944 17.09.2025

26-09-2025 9868112556 24.09.2025

27-09-2025 sanjeet paliwal(P), 7011748170 - 22.09.2025

27-09-2025 9891836646 03.09.2025

31 21 01-09-2025 Divij Soni 9810072693 divij24@live.com 15/03/25

08-09-2025 Devansh 9873109672 28/08/25

09-09-2025 Saumitra Singhal 9818341523 01/09/25

09-09-2025 Niraj Singh 9810009820 rns@rnslegal.in 26/05/25

16-09-2025 Ajay Kumar 9212078802 16/07/25

17-09-2025 Dharmender Singh8800784740 N/A na

18-09-2025 Pratik Malik 9818199302 pratik@copm.in 02/09/25

18-09-2025 S.K. Bansal 9650682928 04/07/25

19-09-2025 Rishabh Gupta 8586834657 27/08/25

20-09-2025 9312400295 12/09/25

SOUTH-
EAST

CS 
(COMM)/791/20
25

INTEX TECHNOLOGIES 
INDIA LIMITED  Vs  MR 
BK BHASIN HUF 
PROPRIETOR OF 
PROPRIETORSHIP 
FIRM MIS BHUVAN 
MARKETING

KARMVEER 
KARMVEER(P),

https :/ 
/lexanalytico. 
Com/  
karmveer@lexana
htico.com;  
Info@lexanalytico.
com

CS 
(COMM)/790/20
25

SUDHA JAIN PROP M/S 
FROOTI ELECTRONICS  
Vs  M/S AK 
ENTERPRISES

ain.adityaraj@Yah
oo.com 

CS 
(COMM)/789/20
25

M/S SALORA 
INTERNATIONAL 
LIMITED  Vs  
PURVANCHAL 
COMMUNICATION

AJAY 
MALVIYA(P),

ajaymalviyalaW@y
ahoo.com/gmaii.c
om 

CS 
(COMM)/801/20
25

SHANAN EXPORT  Vs  
LOCOFAST ONLINE 
SERVICES PVT LTD

CS 
(COMM)/800/20
25

M/S DOLPHIN PRINTO 
GRAPHICS  Vs  
DEPARTMENT OF 
EMPOWERMENT OF 
PERSON WITH 
DISABILITIES

Manohar  
Naagar(P),

naagannanohar@g
mail.com 

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

ARBITRATION 
AND 
CONCILIATIO
N ACT

OMP 
(COMM.)/57/20
25

DELHI DEVELOPMENT 
AUTHORITY Vs 
HARDIK GUPTA

COMMERCIAL 
SUIT

CS 
(COMM)/722/20
25

OUTLOOK PUBLISHING 
(INDIA) PRIVATE 
LIMITED Vs M/S 
BRANDFOSYS MEDIA 
AND TECHNOLOGIES 
AND ORS.

mail@curarelegal.
com

COMMERCIAL 
SUIT

CS 
(COMM)/723/20
25

M/S  DASS POLYMERS 
PVT. LTD. Vs M/S 
SWASTIK BISCUIT PVT 
LTD

saumitrasinghal@
gmail.com

EXECUTION 
PETITION

EXECUTION 
(COMM.)/316/20
25

ONE97 
COMMUNICATIONS 
LIMITED Vs VIKTORIA 
CINEPLEX PVT LTD

EXECUTION 
PETITION

EXECUTION 
(COMM.)/323/2
025

STERLING 
TECHNOTRADE INDIA 
PVT LTD Vs M/S 
CHANDRALEKHA 
CONSTRUCTION PVT 
LTD

ajay12255@gmail.
com

COMMERCIAL 
SUIT

CS 
(COMM)/747/20
25

STATE BANK OF INDIA 
Vs SMT Mukesh 
Chaudhary AND  ORS.

COMMERCIAL 
SUIT

CS 
(COMM)/750/20
25

KIMSUK KRISHNA 
SINHA Vs PRATAP 
DUBE AND ORS.

EXECUTION 
PETITION

EXECUTION 
(COMM.)/326/2
025

M/s SHUBHAM 
GOLDIEE MASALE PVT 
LTD. Vs FMC 
ENTERPRISES

unitedmark@unite
dandunited.com

EXECUTION 
PETITION

EXECUTION 
(COMM.)/336/2
025

BANWARI LAL ARORA 
AND SONS Vs SH 
RANJEET SAINI, 
PROPRIETOR OF M/S 
RSM ENTERPRISES

rishabhgupta.lawy
er@gmail.com

COMMERCIAL 
SUIT

CS 
(COMM)/755/20
25

UNION BANK OF INDIA 
Vs MANAS KUMAR 
BEHERA AND ANR

Arun Kumar 
Shukla

connect@snslegal.i
n



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER
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REGISTRA
TION

PETITIONER NAME 
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31

22-09-2025 Vipin Nandwani 9899299404 15/09/25

22-09-2025 Ranjana Pathak 8744847805 04/09/25

23-09-2025 M.K. Miglani 9811081980 18/09/25

24-09-2025 Suchita Dixit 8896932830 01/07/25

26-09-2025 Eram Khan 9717099220 04/09/25

32 SH. BHUPESH KUMAR 22 01-08-2025 8510004533 hardik@kdatta.in 45864

01-08-2025 9899067668 45855

01-08-2025 Gaurav Jain(P), 9811074162 not provided 45704

05-08-2025 Devesh Malan(P), 9758321008 45863

13-08-2025 Pramanshi S(P), 9910539533 45681

14-08-2025 Vidur Kamra(P), 9818636833 45876

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
PETITION

EXECUTION 
(COMM.)/330/2
025

BIO VEDA ACTION 
RESEACH COMPANY Vs 
NORTH INDIA TOP 
COMPANY PVT LTD

jurixsolutions02@
gmail.com

EXECUTION 
PETITION

EXECUTION 
(COMM.)/329/2
025

PUNJAB NATIONAL  
BANK Vs MOHD 
ALLAUDDIN

ranjanapathak@g
mail.com

COMMERCIAL 
SUIT

CS 
(COMM)/774/20
25

MUZAMMIL  ANWAR 
AND ORS. Vs GAURAV 
ENTERPRISES

mail@wrbindia.co
m

EXECUTION 
PETITION

EXECUTION 
(COMM.)/337/2
025

STATE BANK OF INDIA 
Vs SHRI ARVIND 
KUMAR

agnihotrisuchita@
gmail.com

COMMERCIAL 
SUIT

CS 
(COMM)/793/20
25

BANK OF BARODA Vs 
VIKRAM

eramadvocate200
0@gmail.com

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/631/20
25

ONE97 
COMMUNICATIONS 
LTD  Vs  VENNAVARAM 
PRADEEPA REDDY

Hardik 
Vashisht(P),

COMMERCIAL 
SUIT

CS 
(COMM)/630/20
25

NC MAINTENANCE 
SERVICE LLP  Vs  ATUL 
GUPTA AND ANR

Shiva 
Khandelwal(P),

lawshivakhandelw
al@gmail.com

MISC. 
APPLICATION

Misc 
DJ/830/2025

One97 Communications 
Ltd  Vs  ShVenkata Rama 
Rao Alapati

COMMERCIAL 
SUIT

CS 
(COMM)/647/20
25

M/S PSA NITROGEN 
LIMITED AND ANR  Vs  
WASI PSA SYSTEMS

lawintotollp@gmai
l.com

COMMERCIAL 
SUIT

CS 
(COMM)/666/20
25

Berger Paints India Ltd 
(British Paints Division)  
Vs  Shilpi Kesharawani 
Proprietor of M/S Gauri 
Arnament  And Hardware

pramansi@outlook
.com

COMMERCIAL 
SUIT

CS 
(COMM)/664/20
25

M/S SHREE 
NURSINGSAHAY 
MUDUNGOPAL 
ENGINEERS PVT LTD  
Vs  M/S CONQUERENT 
CONTROL SYSTEMS 
PVT LTD AND ANR

office.advocate.san
jeev@gmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
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32 SH. BHUPESH KUMAR 

14-08-2025 rajendra yadav(P), 9312046733 45879

20-08-2025 Rohit Mishra(P), 9560575319 45883

20-08-2025 Suchita Dixit(P), 8896932838 45884

26-08-2025 9999462358 45890

27-08-2025 9810617275 45892

27-08-2025 not provided not provided not provided

28-08-2025 LALIT YADAV(P), 9958874062 not provided 45820

29-08-2025 Kushal Kumar(P), 9958724670 45882

29-08-2025 9811997661 45852

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/665/20
25

M/S Real Techno Energy 
and Gas Pvt Ltd  Vs  V B 
Holding Pvt Ltd

yadavrazen@gmail
.com

COMMERCIAL 
SUIT

CS 
(COMM)/680/20
25

MODERN HEALTH 
CARE  Vs  M/S NESTIVA 
MEDICARE AND ORS

pnm.adv1964@gm
ail.com

COMMERCIAL 
SUIT

CS 
(COMM)/679/20
25

STATE BANK OF INDIA  
Vs  MR LALIT KUNAR

agnohotrisuchita@
gmail.com

COMMERCIAL 
SUIT

CS 
(COMM)/684/20
25

Eezpack Pvt Ltd  Vs  Shri 
Alok Kumar Ranjan

RAGHAV 
SAROOP(P),

ragsar.saroop@gm
ail.com

COMMERCIAL 
SUIT

CS 
(COMM)/687/20
25

ALASKA RUBBERS PVT 
LTD  Vs  M/S G B Tandon 
and Co

SIDDHARTHA 
SAIN(P),

sainassociates55@
gmail.com

EXECUTION 
PETITION

EXECUTION 
(COMM)/301/20
25

MOHD SAMI  Vs  
PARVEEN KUMAR

PUBLIC 
PROSECUTOR(P),

ARBITRATION 
AND 
CONCILIATIO
N ACT

OMP 
(COMM)/55/202
5

SMT GUDDI DEVI  Vs  
YES BANK LTD AND 
ANR

COMMERCIAL 
SUIT

CS 
(COMM)/699/20
25

KOTAK  MAHINDRA 
PRIME LTD  Vs  
SHUBHAM 
CHAUDHARY 
(BORROWER) AND ANR

kushal.kumar@er
uditelegal.asia

EXECUTION 
PETITION

ExCOMM - 
Award by Arb 
Comm/67/2025

KOTAK MAHINDRA 
BANK LTD  Vs  MOHD 
ASIF

DEEPJYOT 
SINGH(P),

deepjyot.singh@ya
hoo.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
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ADVOCATE 
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NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

33 01-09-2025 rajendra yadav 9312046733 29-08-2025 

01-09-2025 9899222783 26-08-2025

03-09-2025 9810132015 01-09-2025

10-09-2025 PUNEET AHUJA 0120-4059300 04-09-2025

10-09-2025 8700372637 -

11-09-2025 9810202014 03-09-2025

11-09-2025 810149006 - 10-06-2025

20-09-2025 8454059302 18-09-2025

22-09-2025 9810134793 13-09-2025

23-09-2025 RAKESH KUMAR 9968076150 - 15-09-2025

27-09-2025 9891396019 28-07-2025

34 30 CS (comm) 752/2025 18.09.2025 Akshay Dhawan 9968305242 15.09.2025

30 CS (comm) 757/2025 19.09.2025 Kumar Vishvajeet 9718909886 11.09.2025

35 nil

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/700/20
25 

M/S UNION BANK OF 
INDIA
Vs SHRI RACHIT 
ARORA AND ANR

yadavrazen@gmail
.com

Commercial 
Suit

CS 
(COMM)/703/20
25 

RENU DEVI
Vs M/S SIMPLEX 
INFRASTRUCTURE LTD

Brijesh Kumar 
Sharma

lawsolutionpoint@
gmail.com

Commercial 
Suit

CS 
(COMM)/713/20
25 

M/S SHRI BAJRANG 
POWER AND ISPAT 
LIMITED
Vs M/S NOHAR CHAND 
LOHA BHANDAR AND 
ORS.

 SUDARSHAN 
BANSAL 

legal@unitedworld
.co.in

Commercial 
Suit

CS 
(COMM)/724/20
25 

BENTLEY SYSTEMS 
INC. AND ANR.
Vs MR. ASHOK 
NARAYANASWAMY 
AND ANR.

 
shantanu@ananda
ndanand.com

Commercial 
Suit

CS 
(COMM)/725/20
25 

MR. TAJINDER SINGH 
SANDHU
Vs KARUR VYSYA BANK 
LTD.

TAJINDER 
SINGH SANDHU 

Commercial 
Suit

CS 
(COMM)/727/20
25 

MR ASHOK JHALANI
Vs M/S RSPL LIMITED

Kailash Chandra 
Joshi 

Mcllawoffices@gm
ail.com

Commercial 
Suit

CS 
(COMM)/728/20
25 

SYNAPSEINDIA 
OUTSOURCING PVT. 
LTD. AND ANR.
Vs INFO EDGE (INDIA) 
LTD.

BHUVANESH 
SEHGAL 

Commercial 
Suit

CS 
(COMM)/754/20
25

CANARA BANK
Vs M/S RAJ STORE AND 
ANR.

 AMIT SINGH amit.advocate13@
gmail.com

Commercial 
Suit

CS 
(COMM)/756/20
25 

M/S RSPL LTD.
Vs ROZANA RURAL 
COMMERCE PVT. LTD.

ANIL KUMAR 
SAHU 

allipcare@gmail.co
m

Commercial 
Suit

CS 
(COMM)/764/20
25 

CENTRAL BANK OF 
INDIA
Vs TARA CHAND AND 
ORS.

Commercial 
Suit

CS 
(COMM)/795/20
25 

INTEX TECHNOLOGIES 
(INDIA) LIMITED
Vs MR BISWAJIT 
ACHARYA PROPRIETOR 
OF M/S AMBIKA 
ELECTRONICS

 KARMVEER 
KARMVEER 

karamveer@lexan
alyatico.com

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL 
SOUTH-EAST, SAKET 
COURT

SOUTH-
EAST

Rakesh Jaina Vs M/S INT 
Solutions 

adv.dhawan18@g
mail.com

Bank of India Vs Mr Suraj 
Kumar Muni 

adv.vishwajeet@g
mail.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER
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REGISTRA
TION
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36 EAST 209 RECOVERY 257/2025 10-09-2025 PRAVEEN ALOK .- .- 08-09-2025

209 RECOVERY 264/2025 17-09-2025 .- .- 16-09-2025

37 EAST 101 CS COMM 260/2025 11-.09.2025 Sh. Ankit Sisodia 9213225997 01.09.2025

101 CS COMM 252/2025 VIKAS DUDEJA 9313828282 04.09.2025

38 C.S.(COMM) 115/2025 02-09-2025 RAVI KUMAR 9911118926 31-07-2025

--do-- C.S.(COMM) 116/2025 08-09-2025 FIROZ Vs ANAS MD. DANISH 9350221670 14-07-2025

--do-- --do-- 117/2025 18-09-2025 9718299477 office@ayalegal.in 16-09-2025

--do-- --do-- 118/2025 25-09-2025 9999814755 16-09-2025

39 SHAHDARA 03-09-2025 30.08.2025

03-09-2025 KUSHAGRAGOEL 30.08.2025

03-09-2025 ANUJGUPTA 01.09.2025

04-09-2025 NEELAMMALIK 13.08.2025

04-09-2025 NEELAMMALIK 02.09.2025

04-09-2025 25.07.2025

06-09-2025 Akhilesh Kumar 03.09.2025

SH. DEVENDER 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

PANKAJ GUPTA VS. 
LOCKSISH DIGITECH 
INDIA

SHAIL KR. GARG. VS. 
VISHWAMITRA 
DWIVEDI

NARENDER 
BHANDARI

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

M/s Kapri Corp Vs M/s 
Central Electronics Ltd.

anki.rajput@gmail
.com

M/S SAMEER & 
COMPANY VS M/S ZED 
PROCESSORS & 
SUPPLIES

VIDHIMITRALA
WFIRM@GMAIL.
COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE 
(COMMERCIAL)-01

NORTH-
EAST

201, New 
Building KKD

UNION BANK OF INDIA 
Vs MUKESH SHARMA

advocateravi79@g
mail.com

consultdaanish@g
mail.com

BIMLESH Vs INDIA 
FIRST LIFE INSURANCE 
COM. LTD.

AJEET YADAV & 
ASSOCIATES 

SARASWATI 
CHAUDHARI Vs BABA 
CYLINDER TEST 
HOUSE & ORS.

DEVESH PRATAP 
SINGH

devesh.adv@gmail
.com

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/533/20
25

B L AGRO INDUSTRIES 
LTD Vs S P INDUSTRY

RAJESH 
SHARMA,

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/534/20
25

SHUBHAM JAIN Vs 
MOHD NASEEM

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/535/20
25

NICE WEDDING CARDS 
PVT LTD Vs 3FATE 
TECHNOLOGIES PVT 
LTD

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/538/20
25

JAI BHAWANI 
TRADING Vs BHANWAR 
LAL LALANI

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/539/20
25

JAI BHAWANI 
TRADING Vs AMIT 
KUMAR

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/540/20
25

Magnett Enterprises Vs 
DZ Corporation

Gyanendra 
Rathour

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/545/20
25

M/S NEWTRACK 
INTERNATIONAL 
AUTOMOTIVES PVT 
LTD Vs ARUN KUMAR 
SACHAN



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER
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REGISTRA
TION
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39 SHAHDARA

09-09-2025 01.09.2025

15-09-2025 08.09.2025

16-09-2025 09.09.2025

17-09-2025 10.09.2025

18-09-2025 12.09.2025

19-09-2025 12.09.2025

23-09-2025 GAURAVSUNEJA 18.09.2025

23-09-2025 Bank of Baroda Vs Pankaj JOSHI 19.9.2025

40 SHAHDARA ROOM NO 208 COMMERCIAL 06-09-2025 06.08.2025

ROOM NO 208 COMMERCIAL 06-09-2025 Bharat Prakash(P), 03.09.2025

ROOM NO 208 COMMERCIAL 08-09-2025 05.09.2025

ROOM NO 208 COMMERCIAL 09-09-2025 Avnish Shukla(P), 05.07.2025

ROOM NO 208 COMMERCIAL 09-09-2025 16.04.2025

ROOM NO 208 COMMERCIAL 10-09-2025 09.09.2025

ROOM NO 208 COMMERCIAL 15-09-2025 IMRAN KHAN(P), 04.06.2025

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/548/20
25

PUNJAB NATIONAL 
BANK Vs SARITA 
CHAWLA

SAYAK 
BANDYOPADHYA
Y

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/558/20
25

GH AGENCIES INC Vs 
Late Deo Raj Juneja

KUSHAL 
AGGARWAL

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/561/20
25

SUMEET GROVER Vs 
WM ENERGY AND 
LIGHTING PVT LTD 
AND ORS

MIHIR 
MALHOTRA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/562/20
25

M/s M K Roadlines Vs 
M/s Vishwashilpi 
Engineering Solution Pvt 
Ltd

PIYUSH SHARMA 

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/564/20
25

Prem Kumar Bhutani Vs 
Ashok Kumar

SATISH 
CHAUDHARY

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/566/20
25

M/S PREMIER HEAVY 
LIFT PRIVATE LTD Vs 
M/S SATNAM GLOBAL 
INFRA PROJECTS LTD

SHIVNATH 
MEHTA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/570/20
25

VARSHA JAIN Vs 
KOCHAR TRADERS

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/571/20
25

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS 
(COMM)/544/20
25

Manoj Kumar Goel  Vs  
Sushil Gupta

GURUSHARAN 
SINGH(P),

CS 
(COMM)/543/20
25

M/s Suresh Apparels  Vs  
shubham garg

CS 
(COMM)/547/20
25

PUNJAB NATIONAL 
BANK  Vs  ANKIT 
CHAUDHARY

Sayak 
Bandyopadhyay(P)
,

CS 
(COMM)/550/20
25

M S PRECIOUS 
WINDING WIRES 
Through its proprietor 
partner sh Sanjay Goel  
Vs  MS Ashok Electrical 
Co Through its proprietor 
Sh Sushil Gupta

CS 
(COMM)/549/20
25

VT POLY PACKS  
THROUGH ITS 
PROPRIETORS SH 
JITENDER PANDEY  Vs  
GURUNAM SINGH 
JASPAL SINGH DIGWA

VED PRAKASH 
SINGH(P),

CS 
(COMM)/554/20
25

AZHAR AHMED  Vs  
Ramesh Sharma

Harmesh 
Kumar(P),

CS 
(COMM)/557/20
25

MOHD ANWAR  Vs  M S 
K L ARORA 
CONSTRUCTION PVT 
LTD ORS
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40 SHAHDARA

ROOM NO 208 COMMERCIAL 19-09-2025 10.09.22025

ROOM NO 208 COMMERCIAL 22-09-2025 Ajay Sharma(P), 19.09.2025

ROOM NO 208 COMMERCIAL 22-09-2025 KAMAL GARG(P), 07.09.2025

ROOM NO 208 COMMERCIAL 27-09-2025 27.09.2025

41 SHAHDARA 02.09.2025 30.08.2025

03.09.2025 JYOTI SHARMA 06.08.2025

04.09.2025 30.08.2025

04.09.2025 ARPIT JAIN 01.09.2025

09.09.2025 03.09.2025

09.09.2025 02.09.2025

11.09.2025 10.09.2025

22.09.2025 ATUL SINGH 15.09.2025

24.09.2025 22.09.2025

42 SHAHDARA C No 304 COMMERCIAL Atul Nagarajan(P), 011-41636080 01.09.2025

COMMERCIAL Kushagra Goel 9711443294 02.09.2025

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS 
(COMM)/565/20
25

PUNJAB NATIONAL 
BANK  Vs  Bishan 
Swaroop

PARAS 
AGGARWAL(P),

CS 
(COMM)/567/20
25

Punjab National Bank  Vs 
 Hem Raj Prop of Rashmi 
Fashion Jeans Wear

CS 
(COMM)/569/20
25

Mittal Fabrics Pvt Ltd  Vs  
ROHIT JAIN

CS COMM 
576/2025

SHEETAL  Vs KRISHNA 
RANI GUPTA

SACHET 
SHARMA 

SH. SANJAY SHARMA-
II, DISTRICT JUDGE, 
COMMERCIAL COURT

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
530/2025

RISHABH JAIN VS 
MOHD SALMAN 
IDREESI

KUSHAGRA 
GOEL

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
536/2025

HARLA JI SONS 
PACKAGING PVT LTD 
VS PADMAVATI 
HANDLOOM PVT LTD

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
541/2025

HARENDER SINGH 
TOMAR VS IHBAS

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
542/2025

PREM PRINTERS VS 
M/S SHIVAM TRADING 
CO

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
551/2025

CANARA BANK VS 
ADITYA KUMAR

ESHU 
CHAUDHARY

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
552/2025

B L AGRO INDUSTRIES 
LTD VS VANSH 
EDIBLES PVT LTD

RAJESH 
SHARMA

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
556/2025

KAPIL KUMAR 
GAUTAM VS M/S GURU 
CONTRACTOR

SADDAM 
HUSSAIN

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
568/2025

SANJEEV KUMAR 
BHARDWAJ PROP OF 
M/S KC TUBEWELL 
ENGINEER VS M/S NKG 
INFRASTRUCTURE LTD

303, New Court 
Building

CS(COMMERCI
AL)

CS(COMM) 
572/2025

STATE BANK OF INDIA 
VS REKHA SHARAMA & 
ANR

SIDDHARTH 
BHARDWAJ

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

CS 
(COMM)/529/20
25

HAMILTON MEDICAL 
AG  Vs  Sanjay Saproo

atul@atulnagarajan.in

Sh. Pawan 
Kumar Matto 
DJ (COMM-04)

CS 
(COMM)/531/20
25

Rishabh Jain vs Mohd 
Asad

goellawoffices@gmail.com

mailto:atul@atulnagarajan.in
mailto:goellawoffices@gmail.com
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42 SHAHDARA

COMMERCIAL Arpit Jain 9811595800 2.09.2025

COMMERCIAL VARUN BEDI(P), 8285672608 2.09.2025

COMMERCIAL VARUN BEDI(P), 8285672608 2.09.2025

COMMERCIAL VARUN BEDI(P), 8285672608 2.09.2025

COMMERCIAL VARUN BEDI(P), 8285672608 2.09.2025

COMMERCIAL O.P Aggarwal 9899695533 - 03.09.2025

COMMERCIAL Amit Punj 9810524966 03.09.2025

COMMERCIAL 9654713565 04.09.2025

COMMERCIAL 9654713565 04.09.2025

COMMERCIAL 9971021305 06.09.2025

COMMERCIAL 9818606997 09.09.2025

COMMERCIAL SUMAN DEVI 9953809991 10.09.2025

COMMERCIAL 9811695953 - 15.09.2025

COMMERCIAL 9582366477 15.09.2025

COMMERCIAL PIYUSH KATYAL 8700925528 17.09.2025

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

CS 
(COMM)/532/20
25

M/S PCC Sales LLP vs 
M/S Shi Shyam Textile

arpitjain2099@gmail.com

Execution 
(Comm)/191/202
5

SARAOGI SUPER SALED 
PVT LTD  Vs  CHINTU 
TUTEJA

advocatevarunbedi
@gmail.com 

Execution 
(Comm)/192/202
5

SARAOGI SUPER SALES 
PVT LTD  Vs  RAKESH 
KUMAR

advocatevarunbedi
@gmail.com 

Execution 
(Comm)/193/202
5

SARAOGI SUPER SALES 
PVT LTD  Vs  MANOJ 
KEJRIWALA PROP OF 
SHYAM COLLECTION

advocatevarunbedi
@gmail.com 

Execution 
(Comm)/194/202
5

SARAOGI SUPER SALES 
PVT LTD  Vs  VIKRAM 
KUMAR PROP 
KEJRIWAL H/L 
UDAKISHUNGANJ

advocatevarunbedi
@gmail.com 

CS 
(COMM)/537/20
25

Shri. Vinesh Jain Vs Shri. 
Neeraj Jain

OMP (I) (COMM) 
81/2025

M/S Ved Prakash Mithal 
and Sons Vs Municipal 
Corporation of Delhi

amit.punj@yahoo.com

EX 
(Comm.)/199/20
25

VEE PEE FABRIC 
PRIVATE LIMITED 
Formerly known as 
MAPS Creation Private 
Limited Vs Santosh Das 
Devang Vaishnav

KAUSIK 
CHATTERJEE

Info@kclellp.com

EX 
(Comm.)/198/20
25

VEE PEE FABRIC 
PRIVATE LIMITED 
Formerly known as 
MAPS Creation Private 
Limited Vs Suraj Kumar 
Shaw

KAUSIK 
CHATTERJEE

info@kclellp.com

CS 
(COMM)/546/20
25

PNB Vs SH. 
GURUCHARAN SINGH 
GULATI PROP OF 
GULATI AUTO IMPEX

SAYAK 
BANDYOPADHYA
Y & PALLAVI 
NIRMAL

sayak.law@gmail.com

CS 
(COMM)/553/20
25

SHRI BRIJESH GUPTA 
Vs SH. ALTAF HUSSAIN

NEERAJ KUMAR 
SHAH

advneerajshah@gmail.com

CS 
(COMM)/555/20
25

Vijay Kumar Vs Jai 
Bhagwan Saini and Ankit 
Saini P.v.t L.t.d

sumanadvocate475@gmail.com

CS 
(COMM)/560/20
25

Jai Bajrangi Textile Vs 
MRS. USHA DEVI

GAURAV 
SHARMA

CS 
(COMM)/559/20
25

SANJEEV SINGHAL Vs 
VIJAY KUMAR SHARMA

S.P SINGH & 
ISHU KUMAR

advocaterajputikr@gmail.com

CS 
(COMM)/563/20
25

NAMAN JAIN Vs 
FARMAN

piyushkatyal198@gmail.com

mailto:arpitjain2099@gmail.com
mailto:amit.punj@yahoo.com
mailto:Info@kclellp.com
mailto:info@kclellp.com
mailto:sayak.law@gmail.com
mailto:advneerajshah@gmail.com
mailto:sumanadvocate475@gmail.com
mailto:advocaterajputikr@gmail.com
mailto:piyushkatyal198@gmail.com
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42 SHAHDARA

COMMERCIAL H. REHMAN 9811238749 23.09.2025

COMMERCIAL 9990659331 23.09.2025

COMMERCIAL 9910994357 24.09.2025

COMMERCIAL SAGAR MISHRA 7053284188 25.09.2025

COMMERCIAL SAGAR MISHRA 7053284188 25.09.2025

COMMERCIAL SAGAR MISHRA 7053284188 25.09.2025

COMMERCIAL 9868577284 26.09.2025

COMMERCIAL 9548888420 26.09.2025

COMMERCIAL 8130224461 26.09.2025

COMMERCIAL NEELAM MALIK 7303296156 27.09.2025

COMMERCIAL 9654425878 Jayant Kumar 27.09.2025

43 nil

44 SH.VINOD YADAV nil

45 NORTH nil

46 NORTH nil

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

MISC DJ/ 
838/2025

NIRMALA JAIN VS 
BABITA SETHIA

rehmanadv@gmail.com

Ex. - Award by 
Arb./36/2025 

KOTAK MAHINDRA 
PRIME LTD. VS MONU 
SHARMA

AMIT KUMAR 
SINHA

kmpspartner@gmail.com

CS 
(COMM)/573/20
25

SH. RAJBIR AGARWAL 
PROP OF M/S RAJ 
CHEMICAL CO. Vs M/S 
CONTINOUS DYEING 
AND PRINTING MILLS

PARAS 
MANCHANDA

parasmanchanda91@gmail.com

EX Award 
Arb./39/2025

KOTAK MAHINDRA 
PRIME LTD. Vs MOHD 
AKHTER

sagarmishra2490@gmail.com

EX Award 
Arb./38/2025

KOTAK MAHINDRA 
PRIME LTD. VS ARUN 
SHARMA & ANR

sagarmishra2490@gmail.com

EX Award 
Arb./37/2025

KOTAK MAHINDRA 
PRIME LTD. VS NARGIS 
BEGUM

sagarmishra2490@gmail.com

CS 
(COMM)/574/20
25

STATE BANK OF INDIA 
Vs SHRI MAHENDER 
KUMAR MINNI

KHUSHHAL 
MOHAL

kmohal@rediffmail.com

CS 
(COMM)/575/20
25

APOLLO PIPES 
LIMITED VS ADVANCE 
INDIA PLASTIC 
INDUSTRIES & ORS

SHRIHAR 
TRIPATHI

legal@boostip.in

Ex - Award by 
Arb/40/2025

UGRO CAPITAL LTD  Vs  
RAMYA POLYMERS 
AND ORS

BALRAJ  
GAUTAM(P),

adv.bgautam@gm
all.com

CS 
(COMM)/578/20
25

SUMIT SAINI VS 
SANJAY KUMAR

neelam.malik8512@gmail.com

CS 
(COMM)/577/20
25

FARHAN SHAIKH  Vs  
MOHIT BUDHI RAJA

JAYANT 
KUMAR(P),

MS. PREETI AGARWAL 
GUPTA, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

mailto:rehmanadv@gmail.com
mailto:kmpspartner@gmail.com
mailto:parasmanchanda91@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:kmohal@rediffmail.com
mailto:legal@boostip.in
mailto:neelam.malik8512@gmail.com
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47 603 01.09.2025 011-49066440 21.07.2025

603 02.09.2025 NITESH SHARMA 8750191518 23.07.2025

603 03.09.2025 9711142200 01.09.2025

603 03.09.2025 VAIBHAV YADAV 9971336611 22.08.2025

603 04.09.2025 VARUN SHARMA 9811161300 02.09.2025

603 08.09.2025 S.K. TEWARI 9811479499 05.04.2025

603 10.09.2025 GAUTAM BHASIN9999306881 01.07.2025

603 10.09.2025 9873508880 04.09.2025

603 12.09.2025 GAUTAM BHASIN9999306881 01.07.2025

603 12.09.2025 VARUN MUDGIL 9711760086 08.09.2025

603 15.09.2025 GAUTAM BHASIN9999306881 11.09.2025

603 16.09.2025 807646652 09.09.2025

603 17.09.2025 NIKHIL AVANA 8368982199 12.09.2025

603 22.09.2025 POONAM RIMAL 9643501636 09.09.2025

603 24.09.2025 PUMA SE VS SUMIT GAUTAM BHASIN9999306881 22.09.2025

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
466/2025

KASC MARINE PRIVATE 
LIMITED

ABHISHEK 
YADAV

associate@ayassoc
iated.in

Commercial 
Suit

CS COMM. 
470/2025

PUNJAB NATIONAL 
BANK VS HIMANSHI 
YADAV

advoniteshsharma
@gmail.com

Commercial 
Suit

CS COMM. 
477/2025

CANARA BANK VS 
MONIKA

SANJEEV 
CHOPRA

chopra6791@gmai
l.com

Commercial 
Suit

CS COMM. 
476/2025

STATE BANK OF INDIA 
VS MRINALINY SINGH

Vaibhav.yadav@h
otmail.com

Commercial 
Suit

CS COMM. 
480/2025

BANK OF INDIA VS 
RAJANI KUSHWAHA

adv.varunsharma
@gmail.com

Commercial 
Suit

CS COMM. 
481/2025

M/S LAKSHITA 
TRADING VS M/S 
MEERA SAMUH 
HOSPITALITY SERVICE 
PVT LTD

legalaffair.133@g
mail.com

Commercial 
Suit

CS COMM. 
486/2025

PUMA SE VS RAM 
NIWAS GUPTA

eludication.legal@
outlook.com

Commercial 
Suit

CS COMM. 
488/2025

M/S MD AIR @ OCEAN 
FREIGHT PVT LTD

JAI DEV 
SOLANKI

adv_jaidev@yahoo
.co.in

Commercial 
Suit

CS COMM. 
495/2025

UNDER ARMOUR VS 
RAM NIWAS GUPTA

eludication.legal@
outlook.com

Commercial 
Suit

CS COMM. 
496/2025

M/S DE NOVO VS M/S 
RELCOM TECHNOLOGY 
PVT LTD

advocatevarunmu
dgil@gmail.com

Commercial 
Suit

CS COMM. 
498/2025

PUMA SE VS JITENDER 
GOEL

eludication.legal@
outlook.com

Commercial 
Suit

CS COMM. 
504/2025

H.K. ENTERPRISES VS 
FRVELION OILS & 
INDIA PVT LTD

NIKHIL 
CHAUHAN

adv.yogeshparasha
r75@gmail.com

Commercial 
Suit

CS COMM. 
506/2025

M/S DORSET 
INDUSTRIES PVT LTD 
VS M/S SHAPOORJI 
PALLONJI AND 
COMPANY PVT LTD

chamberofarchnay
adav@gmail.com

Commercial 
Suit

CS COMM. 
515/2025

AYON ALLOYS PVT LTD. 
VS SAMNEE AUTO 
(OPC) PVT LTD

contact@prlegalhe
lps.com

Commercial 
Suit

CS COMM. 
517/2025

eludication.legal@
outlook.com
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47

603 25.09.2025 GAUTAM BHASIN9999306881 22.09.2025

48 613 01-09-2025 8750191518 18-08-2025

613 01-09-2025 8750191518 18-08-2025

613 01-09-2025 8750191518 18-08-2025

613 01-09-2025 8750191518 26-08-2025

613 01-09-2025 9599661673 23-08-2025

613 01-09-2025 SHOBHA GUPTA 9811192158 28-07-2025

613 01-09-2025 RAVI SHANKAR 9911883595 23-08-2025

613 01-09-2025 RAVI SHANKAR 9911883595 23-08-2025

613 01-09-2025 SHOBHA GUPTA 9811192158 29-08-2025

613 01-09-2025 SHOBHA GUPTA 9811192158 29-08-2025

613 01-09-2025 SHOBHA GUPTA 9811192158 29-08-2025

613 01-09-2025 SHOBHA GUPTA 9811192158 29-08-2025

613 01-09-2025 SHOBHA GUPTA 9811192158 29-08-2025

613 02-09-2025 9873347330 13-08-2025

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
520/2025

PUMA SE VS ASHOK 
KUMAR

eludication.legal@
outlook.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Execution

EX. COMM / 
200/2025

PUNJAB NATIONAL 
BANK VS RAJNI 
CHAUHAN

SH. NITESH 
SHARMA

skadvosol@gmail.c
om

Commercial 
Execution

EX. COMM / 
201/2025

PUNJAB NATIONAL 
BANK VS SUNITA DEV

SH. NITESH 
SHARMA

skadvosol@gmail.c
om

Commercial 
Execution

EX. COMM / 
202/2025

PUNJAB NATIONAL 
BANK VS PURSHOTTAM 
KUMAR

SH. NITESH 
SHARMA

skadvosol@gmail.c
om

Commercial 
Execution

EX. COMM / 
203/2025

PUNJAB NATIONAL 
BANK VS NEERAJ 
GUPTA

SH. NITESH 
SHARMA

skadvosol@gmail.c
om

Commercial 
Suit

OMP(COMM)/17
/2025

MEGHA SHARMA VS 
SBI CARDS & 
PAYMENTS SERVICES 
LTD.

JITENDER 
KUMAR

jitenderk581@gma
il.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/20/2025

AXIS BANK LTD  Vs  
SACHIN KUMAR

srshobhagupta@g
mail.com

Commercial 
Suit

OMP (I)
(COMM)/70/202
5

m/s cholamandalam 
investment and finance
 Co ltd  Vs  Monu B

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/71/202
5

m/s cholamandalam 
investment and finance
 Co ltd  Vs  Amit Gupta

associatesrsgarg1
@gmail.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/21/2025

AXIS BANK LTD  Vs  
KUSUM

srshobhagupta@g
mail.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/22/2025

AXIS BANK LTD  Vs  
NAZMA

srshobhagupta@g
mail.com

Commercial 
Execution

ExCOMM - 
Award by Arb 
Comm/23/2025

AXIS BANK LTD  Vs  
PRIYA SHARMA

srshobhagupta@g
mail.com

Commercial 
Execution

ExCOMM - 
Award by Arb 
Comm/25/2025

AXIS BANK LTD  Vs  
GAURI SHANKAR

srshobhagupta@g
mail.com

Commercial 
Execution

ExCOMM - 
Award by Arb 
Comm/24/2025

AXIS BANK LTD  Vs  
VIBHA RANI

srshobhagupta@g
mail.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/26/2025

Axis Bank Ltd  Vs  
DHARMENDRA  
KUMAR

MAYANK 
MAHAJAN

mayamk_mahajan
05@yahoo.com
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48

613 02-09-2025 9873347330 13-08-2025

613 02-09-2025 9873347330 13-08-2025

613 02-09-2025 9873347330 13-08-2025

613 02-09-2025 9873347330 13-08-2025

613 02-09-2025 Axis Bank Ltd  Vs  SUMIT 9873347330 13-08-2025

613 02-09-2025 SUDHA SHUKLA 9899913203 27-08-2025

613 04-09-2025 VARUN SHARMA 9811161300 02-09-2025

613 04-09-2025 KUSHAL KUMAR 7009793548 NA

613 06-09-2025 SHOBHA GUPTA 9811192158 NA

613 08-09-2025 921282412 no email

613 09-09-2025 921282412 no email

613 11-09-2025 Ashish Bansal 8750998800 05-09-2025

613 11-09-2025 Bharat Garg(P), 9711979113 08-09-2025

613 11-09-2025 Ashish Bansal 8750998800 05-09-2025

613 11-09-2025 ARJUN .(P), 9711961568

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/27/2025

Axis Bank Ltd  Vs  
ASHWANI KUMAR 
BHARTI

MAYANK 
MAHAJAN

mayamk_mahajan
05@yahoo.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/28/2025

Axis Bank Ltd  Vs  ROHIT 
NAGPAL

MAYANK 
MAHAJAN

mayamk_mahajan
05@yahoo.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/29/2025

Axis Bank Ltd  Vs  MONU 
KUMAR

MAYANK 
MAHAJAN

mayamk_mahajan
05@yahoo.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/30/2025

Axis Bank Ltd  Vs  ARUN 
KUMAR BALIYAN

MAYANK 
MAHAJAN

mayamk_mahajan
05@yahoo.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/31/2025

MAYANK 
MAHAJAN

mayamk_mahajan
05@yahoo.com

Commercial 
Suit

CS 
(COMM)/472/20
25

BANK OF BARODA VS 
ASHISH SONI

advsudhasukla@g
mail.com

Commercial 
Suit

CS 
(COMM)/479/20
25

BANK OF INDIA VS 
SAROJ KUMAR JHA

Adv.varunsharma
@gmail.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/32/2025

KOTAK MAHINDRA 
PRIME LTD. VS AJAY 
BHARDWAJ

Rishabh.eruditeleg
al@gmail.com

Commercial 
Execution

ExCOMM - 
Award by Arb 
Comm/33/2025

AXIS BANK LTD  Vs  
SARA KHAN

srshobhagupta@g
mail.com

Commercial 
Execution

CS 
(COMM)/482/20
25

PARULH MAHAJAN  Vs  
RONALD SIDHANA

ASHWANI 
KUMAR(P),

APP. U/S 
149 OF CPC 
FILED

Commercial 
Execution

CS 
(COMM)/483/20
25

CROSBY PROJECT PVT 
LTD  Vs  anuroop dahiya

ASHWANI 
KUMAR(P),

Commercial 
Suit

CS 
(COMM)/492/20
25

QUICKSHIP GLOBAL 
EXPRESS PVT LTD  Vs  
JUBILANT BIOSYS 
LIMITED

meridianattorneys
@gmail.com

Commercial 
Suit

CS 
(COMM)/490/20
25

M/s Yapy Enterprises  Vs  
Ms Sharda Sikri and  anr

bharatgarg.1kandb
g@gmail.com

Commercial 
Suit

CS 
(COMM)/491/20
25

INEXT LOGISTICS AND 
SUPPLY CHAIN PVT 
LTD  Vs  
ONASSIS AUTO LTD

meridianattorneys
@gmail.com

Commercial 
Suit

CS 
(COMM)/493/20
25

M/s WWSO 
ENTERPRISES LIMITED 
 Vs  
M/s IOTECHWORLD 
AVIGATION PRIVATE 
LIMITED

advarjun11595@g
mail.com

APP. U/S 149  
CPC FILED



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

48

613 16-09-2025 9958732424 NA

613 16-09-2025 9818440502 NA

613 16-09-2025 Amit Patra 9953994696 NA

613 17-09-2025 KAMAL SETHI(P),9711747766 08-09-2025

613 18-09-2025 Tarun Verma(P), 9871495838 04-09-2025

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 AMIT KUMAR 8860939556 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/35/2025

INDUSIND BANK LTD  
Vs  EXPRESS SERVICES

PANKAJ 
KUMAR(P),

roy.pankaj@yahoo
.com

Commercial 
Suit

ExCOMM - 
Award by Arb 
Comm/34/2025

THE BALUSSERY 
BENEFIT CHIT FUND 
PVT LTD  Vs  
M/S  S N TRADING

ARUN 
KUMAR(P),

aaloarim@gmail.c
om

Commercial 
Suit

ARB A 
(COMM)/4/2025

SAMMAAN CAPITAL 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE  Vs  
M/S SHUBHAM 
HOUSING 
DEVELOPMENT 
FINANCE COMPANY 
LIMITED

info@sndlawyers.c
om

Commercial 
Suit

CS 
(COMM)/505/20
25

INFINITY FREIGHT 
SERVICES INDIA 
PRIVATE LIMITED  Vs
  M/S GLOBIZZ 
SHIPPING PVT LTD

kamal@sethilawas
sociates.com

Commercial 
Suit

CS 
(COMM)/510/20
25

MOGLI LABS INDIA PVT 
LTD  Vs  
UTKAL FERRO 
PRODUCTS AND 
OTHERS

cstarunverma@gm
ail.com

Commercial 
Suit

OMP (I)
(COMM)/102/20
25

M/s Cholamandalam 
Investment and Finance 
Co Ltd  Vs  PANCHU

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/103/20
25

Axis Bank Ltd  Vs  
MAHENDRA  SHUKLA

amitkumar.294@r
ediffamil.com

Commercial 
Suit

OMP (I)
(COMM)/104/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  Gyanender Nagar

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/105/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Manish Mittal

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/106/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  RajniDevi

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/107/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited
  Vs  Sahil

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/108/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  ShubhamGupta

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/109/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Rattiputra 
Construction

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/110/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  Shahin Khatun

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/111/202
5

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Mool Chand

associatesrsgarg1
@gmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

48

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 18-09-2025 RAVI SHANKAR 9911883595 NA

613 20-09-2025 8931909990 NA

613 24-09-2025 9999132159 NA

613 25-09-2025 GAUTAM BHASIN9999306881 23-09-2025

613 27-09-2025 S.N. SINGHAL 9810061558 23-09-2025

613 11-09-2025 Ashish Bansal 8750998800 05-09-2025

49 614 01-09-2025 8750191518 23.07.2025

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

OMP (I)
(COMM)/112/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  Ankit D

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/113/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Monu Tyagi

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/114/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Ikramuddin

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/115/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  Rambir

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/116/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Lokesh Kumar

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/117/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  Farukh Mohd

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/118/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited 
 Vs  Mohd Ismail

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/119/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Dakshk Logistics Prop 
Akash Gupta

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/120/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited  
Vs  Satish N

associatesrsgarg1
@gmail.com

Commercial 
Suit

OMP (I)
(COMM)/131/20
25

GLOBEX GTC LLP  Vs  
Benny George 
Kunnalakattu

YATHARTH 
SINGH(P),

yatharthsingh@ay
glegalllp.com

Commercial 
Suit

Execution 
(Comm)/229/20
25

State Bank of India  Vs  
VISHAL BHATIA PROP 
OF AMYRA TRADING

ADAITA KUMAR  
ROUT(P),

akroutadvocate@g
mail.com

Commercial 
Suit

CS 
(COMM)/519/20
25

PUMA SE  Vs  RAM 
NIWAS SINGHAL

eludicatoin.legal@
outlook.com

Commercial 
Suit

CS 
(COMM)/522/20
25

ANJU SHARMA VS 
NITIN GUPTA

scsinghal@rediffm
ail.com

Commercial 
Suit

CS 
(COMM)/491/20
25

INEXT LOGISTICS AND 
SUPPLY CHAIN PVT 
LTD  Vs  
ONASSIS AUTO LTD

meridianattorneys
@gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/467/20
25

Punjab National Bank Vs 
Satish Kumar

MR. NITESH 
SHARMA

ADVONITESHSH
ARMA@GMAIL.C
OM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES49

614 01-09-2025 9868142331 25.08.2025

614 EXECUTION 02-09-2025 9891169252 N/A

614 EXECUTION 02-09-2025 8750191518 N/A

614 EXECUTION 02-09-2025 8750191518 N/A

614 EXECUTION 02-09-2025 8750191518 N/A

614 02-09-2025 9899913203 12.08.2025

614 ARBITRATION 06-09-2025 8860939556 N/A

614 EXECUTION 06-09-2025 7009793548 N/A

614 EXECUTION 06-09-2025 7009793548 N/A

614 EXECUTION 10-09-2025 9910574027 N/A

614 10-09-2025 Puma Se Vs Sanjeev 9999093893 N/A

614 11-09-2025 8264561269 21.08.2025

614 EXECUTION 12-09-2025 MR. SAGAR 011-22377840 N/A

614 15-09-2025 9899669928 19.04.2025

614 15-09-2025 9717845387 25.08.2025

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/468/20
25

Union Bank of India Vs 
Rekha Bharti

MR. S.K. 
VASHISHT

SKVAISHISHT623
@GMAIL.COM

Execution 
(Comm.)/206/20
25

KOTAK MAHINDRA 
PRIME LTD Vs 
LOVEKESH HARI 
SINGH

MR. MITHLESH 
KUMAR PANDEY

SEF.LEGALITE@
GMAIL.COM

Execution 
(Comm.)/208/20
25

Punjab National Bank Vs 
Surinder Dogra

MR. NITESH 
SHARMA

ADVONITESHSH
ARMA@GMAIL.C
OM

Execution 
(Comm.)/209/20
25

Punjab National Bank Vs 
Selfie Destinations

MR. NITESH 
SHARMA

ADVONITESHSH
ARMA@GMAIL.C
OM

Execution 
(Comm.)/210/20
25

Punjab National Bank Vs 
Rajat Kumar

MR. NITESH 
SHARMA

ADVONITESHSH
ARMA@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/473/20
25

BANK OF BARODA Vs 
MEENA

MR. AMIT 
PANCHAL

ADVSUDHASHUK
LA@GMAIL.COM

OMP (I)
(COMM.)/74/20
25

Axis Bank Ltd Vs 
SANDEEP KUMAR 
SINGH

MR. AMIT 
KUMAR

AMITKUMAR.294
@REDIFFMAIL.C
OM

Execution 
(Comm.)/217/20
25

M/s Kotak Mahindra 
Prime Ltd. Vs BEGRAJ 
SINGH

MR. KUSHAL 
KUMAR

RISHABH.EUDIT
ELEGAL@GMAIL.
COM

Execution 
(Comm.)/218/20
25

M/s Kotak Mahindra 
Prime Ltd. Vs GYAN 
SINGH

MR. KUSHAL 
KUMAR

RISHABH.EUDIT
ELEGAL@GMAIL.
COM

Execution 
(Comm.)/220/20
25

Kotak Mahindra Prime 
Ltd Vs SARIKA R

MR. SUNNY 
ARORA

ALBUSLAWFIRM
S@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/485/20
25

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

CS 
(COMM)/489/20
25

Vinay Goel Vs 
Dharamsheela Devi Multi 
Speciality Hospital 
Foundation

MR. JITENDER 
KALRA

ADVJITENDER89
22@GMAIL.COM

Execution 
(Comm.)/221/20
25

MS SHRI BALAJI 
PROJECTS VIJAY 
KUMAR Vs THE 
MOTHER DAIRY 
EMPLOYEES C G H S 
LTD

SAGARANDSAGA
R@LIVE.COM

COMMERCIAL 
SUIT

CS 
(COMM)/499/20
25

Central Bank of India Vs 
Ms Sanjay Enterprises 
and Anr

MS. RAGINI 
TRIPATHY

RAGINITRIPATHI
706@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/500/20
25

ANJU RAI Vs HILLS 
ENGINEERING

MR. ARIJEET 
BANERJEE

ADV.BANERJEE.
A@GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

49

614 16-09-2025 9811268978 02.09.2025

614 17-09-2025 8527506427 N/A

614 18-09-2025 MR. SANDEEP 8800892099 18.02.2025

614 20-09-2025 9971955807 11.09.2025

614 EXECUTION 22-09-2025 9811799646 N/A

614 EXECUTION 23-09-2025 8750191518 N/A

614 24-09-2025 Puma Se Vs Pawan Gupta 9999093893 22.09.2025

614 ARBITRATION 25-09-2025 8376049807 N/A

614 ARBITRATION 25-09-2025 8376049807 N/A

614 ARBITRATION 25-09-2025 8376049807 N/A

614 ARBITRATION 25-09-2025 8376049807 N/A

614 ARBITRATION 25-09-2025 8376049807 N/A

614 25-09-2025 9999093893 22.09.2025

614 EXECUTION 02-09-2025 8750998800 N/A

614 EXECUTION 06-09-2025 9811192158 N/A

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/501/20
25

Reliable Travels and 
Cargo Pvt Ltd Vs Onas 
Cargo Services Pvt Ltd

MR. VINEET 
HANS

HANSVINEET@Y
AHOO.CO.IN

MISCELLANEO
US

MISC DJ 
ADJ/617/2025

MR TEJPAL PROP OF 
M/S ASMI 
ENTERPRISES Vs M/S 
KRR INDUSTRIES PVT 
LTD AND ORS 
THROUGH ITS  
DIRECTORS

MS. JAGRITI 
JAIN

LAWFIRM@UNS
OLVEDLEGAL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/511/20
25

KARNATAKA BANK LTD 
Vs SAJJAN SINGH

DHARIWALSAND
EEP905@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/513/20
25

UCO BANK Vs 
RAVINDER KUMAR 
CHAWLA

MR. SUNIL 
KUMAR

SUNILKUMARSI
MPLE199@GMAI
L.COM

Ex.COMM - 
Award by Arb. 
Comm./36/2025

121 SOLVE PRIVATE 
LIMITED Vs OZONE 
PHARMACEUTICALS 
LIMITED

MR. ARIHANT 
JAIN

ARIHANT1992@
HOTMAIL.COM

Execution 
(Comm.)/228/20
25

Punjab National Bank Vs 
Bijli Tent and Caterers 
OPC Private Limited

MR. NITESH 
SHARMA

ADVONITESHSH
ARMA@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/518/20
25

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM

OMP (I)
(COMM.)/155/20
25

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs ANUP 
KUSHAWAHA 3144

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM.)/156/20
25

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs GURJIT 
SINGH 4580

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM.)/157/20
25

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs GAURAV 
SINGH 7162

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM.)/158/20
25

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs UMESH 
SINGH YADAV 2190

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM.)/159/20
25

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs AARIF S 
9290

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/521/20
25

PUMA SE Vs RAJAN 
UPPAL

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM

Execution 
(Comm.)/207/20
25

INEXT LOGISTICS AND 
SUPPLY CHAIN PVT 
LTD Vs NATURES 
NATURAL INDIA

MR. ASHISH 
BANSAL

MERIDIANATTO
RNEYS@GMAIL.C
OM

Execution 
(Comm.)/216/20
25

AXIS BANK LTD. Vs 
NAND LAL MAHTO

MS. SHOBHA 
GUPTA

SRSHOBHAGUPT
A@GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

49

614 ARBITRATION 09-09-2025 9911883595 N/A

614 ARBITRATION 09-09-2025 9911883595 N/A

614 ARBITRATION 09-09-2025 9911883595 N/A

614 ARBITRATION 09-09-2025 9911883595 N/A

614 ARBITRATION 09-09-2025 9911883595 N/A

614 ARBITRATION 16-09-2025 9911883595 N/A

614 ARBITRATION 16-09-2025 9911883595 N/A

614 ARBITRATION 16-09-2025 9911883595 N/A

614 ARBITRATION 16-09-2025 9911883595 N/A

614 ARBITRATION 16-09-2025 9911883595 N/A

614 ARBITRATION 09-09-2025 9911883595 N/A

614 ARBITRATION 19-09-2025 9911883595 N/A

614 ARBITRATION 19-09-2025 9911883595 N/A

614 ARBITRATION 19-09-2025 9911883595 N/A

614 ARBITRATION 19-09-2025 9911883595 N/A

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP (I)
(COMM.)/79/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
AmitKumar

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/80/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Hardik Enterpries

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/81/202
5

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Sohrab Ahmed

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/82/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Bijender Singh

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/83/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs Raj 
Kumar

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/97/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs Aas 
Mohd

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/98/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Ibrahim U

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/99/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Satish

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/100/2
025

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Amit

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/101/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Radhe Radhe Contractor 
And Earth Movers

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/84/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Rattiputra  Construction

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/121/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
SHAHIN KHATUN

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/122/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs SH 
ANKIT D

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/123/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Mohd Ismail

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/124/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Pandit And Sons

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

49

614 ARBITRATION 19-09-2025 9911883595 N/A

614 ARBITRATION 19-09-2025 9911883595 N/A

614 EXECUTION 20-09-2025 9871192225 N/A

614 ARBITRATION 25-09-2025 9911883595 N/A

614 ARBITRATION 25-09-2025 9911883595 N/A

614 ARBITRATION 25-09-2025 9911883595 N/A

614 ARBITRATION 25-09-2025 9911883595 N/A

614 ARBITRATION 25-09-2025 9911883595 N/A

614 EXECUTION 19-09-2025 9811192158 N/A

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP (I)
(COMM.)/125/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Ram Naresh Yadav

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/126/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs SSS 
Enterprise

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

Execution 
(Comm.)/226/20
25

Canara Bank Erstwhile 
Syndicate Bank Vs R K 
Enterprises

MR. AKASH 
SWAMI

ADV.SWAMIAKAS
H@GMAIL.COM

OMP (I)
(COMM.)/137/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Bijender Sharma

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/138/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Gurjant Singh

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/139/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Parminder Singh

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/140/2
025

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Karam Singh

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM.)/141/20
25

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Akshay Antil

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

Execution 
(Comm.)/225/20
25

AXIS BANK LTD Vs 
RUSTAM ALI

MS. SHOBHA 
GUPTA

SRSHOBHAGUPT
A@GMAIL.COM



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

50 509 204/2025 01-09-2025 SHOBHA GUPTA 9811192158

509 CS (COMM) 469/2025 01-09-2025

509 72/2025 02-09-2025 VIKAS DEEP 9588100261

509 205/2025 02-09-2025 7009793548

509 CS (COMM) 471/2025 02-09-2025 VAIBHAV YADAV 9971336611

509 CS (COMM) 474/2025 02-09-2025 SUDHA SHUKLA 9899913203

509 MISC DJ ADJ 568/2025 02-09-2025 SUMIT ARORA

509 CS (COMM) 475/2025 03-09-2025 98911064462

509 CS (COMM) 478/2025 04-09-2025 8982619082

509 219/2025 06-09-2025 SHOBHA GUPTA 9811192158

509 Counter Claim 32/2025 10-09-2025 24335440

509 85/2025 10-09-2025

509 CS (COMM) 484/2025 10-09-2025 BHARVI THAKUR

509 CS (COMM) 487/2025 10-09-2025 Vijay Singh Vs Subhash

509 CS (COMM) 494/2025 11-09-2025 8264561269

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH-
WEST

Execution 
(Comm.)

AXIS BANK LTD Vs 
RAHUL KUMAR

srshobhagupta@g
mail.com

Anand Utilities Private 
Limited Vs Two Square 
Ecotechnologies Private 
Limited,

AAKASH 
CHOUDHARY

8743904246,99
71789710

aakash86@gmai.c
om, 
aakash@amamri.l
egal

OMP (I)
(COMM.)

M/s Gambit Leasing and 
Finance Pvt Ltd Vs 
FEDBANK FINANCIAL 
SERVICE LTD

lawvikas99@gmail
.com

Execution 
(Comm.)

KOTAK MAHINDRA 
PRIME LTD Vs VINOD 
KUMAR

KUSHAL KUMAR, 
RISHABH 
SAXENA

rishabh.eruditeleg
al@gmail.com

State Bank Of India Vs 
KHUSHNASEEB

vaibhavyadav@hot
mail.com

BANK OF BARODA Vs 
PRAKASH KUMAR 
FRIOZPURIA

advsudhashukla@
gmail.com

JAI MAA VAISHANO 
STEEL Vs GULSHAN 
GUGNANI

9958202122, 
9899218311

Raj Kumar Balyan Vs M/s 
Gujarat cooperative milk 
federation limited

JITENDER 
SINGH

jitendersingh.moc
@gmail.com

Eminence Engineering 
Services Pvt Ltd Vs Mago 
Thermal Limited

PRAVEEN 
PANDEY

praveen@ksandk.c
om

Execution 
(Comm.)

AXIS BANK LTD Vs 
MANOJ PASWAN

srshobhagupta@g
mail.com

M/S VALUEONE 
GREENTECH PVT LTD 
Vs M/S URBAN 
VILLAGE PROJECTS 
PRIVATE LIMITED

KAKRA & 
ASSOCIATES

kakra.associates@
gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Deen Mohmmad

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

Don Construction 
Chemicals India Private 
Limited Vs EXPERIVA 
ENGINEERING 
PRIVATE LIMITED

9736255917,987
1132962

bharvi.thakur@ch
ugh-ul.com

VIPIN DILAWARI, 
MANJU BALA

vipindilawari83@g
mail.com

Vinay Goel Vs Curesta 
Global Limited

JITENDER 
KALRA

advjitender8922@
gmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

50

509 CS (COMM) 497/2025 12-09-2025 9958949373

509 87/2025 15-09-2025

509 88/2025 15-09-2025

509 89/2025 15-09-2025

509 CS (COMM) 502/2025 16-09-2025 GAUTAM BHASIN9999093893

509 CS (COMM) 503/2025 16-09-2025 GAUTAM BHASIN9999093893

509 CS (COMM) 507/2025 18-09-2025 GAUTAM BHASIN9999093893

509 CS (COMM) 508/2025 18-09-2025 GAUTAM BHASIN9999093893

509 CS (COMM) 509/2025 18-09-2025 9911315304

509 223/2025 19-09-2025 9818143967

509 224/2025 19-09-2025 VINEET KALRA 9999274724

509 132/2025 22-09-2025

509 133/2025 22-09-2025

509 134/2025 22-09-2025

509 135/2025 22-09-2025

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH-
WEST

M/S SPECTRUM BOOKS 
PRIVATE LIMITED Vs 
AMAZON SELLER

PRADEEP 
GAUTAM

advgautampradee
p@gmail.com

OMP (I)
(COMM.)

M/S Cholamandalam 
Investment And Finance 
Company Limited Vs 
Shree Shyam Enterprises

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Seerat Transport Service 
Proprietor Deepak Kumar 
Masson

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Sumit

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

Puma Se Vs Dinesh 
Mangla

eludication.legal@
outlook.com

Puma Se Vs Rajesh 
Kumar

eludication.legal@
outlook.com

Hbi Branded Apparel 
Enterprises Vs Rajesh 
Kumar

eludication.legal@
outlook.com

PUMA SE Vs GAUTAM 
SINGHAL

eludication.legal@
outlook.com

Satya Prakash Aggarwal 
Vs Venol Motor Oil  India 
Pvt Ltd

MANEESH 
GUMBER, TARUN 
GUMBER

ascentlawfirm@g
mail.com

Execution 
(Comm.)

M/S ALP OVERSEAS 
PVT LTD Vs M/S 
PRECITECH 
ENCLOSURES SYSTEMS 
PVT LTD AND ORS

KULWINDER 
SINGH

advomnattoo@gm
ail.com

Execution 
(Comm.)

KANCHAN GULATI Vs 
RAM AVTAR SHARMA

vineetkalralegal@g
mail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Monu Tyagi

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Farukh Mohd

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Bilal

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Suneel J

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com



COURT DISTRICT CASE TYPE ADVOCATE
NO.

COURT 
ROOM

CASE 
NUMBER

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

50

509 227/2025 22-09-2025 MOHAN S 9372249197

509 CS (COMM) 514/2025 22-09-2025 RAJAN MIGLANI 9728410090

509 CS (COMM) 516/2025 22-09-2025 9868010526

509 136/2025 24-09-2025

509 142/2025 25-09-2025

509 143/2025 25-09-2025

509 144/2025 25-09-2025

509 145/2025 25-09-2025

509 146/2025 25-09-2025

509 147/2025 25-09-2025

509 148/2025 25-09-2025 9013493108

509 149/2025 25-09-2025 9013493108

TOTAL 884

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH-
WEST

Execution 
(Comm.)

Punjab Kashmir Finance 
Ltd Vs JITENDER

mohan.s@mlcpart
ners.in

Continental Carriers 
Private Limited Vs 
KEVGEE SOLUTIONS

rajanmiglani@gm
ail.com

SANJAY MITTAL Vs 
ASCENT 
CONSTRUCTION PVT 
LTD

JITENDER 
KUMAR JHA

advjkj1965@gmail.
com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Deen Mohmmad

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
MANISH MITTAL

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
SAHIL

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Shribaba Transport 
Carrier

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
Sapna S

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
SHUBHAM GUPTA

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

M/s Cholamandalam 
Investment And Finance 
Company Limited Vs 
RATTIPURA 
CONSTRUCTION

RAVI SHANKAR 
GARG

9958683230,97
18222050

associatesrsgarg1
@gmail.com

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs DADA DEV 
RETAIL TRADERS 6223

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED Vs NANDU 
KANWAR 8206

RAHUL 
BHARDWAJ


	Form-2

